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LOK SABHA DEBATES

Tuesday, February 22, 2011/Phalguna 3, 1932 (Saka)

The Lok Sabha met at Eleven of the Clock

[English]

MADAM SPEAKER: Hon. Prime Minister.

LOK SABHA

[Mapam Sreaker in the Chairl

...(Interruptions)

[Translation]

MADAM SPEAKER: You please sit down.

...{Interruptions)

Cabinet Ministers

1.

2.

3.

Minister of State (Independent Charge)

4.

Shri Praful Patel
Shri Shriprakash Jaiswal

Shri Salman Khursheed

Shri Beni Prasad Verma

Ministers of State

5.

6.

Shri Ashwani Kumar

Shri K.C. Venugopal

[English]
MADAM SPEAKER: Nothing will go on record.

(Interruptions)...”

[Translation]

MADAM SPEAKER: Please sit down. You talk about
democracy and keep it down.

...(Interruptions)
11.01 hrs.

INTRODUCTION OF MINISTERS
[English]

THE PRIME MINISTER (DR. MANMOHAN SINGH):
Hon. Madam Speaker, with your permission, | wish to
introduce to you and, through you, to this august House
my colleagues who have’ recently been inducted in the

Council of Ministers.

Minister of Heavy Industries and Public Enterprises
Minister of Coal

Minister of Water Resources with additional charge of the
Office of the Minister of Minority Affairs

Minister of State of the Ministry of Steel

Minister of State in the Ministries of Planning,
Parliamentary Affairs, Science and Technology, and Earth
Sciences

Minister of State in the Ministry of Power

*Not recorded.
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11.02 hrs. Committee. A formal motion in this regard will be moved

STATEMENT BY PRIME MINISTER

Constitution of Joint Parliamentary Committee
on the allocation of 2G Spectrum

[English}

THE PRIME MINISTER (DR. MANMOHAN SINGH):
Madam Speaker, on account of the controversy relating
to the allocation of 2G spectrum, the precious Winter
Session of Parliament was lost. Our country can ill-afford
a situation where Parliament is paralyzed and important
legislative business is not allowed to be considered. In
paralyzing Parliament, | believe, we all do disservice to
those who have elected us.

Madam, our Government is committed to root out
corruption and has acted expeditiously and transparently
in this direction. A CBI investigation into the allocation of
2G spectrum is being supervised by the Supreme Court.
Also, the Public Accounts Committee of Parliament is
seized of the matter and the Government is fully
cooperating with it. We also have the report of the
Independent Inquiry Committee set up wunder the
Chairmanship of Justice Shivraj Patil, which is in the public
domain. The Ministry of Communications and Information
Technology has also acted with expedition.

Madam, our Government believed that as all effective
steps were being taken, we might have been able to
persuade the Opposition not to insist on a JPC. We could
not succeed in spite of our sincere efforts. We can ill-
afford a situation where Parliament is not allowed to
function during the crucial Budget Session. It is in these
special circumstances that our Government agrees to the
setting up of a Joint Parliamentary Committee.

Madam, we are a functioning democracy and
must strive to resolve our differences in a spirit of
accommodation and collaboration, not confrontation. This,
I hope, will renew our confidence in India's forward
march. | am, therefore, requesting the hon. Speaker to
proceed with the formation of a Joint Parliamentary

soon.  ~
[English]

SHRI GURUDAS DASGUPTA (Ghatal): Better late
than never.

[Translation]

SMT. SUSHMA SWARAJ (Vidisha): Madam Speaker,
| rise to express my gratitude towards hon'ble Prime
Minister. | would like to thank hon'ble prime minster as
he has requested you to constitute JPC.

Madam Speaker, it is not a question of victory or
defeat of the ruling party or the opposition, it is a victory
of the democracy. It is beauty of the India democracy that
we find out a solution amicably even in the most
complicated situations. Sometime we find out solution very
soon and sometime it takes tir2. This time the process
of solution took time but taking notice of the role hon'ble
prime minister, your goodself, leader of the House as well
as the minister of parliamentary affairs have played to find
out the solution, | would like to than all of them and !
would like to say my colleagues and members of
Parliament that instead of discussion of victory-defeat. |
would appropriate that we must respect the great power
of democracy and start the business of the house.

MADAM SPEAKER: Bause Deb Acharia Ji. You
please be brief.

SHRI BASU DEB ACHARIA (Bankura): Madam
Speaker, | have given a notice for suspension of Question
Hour.

MADAM SPEAKER: No, we are not considering it,
now.

SHR! BASU DEB ACHARIA: It is on price rise.

MADAM SPEAKER: We will take up the price issue
later.

SHRI BASU DEB ACHARIA: You allow me to speak
during the Zero Hour.



5 Statement by

MADAM SPEAKER: Yes.
[Translation]

MADAM SPEAKER: Mulayam Singh Ji, on which
topic would you like to speak?

SHRI MULAYAM SINGH YADAV (Mainpuri): Madam
Speaker, ! would like to thank prime minister, but you
should not have delayed it. If you would have accepted
it at the time the entire session period would not have
gone without transacting any business. We are in favour
of smooth functioning of the house. The opposition is more
keen to see that the house may function smoothly
because if the house is running the opposition has an
opportunity to raise the questions and to corner the
government. | think the opposition never wants that house
should not run. Be it late, but you made the people of
the country aware and | thank you for the same. If you
would have accepted it at the point of time, nobody would
have come to know the facts but now the people all over
country become aware of them. You have lost at both
the ends as the people have come to know that the
Government is adamant and want to suppress corruption.
Finally you have accepted it and many-many thanks for
the same. | will be happy if a committed is constituted
to take a concrete decision on the issue so as to avoid
recurrence of such things in the future.

SHR!I GURUDAS DASGUPTA: Madam, it is not a
question of complimenting the Government. Neither is it
the question of congratulating the Government. The
Government has oniy done its duty. As a Government,
as a Prime Minster, it is the responsibility of both the
Government and the Prime Minister more than that of the
Opposition to see that the Parliamentary norm is adhered
to and the Parliament is run. The Parliament cannot be
run on the basis of a confrontationist attitude either from
this side or from that side. The Parliamentary system can
only run on the basis of consensus.

it is good that wisdom has dawned on the
Government. | am not complimenting it but | shall say that
the Prime Minister has done his job. It is good that it has
been done now. It is better to be late than never.

PHALGUNA 3, 1932 (Saka)

Prime Ministers 6

MADAM SPEAKER: Thank you.
SHRI BASU DEB ACHARIA: Madam...
[Translation]

MADAM SPEAKER: You have spoken. [English] If
you have to say the same thing, kindly associate yourself
and send your slip to the Table.

...{Interruptions)
SHRI BASU DEB ACHARIA: | want to speak on this.
[Translation]

MADAM SPEAKER: You have made your point. Now
let the Question-hour continue. You associate yourself
with Sushmaji and Mulayam Singh Ji.

[English]
...(Interruptions)

MADAM SPEAKER: Shri K. Chandrasekhar Rao
...{Interruptions)

SHRI K. CHANDRASEKHAR RAQ (Mahabubnagat):
Madam, | associate myself on this subject. ...(Interruptions)

SHRI NAMA NAGESWARA RAO (Khammam):
Madam, | also associate myself on this issue.

SHRI RAMEN DEKA (Mangaldoi): Madam, | also
associate myself with the views expressed by hon.
Sushma Swaraj.

SHRI ARJUN RAM MEGHWAL (Bikaner): Madam, |
also associate myself with the views expressed by the
hon. Leader of the Opposition, Shrimati Sushma Swara.

MADAM SPEAKER: All right.

SHRI BASU DEB ACHARIA: Madam, | associate
myself with the leaders, who have already spoken. We
had been demanding from day one ...(Interruptions)

MADAM SPEAKER: Mr. Acharia, please take your
seat. Now, Dr. M. Thambidurai.

...(Interruptions)
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SHRI BASU DEB ACHARIA: We had been demanding
from day one that to inquire into such a scam, a JPC

should be constituted.

MADAM SPEAKER: Thank you. Now, please take

your seat, Mr. Acharia.
...(Interruptions)
MADAM SPEAKER: This is not going on record.
(Interruptions)...*

MADAM SPEAKER: | have called the name of
Dr. M. Thambidurai. So, Mr. Basu Deb Acharia, what you

are speaking now is not going on record.
...(Interruptions)

DR. M. THAMBIDURAI (Karur): Madam Speaker, |
thank you very much for giving the opportunity.

For two-and-a-half years, my leader Hon. Ms.
Jayalalithaa had been raising this issue. She issued so
many statements regarding the 2G spectrum scandal. We
also raised this issue in this House many times.
Sometimes, Hon. Speaker also permitted us to mention
this issue. Afterwards all the Opposition Parties joined
together demanding the constitution of the JPC to probe
the 2G spectrum scam. Therefore, Madam, | thank the
hon. Prime Minister for having come forward to constitute
the JPC. | hope all the leaders of the political Parties will
be represented in the Committee. They must not take only
on the basis of the number of Members. If they neglect
all these things, then it is a problem. Therefore, | would
request the Governrﬁent to see that all the leaders of the
political parties are included in the JPC. Thank you very

much.
MADAM SPEAKER: Thank you so much.
Now, Shri Arjun Charan Sethi. Please be very brief.

SHRI ARJUN CHARAN SETHI (Bhadrak): | will be

*Not recorded.
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very brief. Madam, | thank you very much for giving me

this opportunity to speak a few words.

Madam, it is said, 'better late than never'. Certainly,
in your wisdom you have tried a lot to break this impasse
as well as the Leader of the House, Shri Pranab Mukherji
and lastly our hon. Prime Minister has certainly done a
good job so that this impasse could be broken. Now the
House is sitting for taking coo! and calculated decision
so that this particular issue should be resolved as has
already been declared by the hon. Prime Minister that JPC

would be formed.

Once again | thank you Madam. Being the Speaker
of the House, you have taken a lot of pain and also time
to convince both the Opposition and the Ruling Party. So,
| thank you Madam as well as the Prime Minister and
the Leader of the House. All of you have done a good

job for breaking this impasse.
MADAM SPEAKER: Thank you so much.
Now, Shri Chandrasekhar Rao.

SHRI K. CHANDRASEKHAR RAO: Madam, in the
year of 2009 on last year on 10 December, the
Government of India had announced the formation of the
Telangana State. Already, 600 youths have committed

suicide.

MADAM SPEAKER: | have received your notice for
Adjournment Motion. That is not accepted. But please
raise it in the 'Zero Hour'. | will give you time in the 'Zero

Hour'.
[Translation]

SHRI K. CHANDRASEKHAR RAQO: Madam, Prime
Minister has announced the JPC. If is good ...({Interruptions)
but today we have moved an adjournment motion
regarding creation of Telangana state ...(Interruptions)

MADAM SPEAKER: OK.

...(Interruptions)
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[English]

MADAM SPEAKER: Now., Question Hour — Shri K.
Sudhakaran.

...(Interruptions)
[Translation]

SHRI RAGHUVANSH PRASAD SINGH (Vaishali):
The demand of opposition has been fulfilled, JPC has
been constituted against corruptions. ...(Interruptions)

[English]
MADAM SPEAKER: Nothing is going on record.
(Interruptions)...*
[Translation]
MADAM SPEAKER: Let the question hour run.
...(Interruptions)

DR. RAGHUVANSH PRASAD SINGH (Vaishali): How
you will compensate the damage done? ...(Interruptions)

MADAM SPEAKER: You associate yourself, Sushmaiji
has already made her point.

...(Interruptions)
MADAM SPEAKER: Questions hour has started.
...(Interruptions)

SHRI DARA SINGH CHAUHAN (Ghosi): Madam
Speaker, all the members are eager to congratulate Prime
Minister ...(Interruptions)

MADAM SPEAKER: O.K., we have to run Question
hour, let it be run, you all may associate.

...{Interruptions)

MADAM SPEAKER: You sit down, Ajnala Ji, you sit
down. Sharad Yadav Ji, please be brief.

*Not recorded.
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SHRI SHARAD YADAV (Madhepura): Madam
Speaker, yesterday, hon'ble President had made his
Address. Today when business of the House started, we
all were expecting because entire country is restless.
Court is open, media is open, but only the largest elected
Panchayat of the country is silent. Today the Prime
Minister and the UPA people have tried to break the
silence and it is a right step. All institutions except this
Parliament are active in every way. JPC has been
constituted but only a single issue has been taken up
there. Anyway, it will not matter.

We have moved a step ahead but there are many
such issues like common wealth. Kalmari Ji is sitting here.
Aadarsh Housing Society and S. Band are the similar
issues on which attention has been drawn. These issues
are equally important like the issue under discussion
...(Interruptions)

MADAM SPEAKER: Sharad Ji, these will be
discussed in detail during the course of debate, you
people sit down.

...(Interruptions)

SHRI SHARAD YADAV: Madam Speaker, entire
country is groaning under the price spiral.

...(Interruptions)
[English]

MADAM SPEAKER: Let us start the Question Hour.
Shri Sharad Yadav, you go into the details when there
is a discussion on this Motion.

...(Interruptions)
[Translation]

SHR! SHARAD YADAV: Madam Speaker, you please

listen to me. | will complete my point just in a minute.

MADAM SPEAKER: Sharad Yadav Ji, thank you very
much. You please sit down.

...{Interruptions)
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SHRI SHARAD YADAV: Madam Speaker, | will
speak only one sentence. | will not speak more than one

sentence.
MADAM SPEAKER: Yes, speak.

SHRI SHARAD YADAV: Madam Speaker, | express
my gratitude towards the Prime Minister, your goodself
and the entire House for taking this right step.

11.16 hrs.
ORAL ANSWERS TO QUESTIONS
[English]

MADAM SPEAKER: Now, Question Hour — Shri K.
Sudhakaran Q.No. 1.

Use of Banned Pesticides

1. SHRI K. SUDHAKARAN: Will the Minister of
AGRICULTURE be pleased to state:

(a)  whether the Government is aware of the
indiscriminate use of pesticides/weedicides which are
banned in the countries of their origin;

{b) if so, the details thereof;

()  whether the Government has taken note of the
advisory issued by the European countries with regard to
the import of agricultural produce on account of high
dosages of banned pesticides;

(d) if so, the reaction of the Government thereto;
and

(e)  the steps taken by the Government to limit the
use of pesticides within the country?

THE MINISTER OF AGRICULTURE AND MINISTER

OF FOOD PROCESSING INDUSTRIES (SHRI SHARAD .

PAWAR): (a) to (e) A Statement is laid on the Table of
the House.

FEBRUARY 22, 2011

to Questions 12

Statement
t

(a) and (b) Use of pesticides in the country is
regulated under the Insecticides Act, 1968. Pesticides are
permitted for use after verifying claim of efficacy and
safety to human beings and animals. Pesticides permitted
for use are reviewed from time to time based on fresh
scientific information. There are 67 pesticides allowed for
use in India which have been either banned or severely
restricted by some countries. Certain reports in the media
have referred to vegetables available in the market
containing banned pesticides. However, analysis of
samples of aéricultural commodities, including vegetables,
collected for detection of pesticide residues under the
Central Sector Scheme of "Monitoring of Pesticide
Residues at Natioral Level" has so far not indicated use
of any pesticide banned under the Insecticides Act, 1968.
In respect of pesticides not banned under the Act, there
have been instances where in some areas stipulations on
dosage, crops, and method of application were not
adhered to mainly due to lack of awareness.

(c) and (d) Government has taken note of European
Commission's (EC) regulations regarding harmonized list
of maximum residue levels (MRLs) for pesticides effective
from 1st September, 2008. The issue of stringent MRLs
set by EC has been taken up in bilateral discussions with
European Union.

()  The Central and State Governments organize
training programmes on safe and judicious use of
pesticides to educate the farmers and to create awareness
about ill-effects of misuse of pesticides. The Government
is popularizing the strategy of Integrated Pest Management
{IPM) through a Central Sector Scheme "Strengthening
and Modernization of Pest Management Approach in
India" which includes cultural, mechanical, biological and
other methods of pest control and emphasizes safe and
judicious use of pesticides.

SHRI K. SUDHAKARAI\i: Sir, in your answer, you
have mentioned that there are 67 pesticides allowed for
use in India, which have been either banned or severely
restricted by some countries. When the producers of
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pesticides ban their use in their own countries, it clearly
states the gravity of danger it could pose for the mankind.

Why is the Government hesitating to ban the use
of such pesticides in our country? Is the Government
aware that endosulfan, which has devastated the lives of
many families in Kasargod district of Kerala, is a banned
pesticide in many countries, including the American and
European countries? But it is not banned in India. Does
the Government have any plan to ban its use in India?
What measures has the Government taken or proposes
to take to rehabilitate the victims and their families as
many of them have died and many of them are living with
mental and physical disorders?

SHRI K. CHANDRASEKHAR RAO: Madam, | have
given a notice for Adjournment Motion.

[Translation]

MADAM SPEAKER: Shri Chandrashekhar Rao Ji,
you insist on adjournment motion. | have said that, you
should raise this issue during zero-hour. You will be given
opportunity to raise this issue during the zero-hour.

~ [English]

SHRI SHARAD PAWAR: Madam, there are many
pesticides which have been banned in some of the
countries, but also allowed in India. They are allowed not
only in India but also in many other countries. These are
16. We always appoint experts and scientists to go into
detail about the effect of that particular pesticide on the
human-beings and on the animals. ...(Interruptions) If we
get good results, | then we clear it.

Here, the specific question was asked about
endosulfan. It is true that endosulfan is banned in about
60 countries, but there are 40 countries where endosulfan
has been allowed. Countries like Brazil, Australia and
China do allow endosulfan even today.

For the last few years, we are getting complaints and
media reports that in district Kasargod in Kerela, and
,particulary in a village called Padre, there are certain
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issues. There are certain effects on the human-beings and
children and therefore, people are agitated. Alter getting
that information, the Government of India appointed
various committees. It is not only todav but the Committies
were appointed ...(Interruptions)

[Translation]

SHRI JAGDISH SHARMA: Madam Speaker, Hindi
interpretation of Englishes not being heard. ...(Interruptions)

MADAM SPEAKER: Just wait, | am looking into it.
[English]

SHRI SHARAD PAWAR: These committees were
appointed and the report of the Committee of Express was
not against the use of endosulfan ...(Interruptions)

[Translation]

SHRI JAGDISH SHARMA: Madam Speaker, | do not
know English and is unable to listen the Hindi speech,
then how will it go ...(Interruptions)

[English]

SHRI SHARAD PAWAR: Is the mike not working
...(Interruptions)

[Translation]
MADAM SPEAKER: It's being checked.
Hon. Minisier, please speak in both the languages.

SHRI SHARAD PAWAR: In 1991, first committee was
appointed under the chairmanship of Dr. S.N. Bannetj.
Dr. S.N. Bannerji was, plant protection adviser to the
Government of India. In 1999, second committee was
appointed under the chairmanship of Dr. R.B. Singh,
Director, India Agriculture Research Institute, Pusa. Third
committee was appointed in the Chairmanship of Dr. O.P.
Dubey, Assistant Director General (Plant Protection)
I.C.A.R. in 2003 and it was in 2004 when the forth
committee was appointed under Dr. C.D. Mai, Agricuiture
Commissioner. The reports of all the four committees is
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this, [English] they have recommended continued use of
andosulfan. As per the report of the scientists, the real
problem is in Kerela, particularly in Kasaragod District.

...(Interruptions)

SHRI D.V. SADANANDA GOWDA: This problem is
there is Karnataka and Dakshina Kannada district also.

...[Interruptions)
[Translation]

MADAM SPEAKER: Please listen to the answer. You,

please sit down.
[English]

SHRI SHARAD PAWAR: So, this patticular pesticide
was used in Kasaragod by spraying it. There was an
advice that one should not use spraying, but one of the
organizations of the Government of Kerala has used this
for spraying purpose on cashew nut crop, which was
against the guideline of the Pesticide Board. They have
not taken prior permission, and this was implemented
© without taking permission. This might be one of the
reasons that the local people are facing problems.

...{Interruptions)

SRHI P.K. BIJU: The Kerala Government has already

banned it. ...
[Translation]
MADAM SPEAKER: You sit down.
...(Interruptions)
[English]

SHRI SHARAD PAWAR: We have requested that
they should stop it. The use of endosulfan has been kept
on hold after getting these reports. The Government of
Kerala is not allowing use of endosulfan in Kerala today.

Recently, we have received a letter from the
Government of Karnataka also, and we have no objection

to implement it in Karnataka also on the lines as was done
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in Kerala. But there is the other side also to it. There are
a number of States; there are a number of farmers'
organizations; and there are a nurnber of farmers' leaders
who have taken a different stand. They want to use this
particular pesticide, and they have said that their
experience is extremely good and there is no case like

Kerala elsewhere in the country.

SHRI D.V. SADANANDA GOWDA: The Cabinet has
already banned it in Karnataka. ...(Interruptions)

MADAM SPEAKER: The hon. Member to ask his
second supplementary.

...{Interruptions)

SHR! K. SUDHAKARAN: Anyway, certain calamities
have happened in Kasaragod. But so many victims are
there, and the Government has a moral obligation to
rehabilitate all these victims. Has the Government taken
any steps or proposes to take any steps to rehabilitate
the victims of endosulfan pesticide and their families many
of whom have died and many are living with mental and
physical disorders? The Government has a moral
obligation in this matter. Kindly do not avoid the demand

of the Keralites.

SHRI SHARAD PAWAR: it is our desire also that the
Government of Kerala should take the responsibility to

look after all these people.

SHRI R. DHRUVANARAYANA: Thank you, Madam.
Many of the exportable agricultural products are being
rejected on account of pesticide residues resuiting from
indiscriminate use of pesticides. In this connection, | would
like to ask from the hon. Minister as to what action the
Government has taken in this regard to follpw either SPS
or Codex standard for exportable commodities.

SHRI SHARAD PAWAR: We always brought about
observation of Codex standards. ...(Interruptions)

[Translation]

SHRI JAGDISH SHARMA: Madam Speaker, how the
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business of the House is going on? Hindi interpretation

is not there and mike is out of order. ...(Interruptions)
MADAM SPEAKER: Whether you are hearing it.
...{Interruptions)
[English]

MADAM SPEAKER: Please try to speak in both the

languages, if you can [Translation] speak in Hindi.

SHRI SHARAD PAWAR: Government of India is
particular about the norms. We support projects and
observe them, so we face no problem in exports. There
were problems for one or two items, Government of India

has started to take corrective measures in this regard.

SHRI HARIBHAU JAWALE: Madam Speaker, this
question is very important for foodgrains security mission.
Hon'ble minister has answered that the Government is
making its strategy regarding popularizing integrated
insect management through a central sector scheme, by
sirengthening the views of insect management in India
and its modernization. | would like to convey to the hon'ble
Minister through you that you have permitted use of 67
pesticides in India. There has been climate change for
five to six years and many other types of insects are
damaging the corps. | request the Government to stop
those pesticides out of 67 pesticides which have been
rendered ineffective and the new pesticides on which
resarch has been conducted, should be given permission.
| would like to ask honourable minster through you
whether he is going to constitute commitiee in the
chairmanship of local M.Ps at district level in order to
formulate a good and effective strategy and its proper
monitoring, can you constitute a committee under the

chairmanship of members of Parliament?

SHRI SHARAD PAWAR: Madam, one thing is evident
from this, that the pesticides which have been given
permission has been tested only once is not the situation.
Every year once or twice samples are tested at different
places, their effects and this point is always taken care
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of. Government of India has set up special laboratories
in all the States. These laboratories take samples at
different places. The agricultural produced comes to
indigenous markets, their sample is taken and tested, their
effect, and extent of pesticides is these samples when
they abound to be haimiful or ineffective, their use has
been banned. When any new product comes, and after
testing it is found harmless and beneficial only then it will
be cleared for use.

[English]

SHRI P. KARUNAKARAN: Madam Speaker, Kasargod
District falls in my constituency. Therefore, | may be

allowed to ask a question.

SHRI B. MAHTAB: The pesticides that are being
used also sink into the soil and the person who holds
the title of the land is actually a trustee of the land as
the land belongs to mankind. But the manner in which
the pesticides are being used in our country — the
Government has come out with a statement that 67
banned pesticides are being used in our country — at
the national level, we are unable to find out its impact
on the health of our people.

The land is getting degraded because of pesticides.
| would only like to find out from the Government whether
any attempt is being made to find out those pesticides
which are actually degrading the land and in a way is

also affecting the heaith of the people.

SHR! SHARAD PAWAR: In fact, the laboratories go
into the details of all these aspects and then only they
give the clearances.

SHR! P. KARUNAKARAN: Madam Speaker, | have
raised this issue earlier also. | agree with the hon. Minister
that there should be proper study with regard to this issue.
There are about 16 studies that are already conducted.
In Kasargod, there are about 11 villages where 400 people
have already died and 4000 people are seriously injured.
The Govermnment of Kerala is taking a number of steps.
At the same time, 74 countries have already banned
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endosulfan. It was originated in USA in, 1950 and the
USA itself has banned that in 2010. There is no need
of having a further study.

MADAM SPEAKER: Please ask your quesfion.

SHRI P. KARUNAKARAN: Yes, Madam. There are
serious effects of it that are prevailing in Kasargod, in
Karnataka, in Palakkad and in Idduki. The Minister has
said that there are some commissions about it. It is true
but at the same time, the health experts and the
environment experts are of the same view that it is the
endosulfan which has caused very serious diseases. So,
| would like to know from the hon. Minister whether the
Government will take the decision to ban endosulfan
without wasting any time and also take necessary steps
to have a special package for the aggrieved people, the

victims of the State.

SHRI SHARAD PAWAR: As | said, this particular
issue has become very controversial. A number of States
are saying something. They have taken different
approaches. Some States particularly Kerala and
Karnataka have taken different approaches. As | said,
we have appointed four Committees of the scientists
since 1992 and all the four Committee Reports were
favourable to endosulfan. They also said that if the
spraying is not correct, that should be stopped. But
knowing full well the reactions from the media,
environment and particularly the sizeable sections in
Kerala, recently the Government of India have decided
to appoint a Committee under the Indian Council of
Medical Research and they will go into the details and
we will accept their recommendations.

Rise in Prices of Vegetables and Fruits

+ .
2. DR. RAGHUVANSH PRASAD SINGH:
SHRI NARANBHAI KACHHADIA:

Will 'the Minister of AGRICULTURE be pleased to

state:

(a) whether the prices of vegetables and fruits
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including onion, tomato, garlic and apple have risen in

the recent past;

(b)  if so, the details thereof indicating the reasons

therefor, item-wise;

(c)  whether the increase in the export quota of
the same including onion has contributed to the rise in

prices of such produce;
(d) if so, the details thereof; and

(e) the steps taken by the Government to bring

down the prices?

THE MINISTER OF AGRICULTURE AND MINISTER
OF FOOD PROCESSING INDUSTRIES (SHRI SHARAD
PAWAR): (a) to (e) A statement is laid on the Table of

the House.
Statement

(a) and (b) The wholesale price indices of Fruits and
Vegetabies which include onion, tomato, apple and garlic,
has reduced from the level of 205.8 as on 8th January,
2011 to the level of 173.3 as on 5th February, 2011, thus
registering a decline of 15.8% in the recent past.

(c) and (d) There is no export quota for fruits and
vegetables, including onion. In fact, the export of onion
in 2010-11 upto November was 11.58 lakh tonnes, which
was less than the quantity of 13.83 lakh tonnes exported
upto November 2009-10. Export of onion was banned in
December, 2010.

The price of onion had registered a rise in December
2010 due to damage to Kharif onion crops as a result
of untimely rains during November and December, 2010
in Maharashtra, Gujarat, Madhya Pradesh and Rajasthan.
However, with the improvement in production of late Kharif
onion, the wholesale prices of onion in Mandis have
sharply declined. For example, the model price in
Pimpalgaon Mandi, which had touched a peak of
Rs. 3800/- per quintal in the 3rd week of December, 2010,
has now come down to around Rs. 887 per quintal in
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the third week of February, 2011 with minimum price
~ dipping to as low as Rs. 200 per quintal on 9th February,
2011.

(e) With a view to contain the prices of such
products, Government have taken a number of steps
including raising the minimum export price (MEP) of onion
from US$ 275 PMT to US$ 1200 PMT from September
2010 to December, 2010. Further, from 22nd December,
2010 export of onion was banned;and duty free imports
of onion were allowed to enhance domestic supply. To
give relief to consumers, Government started distribution
of onion through NAFED and other agencies in Delhi
during January, 2011 at a subsidized rate. In the second
week of February, 2011 a decision has been taken by
the Government to remove ban on export varieties like
Bangalore Rose and Krishnapuram onion as these are not
domestically consumed, cannot be stored for long periods

and moreover farmers are adversely affected by the ban.
) Recently, the Government has taken a decision to totally
remove the ban on export of all varieties of onions in view
of the improved arrivals and falling prices of onions across
the country and reduced the MEP to US $ 600 per metric
tonne.

With a view to increase the production and
productivity of fruits,' vegetable and other horticulture
crops, Government is implementing two Missions viz. (i)
Horticulture Mission for North East and Himalayan States
(HMNEH) and (ii) National Horticulture Mission (NHM) in
the remaining States. The infrastructure facilities created
under the mission, such as nurseries, tissue culture units,
disea(se forecast 'units, plant health clinic, water tanks,
tube wells, green houses/shade net, mechanization, etc.
have helped in production and supply of quality planting
material and also in improving the production and
productivity of horticulture crops. The implementation of
Mission has helped in bﬁnging in an additional area
of 21.75 lakh ha. of identified horticulture crops. In
addition, 3.4 lakh ha. of senile and unproductive orchards
has been rejuvenated to increase productivity. Major
infrastructure which has come up includes 3166 nurseries
for mass production of quality planting material. Besides,
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88 diseases forecast units, 93 tissue culture units,
95 plant health clinics and 78 bio control labs have been
established. The Missions have also succeeded in
bringing in an area of 1.91 lakh ha. under organic tarming
of horticuiture crops and. facilitated adoption of IPM
practices in an area of 8.0 lakh ha. Consequently, the
production of horticulture crops has increased from
170.8 MMT in 2004-05 to 223.0 MMT in 2009-10. The
per capita availability of fruits and vegetables has also
increased from 391 gram per day in 2004-05 to 466 gram
per day in 2008- 09 ‘

[Translation]

DR. RAGHUVANSH PRASAD SINGH: Madam
Speaker, please see part "A" and "B’ of'the question
wherein it is written rise in the price of fruits and
vegetables. If so, the commodity-wise details thereof
alongwith the reasons therefor Reasons and commodity-

wise details have been asked. The answer of the -

Government is that the price-rise reached up to the level
of 205.8 in January which have now reduced by 15
percent. That was the only answer. What are the reasons
what are the hurdles in i, it is not given in the answer,
the answer is not satisfactory. | would like to say that
this kind of steep rise in prices is causing three types
of problems. These are, problem no. one, ali and sundry
are ruined due to-rise in prices, but the poor are the most
affected lot. The problem no. two, problem after problem.
...(Interruptions)

MADAM SPEAKER: You please ask your questions.
...(Interruptions)

DR. RAGHUVANSH PRASAD SINGH: | am asking

the question only. ...(Interruptions)

MADAM SPEAKER: This is a very long background.
.-.(Interruptions)

DR. RAGHUVANSH PRASAD: Honourable Minster
will be comfortable in answering. So long-as the answer
is not satisfactory, it will have to be explained.
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...(Interruptions) The problem number one is that the Fise
in prices is affecting the poor. Secondly, the statements
of the Government are creating problem after problem.
The Government makes a statement — it is not under
control of the Government, we are not foretellers, the

people are consuming more. ...(Interruptions)
MADAM SPEAKER: You please ask your question.
...(Interruptions)

DR. RAGHUVANSH PRASAD SINGH: It was said
that the people of India are consuming more and that is
why foodgrains are scarce. The poor are purchasing more,
are spending'more, that is why prices are rising. Sorﬁeone
says that we don't have a magic wand. Honourable

ministers make different statements. This is a mockery of

the poor. The problem number three, common people are
being looted, but the farmer engaged in production does
not get reasonable price. Common consumers are
exploited, but farmers do not get that price. Sometimes
it is said that the production will have to be increased,
the productivity will have to be increased. Sometimes
export is banned and sometimes it is allowed. Such kind
of contradictory statements are being made, which are
very painful. So | would like to request the Government.

...(Interruptions)

MADAM SPEAKER: Raghuvansh Babu, please give
a notice on this, and get a detailed discussion conducted

on this matter. Now please ask your question.
...(Interruptions)

DR. RAGHUVANSH PRASAD SINGH: My question
is what concrete measures, the Government proposes to
take to do away with these three kinds of problems —
such as checking rising prices of fruits and vegetables,
providing facilities to the farmers and saving the poor from
the clutches of rising prices; hon'ble Minister should inform

the House about this.

SHRI SHARAD PAWAR: Madam, the problem of
price rise is before the nation. Some steps are being taken
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to chéck it. The issue of agricultural price has also been
raised here. Here, in particular, the question about onion
and other commodities has been asked. This is true that
the prices of onion had risen for a month, this was due
to the fact that the highest producers'of onion that is
Nashik district of Maharashra, Bhavnagar district of
Gujarat and some parts of Rajasthan and Madhya
Pradesh happened to experience non-seasonal rains
which caused a great loss and destruction to onion. Price
of onion had sharply risen due to its less supply in the
market, this is a fact. In such a situation, the Government
took some steps to overcome it. The Government has

‘allowed import of onion and the export of onion is also

banned now. An arrangement for the sale of onion on
subsidized prices was made in metropolitan cities like
Delhi through the organization of NAFED, but today the
situation is different. The wholesale price of onion, which
was rupees three thousand and eight hundred per quintal,
has been reduced to rupees 200 per quintal. Farmers are
agitating at many places on this issue. Today farmers are
suffering as heavy loss is being incurred to them. Prices
of all commodities have fallen presently. This is lhgx high
time when we should provide help to the farmers and for
this the ban, which was imposed on exports, was to be
abolished. Therefore, the Government of India has
decided to allow its export for the last fifteen days. In éuch
kind of a situation, expected action was taken to provide
relief to the farmers. This was a temporary problem and
we are coming out of it. But we will also have to consider
that the farmers should not suffer in this process. So we
would like to take steps Keeping that perspective in mind.

DR. RAGHUVANSH PRASAD SINGH: Madam, the
answer of hon'ble minister revealed the secret. What is
that secret? He himself said that the price of onion has
reduced to rupeés two hundred from three thousand and
eight hundred that is there in reduction in prices. The
secret is that when the farmer goes to the market after
production, his commodity will become dearer and when
the production of the farmer is ready for sale, its price
again falls down. No one consider i, this is the secret

only ...(Interruptions) | see that presently the price of onion
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is rupees two per kilogram in the markets of the village.
When | came to Patna, its price was rupees ten per
kilogram. At the same time in Delhi it is ten rupees per

two hundred and fifty grams. So this is the dilemma of

the consumer. At the place of its production, the onion
_is rupees two per kilogram and here it is rupees ten per
two hundred and fifty grams, while it is being sold at

rupees ten per kilogram in the village. This is the problem T

of the farmer. ...(Interruptions)

MADAM SPEAKER: Raghuvansh Prasad ji, please
ask your question. Please prepare your question and ask.

...{Interruptions}

DR. RAGHUVANSH PRASAD SINGH: Madam, |
would like to ask the Government that these contradictory
statements will not solve the problem.. Farmers shouid get
the reasonable price of their produce, common consumers
should also not be exploited, and for this, there is a need
of a policy and action, there is a need of formulating policy

and programme. As milk is in cooperative sector, so the. -

government should bring vegetables in the cooperative so
that the commodities, which are procured at cheaper rates
from the poor and sold at higher prices in the market,
may provide relief to the common consumer also.

This will provide relief to the commonﬂconsumer, and
farmers will also get reasonable price. Whether the
Government would like to consider such type of policy and
such type of action would it like to take.

SHRI SHARAD PAWAR: Madam, the Government
determines the minimum support price of certain items like
wheat, rice, pulses, if it is necessary and the government
also makes arrangement of their procurement. The

Government procures wheat, rice. ...(Interruptions)

MADAM SPEAKER: Let the Minister reply. Please

remain silent.

...(Interruptions)

SHRI MULAYAM SINGH YADAV: Madam Speaker,

this is not happening.. ...(Interruptions)
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MADAM 'SPEAKER: Mulayam Singh ji, let the
minister reply. Please be seated.

...(Interruptions)
[English] o

MADAM. SPEAKER: Please address the Chair. -

» ...(Interruptions) .
[Translation] '

SHRI MULAYAM SINGH YADAV: Madam,
procurement is not 'bein'g done, had - there been
procurement, this problem would have not occurred You
(Interruptlons)

SHRI SHARAD PAWAR: Government of India has
procured wheat. Wheat is stored in the godowns of the
When: _new’ season starts.
...(Interruptions) - ' »

MADAM SPEAKER: Please take your seats. Let the
minister complete hls answer.

...(Interruptions)
[English]
‘ MADAM SPEAKER: Please take lyOur seats.
| ...(Inter}uptions)
[Translation]
MADAM SPEAKER: Please take your seats.
...(Interruptions)

~ SHRI JAGDISH SHARMA: Procurement of paddy. is
not being done in Bihar. ...(Interruptions)
MADAM SPEAKER: Please take your seats. .

...(Interruptions)

MADAM SPEAKER: If you keep on interrupting, how

‘would the minister reply? Let him reply.

...(lnterruptiohs)
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[English]
MADAM SPEAKER: Nothing will go on record.
(Interruptions)...”
[Translation]

SHRI SHARAD PAWAR: Madam, at present whatever
quantity of wheat and rice is being brought to the market
in a state like Punjab is procured by the Food Corporation
of India. The same is the situation in neighbouring states.
In some states, problem emerges due to non-cooperation
of the government of the state concerned, it is not possible
for the Government to procure vegetables, Government
cannot procure vegetables, it cannot make a stock of it.
But the Government has taken some steps to increase
availability and production of vegetables, and some more
steps are likely to be taken by the Government.

...(Interruptions)

SHRI NARANBHAI KACHHADIA: Sir, | would like
to know from the hon'ble Minister that whether the
Govemment are aware of the fact that the price of
vegetables skyrocket as middleman obstruct supply of
vegetables stored in Central ware-houses due to
which people are suffering? Whether the Government
proposes to enact any law against middieman and
whether any incentive is being given to the farmers to
produce more and more onion, garlic including essential
goods? How much amount has been spent by the
Government on onion and garlic research during current

financial year?

SHRI SHARAD PAWAR: Madam, so: far as the
amount spent on research is concerned, | do not have
relevant figures right now but | am ready to give you figure
because this is a regular and continuous work. There are
two onion and garlic research institutes working in the

country.

|

So far as the second question regarding the

measures being taken by the Government to increase
4
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production and availability is concerned. | would like to
tell you that Now a days Horticulture mission is a scheme
where in Rs. 2300 crores have been infused so far. A
similar scheme has been formulated for north eastern
states and we are assisting the states through said
scheme. Now we want to prepare a special program to
grow only vegetables in 50 Kms area in the capital of
each state and other cities having population of ten lakh
and above. My ministry has started its preparations
and | will present its final blueprint before this House

shorly.
[English]

DR. KAKOLI GHOSH DASTIDAR: Hon. Madam,
through you | would like to draw the attention of the House
to the plight of the common man in India today. Our Party,
All India Trinamool Congress, under the leadership of the
Railway Minister, hon. Mamata Banerjee is deeply
concerned about the situation in which all classes of
society, particularly the middle-class, the lower middle-
class and the poor, are being exposed to this kind of price
rise. Through you, Madam, | wish to say that last year
we were speaking of the drought condition which was
responsible for the rise in prices and the agricultural
inflation. However, this condition does not exist this year.
So, why is this price rise still there? Through you | would
like to ask the hon. Minister of Agriculture whether any
consultation with the State Governments has taken place
in terms of de-hoarding or provision of supplying essential
commodities through the PDS so that the poor man can
get his daily supply at a lower price. As the hon. Minister
has just pointed out that certain States are not extending
enough cooperation, | would like to ask the status of West
Bengal in this regard. How many de-hoarding cases or
arrests have taken place-in West Bengal and has the
Government of West Bengal agreed to cooperate with the
Union Government? How many States in the whole
country have agreed to the plan of the Union Government
to implement measures in this regard and stand by the

side of the poor people?

SHRI SHARAD PAWAR: | have to request and tell
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the hon. Member that the subject of public distribution
does not come under the Agriculture Ministry. The
responsibility of the Agriculture Ministry is to produce and
we are concentrating on production.

[Translation]

So far as | know about its prior situation; | may give
you some information based or prior situation. There is
law in place to check price hike and black marketing in
each state and it is responsibility of the state government
to implement such laws in their respective states. The
Prime Minister himself had convened meeting of Chief
Ministers of all ‘the states. Above issue had been
discussed in detail in said meeting and the Chief Ministers
of all the states have been requested that they should
make all efforts to implement said laws and they have
to make same efforts to check such wrdng people. Some
of the states have made their corrtribution while some of
the states have not taken any step in this regard. | do
not deal with this subject. But | am ready to collect all
information from the ministry concerned and to put the

same before this House.
[English]

DR. K.S. RAO: Madam, this is a very important
question. The price rise in vegetables and fruits has
been very substantial in the recent past which has
created tension not only in the country but also in the
House. The basic reason being most of them are
perishable. | have been making noise in the House since
quite a long time. The importance of this is because
they are being produced in the rural areas by the farming
community and are being consumed by the lower middle-
class and the poor sections of society. It is because
it does not affect the life of the rich or the upper middle
class where the share of essential commodities- is very
- meagre. So, here the ban or duty free import is not
the solution. We have to encourage the production in
this country because the farmers are- very competent
to produce the requirement of the total country. He has
given a statement here itself that the price which was

PHALGUNA 3, 1932 (Saka)

to Questions 30

Rs.3800 per quintal has come down to Rs. 200 per
quintal in 40 days. It means that the pathetic condition
of the farmer who is producing by spending all his life
is crippled. So, we have to take care of both consumer
as well as the farmer who are in large number in this
country. They are 70 per cent of the population. So,
| wish to know from the hon. Minister whether he will
think, in terms of providing a Price Stabilisation Fund.
When there is an opportunity to the farmer to sell his
produce outside the country at a very substantial price
of Rs. 3800, he should not be disturbed. He can as
well provide a Price Stabilisation Fund in this regard
and also bring in new technology, give storage facilities
and encourage people to start storage by giving loans
at three per cent rate of interest. He should also give
power subsidy. | wish to know from the hon. Minister
whether he will think in terms of providing these facilities
and save the farmer as well as the consumer by
providing cheap loan, storage facility and Price Stabilisation
Fund.

SHRI SHARAD-PAWAR: As a Minister of Agriculture,
1 will be the happiest person if these types of facilities
are available for the farming community in this country.
To be frank, there are certain limitations particularly about
perishable items. The Government cannot purchase
tomato and these types of vegetables and also the
Government cannot manage it. | have to admit that | am
not looking after this subject. This is not possible for the
Government. That is why, the Government has taken a
conscious decision to procure wheat, rice, pulses, jowar
and if required procure bazra and these types of items.
These items are available through Public Distribution and
through State Governments in all the States.

Fortunately, today our stock position is extremely
good. | know about the crop condition as on today about
wheat. This year will be one of the best years in which
we will have a record production of wheat. That type of
situation is there. That is why, there should not be any
problem of availability in this country but simultaneously
the producer has to pay goods price.
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[Translation]

Crime in NCT of Delhi

*3. _ SHAI RAM SUNDAR DAS:
SHRI RAO SAHEB DANVE PATIL:

‘Will the Minister of HOME AFFAIRS be pleased to
state: '

.(a)' - whether several’ incidents . of. crimes have
been reported in the National Capital Territory (NCT) of
Delhi;

{b) if so, the total number of such cases reported/
registered in the NCT of Delhi during each of the last three
years and the current year, crime-wise including rape,
gang-rape, molestation, murder, bank robbery, theft of
vehicles/mobiles/laptops, dacoity, kidnapping, chain-
snatching etc.;

(¢) the. total number of such cases solved/
unsoived separately including the action taken against the
accused and the steps taken to solve all the cases during
the said period; ‘
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(d) the number of persons apprehended and also
police personnel arrested for dereliction in discharge of
their duties during the said period, rank-wise; and

(e)  the concrete measures taken by the
Government to check such crimes including the steps
taken to provide security to women and children?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI MULLAPPALLY RAMACHANDRAN):

(a) to (e) A Statement is laid on the Table of the House.

Statement

(a) Madam, crime in Delhi has remained well
under control despite a marginal increase in the incidence
of crime. The crimes per lakh of population, a yardstick
generally followed world-wide to compare crime, showed
a decline in Delhi with the total incidence of IPC crime
per lakh of population coming down from 392.66 in 2001
to 281.34 in 2010.

(b) The details of the cases registered by the
Delhi Police during each of the last three years and the
current year i.e. 2008, 2009, 2010 and 2011 (upto
31.01.2011) are given below:—

Sl - Crime '.Head ‘ 2008 2009 2010 2011 (upto

No. - 31.01.2011)

1 2 3 4 5 6

1. Dacoity 24 36 32 03

2.  Murder ' 554 552 565 41

3. Attempt to murder L 389 369 - 31 26

4. Robbery (Including bank robbery) 541 515 599 47

5. Riot , 71 57 53 02

6.  Kidnapping for ransom ' 24 29 18 01

7. Rape 428 425 458 17
Rape (Involving two or more accused) _ 38. 44 49 00
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1 2 3 4 5 6
8. Snatching 606 605 859 83
Gold Chain/Mangal Sutra 77 740 812 19
Snatching
9. Hurt 1936 1938 1925 148
10. Burglary 1926 1733 1502 128
11. Motor Vehicle Theft 11020 13224 14966 1132
12. House Theft ‘ 1539 1948 1868 154
13. Other Theft (Including Mobile 6308 6559 6254 585

and Laptop)

14. Molestation of Women 611 552 601 29
15. Other Kidnapping/Abduction . 1567 2536 3208 229
16. Fatal Accident 2015 2272 2104 147
17. Simple Accident 6589 5342 5116 422
18. Crimes under other Sections 12393 10775 9992 750
of IPC
Total IPC 49350 50251 51292 3972
(c) and (d) The details of total number of such cases each of the last three years and the current year i.e. 2008,

solved/remained unsolved including the action taken 2009, 2010 and 2011 (upto 31.01.2011) are given
against the accused and police personnel arrested during below:—

Details of cases solved/remained unsolved

Year Reported Solved Unsolved
2008 49350 | 29906 | 19444
2009 50251 27190 23061
2010 51292 23953 27339

2011 (upto 31.1.2011) 3972 1352 : 2620
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Action taken against the Accused Persons

Year Arrested Challaned Convicted Acquitted  Pending Trial Pending Discharged
v Investigation

2008 43331 37864 5331 1216 31317 1866 3651

2000 3_9886 30431 2753 516 27162 5667 - 3788

2010 32956 19649 1040 296 18313 10634 2673
2011 (upto 1342 142 05 00 137 1200 00
31.1.2011)

Police Perosnnel Arrested Criminal Cases

Rank | 2008 2009 20110 2011 (upto

31.01.2011)
Inspector 3 1 - 0
Sub-inspector ' 7 3 6 0
Assistant Sub-Inspector 5 1 2 0
Head Constable 21 14 14 0
Constable 56 43 29 0
Total | 92 62 53 0

Corruption cases (Prevention of Corruption Act)

Rank 2008 2009 20110 2011 (upto

31.01.2011)
Assistant Commissioner of Police 0 1 0 0
inspector ' 2 2 1 0
Sub-Inspector _ 5 3 3 0
Assistant Sub-Inspector 6 3 2 0
Heap Constable _ 7 7 ) 9 0
Constable 14 5 9 0

Total 34 21 24 0
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Efforts are being made to work out all unsolved
cases. Concerned staff has been briefed and senior
officers have been directed to supervise the investigation

closely.

(e)  The measures taken by Delhi Police to check
crimes including the steps taken to provide security to

women and children are as follows:—

. Orders under section 144 Cr.P.C. have been
issued directing the BPOs, Corporate and
Media Houses for taking certain steps for
the safety and security of Women employees,
like ensuring that they do not travel alone
in the cab and are dropped right at their
door steps and accompanied by the security
guard.

. Creation of Women Help-Desk to attend
women complainants m each Police Station
where a lady constable is deputed in two shifts
from 8 AM to 8 PM.

. A random checking by ACP/CAW and his staff
is made for smooth functioning of the women
helpdesk.

. All police personnel especially local staff
and lady police have been briefed and
sensitized about dealings with women and

children. y
\

. A detailed Standing Order No. 68, Dufies of
the Police under the Juvenile Justice \\(Care
and Protection of Children) Act, 2000 and
Juvenile Justice (Care and Protection of
Children Rule-2007), has been issued by the

Delhi Police.

. ALL PCR Vans have been directed to help
stranded women during night. Any woman can
call PCR van by dialing 100 and she will he
dropped to the nearest safe place.

. Women staff havé been deployed in beats and
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in PCR vans in the areas prone to crime

against women.

. Police Station Maurice Nagar has been
selected as a predominantly Woman police
station, headed by a woman SHO and nearly
90% of women staff.

. Surprise checks in buses, markets, cinema,
road junctions, universities/colleges/schools
etc.

. An 'Anti-Obscene Calls Cell' has been set up
in the Crime Branch with a dedicated help line,
e-mail, SMS and FAX numbers.

SHRI RAM SUNDER DAS: Madam Speaker, would
the hon'ble minister narrate why the crimes are increasing
despite the efforts made by him.

[English]

THE MINISTER OF HOME AFFAIRS (SHRI P.
CHIDAMBARAM): Madam Speaker, we have given in the
answer the statistics that the hon. Member wanted. But
to say that crimes are increasing in Delhi is a statement
that has to be analyzed a little carefully. In terms of
absolute numbers, there is no rise in crimes both heinous
and non-heinous in the last three years. It is about
50,000 a year. But if you look at crimes per lakh of
population, Delhi's population has increased from
1.38 crore to 1.82 crore in 2010. Crimes per lakh of
population have declined from 392 in 2001 to 281 in
2010. | would respectfully submit that from these
figures we cannot conclude that crimes are increasing
in Delhi. But there are crimes; there are a large number
of crimes and we owe a duty to improve policing. But
it may not be correct to say that crimes are increasing
in Delhi.

[Translation]

SHRI RAM SUNDER DAS: Madam Speaker, hon'ble
minister has replied, but it is well known that crimes are
on rise in Delhi and the government is also aware of it.
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There is not a single day when 2-4 incidents of crime did

not take place.

| would like to know from hon'ble minister about the
steps taken by the government to check crimes in Delhi:
which may prove the Government is dedicated to curb
crime in capital Delhi and the people of the country may
feel themselves safe.

[English]

SHRT P. CHIDAMBARAM: Madam, a number of
schemes are under implementation for many years. Some
of them are 'eyes and ears' scheme, there is a toll free
number. We coordinate with the States around the
National Capitai Territory like Haryana, Uttar Pradesh,
Chandigarh, Punjab, Uttarakhand and Rajasthan. There
is a Zonal Integrated Police network that exchanges
information amongst these States.

A number of initiatives have been taken by recruiting
more police, providing more vehicles, more police stations,
prompter registration of cases. | think, a number of steps
have been taken. As | said in a big city like Delhi, like
any other city in the world, or in India, like Kolkata,
Mumbai, a certain number of crimes are inevitable. We
have to improve policing. A number of measures have
been taken. | think, Delhi is as safe as any other city
in India and to give an impression that Deihi is not safe,
| would respectfully submit, is not correct ...(Interruptions)
| would submit that it is not correct. Delhi is as safe as

any other city in India.

The point is the media in Delhi naturally reports
cnmes in Delhi and if you monitor the medla in Kolkata,
or the media in Mumbai or the media in Bengaluru they
report the crimes in those cities. | think, Delhi is as safe
as any othercity and we will make an endeavour to

improve policing.
[Translation]
MADAM SPEAKER:. Shri Danve Raosahib Patil.

...(Interruptions)
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MADAM SPEAKER: Please let the hon'ble member

ask his question.
...(Interruptions)

MADAM SPEAKER: Please be brief in your
questions.

SHRI DANVE RAOSAHIB PATIL (Jalana): Madam
Speaker, hon'ble minister has told that the rate of crime
is decreasing in Delhi. | would like to tell hon'ble minister
that as per the crime-in-India-2009 prepared by National
Crime Record Bureau; Delhi is most unsafe city of the
country in comparison to the other cities and crime is on
rise here. It is stated in crime-in-India-2009 that most of
the crimes are being committed against women. The
number of rapes of women was 452 in year, 2009. it
increased to 524 in 2010. The number of total incidents
in year 2009 was 5972 which has increased approximately,
to 7500 in year 2010.

Madam, Delhi is most unsafe city of the country. |
would like to know from hon'ble minister that what steps
are being taken by the government to check the number
of crimes in the capital city of Delhi.

[English]

SHRI P. CHIDAMBARAM: Madam Speaker, |
have the figures with me from 1998 to 2010 and those
figures do not indicate any sharp rise in crimes against
women ...(Interruptions) In fact since 2007, there has
been a-decline in the number of cases in molestation

of women.

WRITTEN ANSWERS TO QUESTIONS
Drought Situation

*4. SHRI PONNAM PRABHAKAR: Will the Minister
of AGRICULTURE be pleased to state:

(a) whether several States in the country continue
to reel under drought;
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(b) if so, the details thereof, State-wise;

(c) whether the Government has initiated any
action plan to provide assistance to the affected States
and to tackle the situation; and

(d) if so, the details thereof?

THE MINISTER OF AGRICULTURE AND MINISTER
OF FOOD PROCESSING INDUSTRIES (SHRI SHARAD
PAWAR): (a) and (b) Bihar, Jharkhand, Odisha and West
Bengal declared 38, 24, 17 and 11 districts, respectively,
as drought affected iri 2010 due to deficit rainfall during
South-west Monsoon, 2010.

(c) and (d) It is primarily the responsibility of the State
Governments to take immediate necessary measures in
the wake of natural calamities. Government of India
supplements the efforts of the States with financial and
logistic support. There is ready availability of funds with
the States under the State. Disaster Response Fund
(SDRF) to take immediate necessary measures. The
Government of India and the State Governments
concerned contribute to SDRF in the ratio of 3:1 except
in case of 8 North-Eastern States (including Sikkim),
Jammu and Kashmir, Himacfhal Pradesh and Uttarakhand,
for which the ratio is 9:1. if additional assistance over and
above SDRF is required to deal with the natural calamities
of severe nature, the same is considered from the National
Disaster Response Fund (NDRF) in accordance with an
established procedure of submission of Memorandum by

the State Government.

All the four States mentioned above submitted
Memoranda for grant of assistance from NDRF for drought
relief. Following consideration of the Memoranda in
respect of Bihar (for 28 districts only), Jharkhand
(24 districts) and West Bengal (11 districts) Rs. 1459.54
crores, Rs. 855.30 crores and Rs. 724.99 crores have
been approved by the Government respectively subject
to adjustment of 75% of balance available in the SDRF
account. Proposals for Odisha and the remaining

10 districts of Bihar are under consideration.
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Traffic Management in NCR

5. SHRI GAJENDER SINGH RAJUKHEDL: Will the
Minister of HOME AFFAIRS be pleased to state:

(a)  whether the Government has implemented the
scheme, "Traffic and Communication Network in National
Capital Region (NCR)/Mega Cities and Model Traffic
System”;

(b) if so, the details thereof alongwith the
allocations made in this regard and the status of its
implementation;

()  whether the Government has also formulated
any plan for providing online information/solutions to the
commuters regarding traffic restrictions, congestion,
diversions and suggesting alternative routes;

(d) if so, the details thereof, and

(e) the time by which the said scheme/plan are
likely to be fully implemented?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI MULLAPPALLY RAMACHANDRAN):
(a) and (b) The Plan scheme "Traffic and Communication
Network in National Capital Region (NCR)/Mega Cities and
Model Traffic Systerﬁ” approved in August, 2009 with an
outlay of Rs. 200 crore during 11th Five Year Plan is yet
to be implemented by the Government. The proposed ITS
Project was initially envisaged to have been implemented
before CWG 2010, but it was later decided that it was not
possible to implement the project before CWG 2010 due
to the shortage of time. The initial bids for the ITS Project
were invited on 06.03.2010 the and last date of submission
of bids was fixed for 21.06.2010. However, no bid was
received during the process and subsequently bids were
invited again on 28.07.2010. The tender for the ITS project
was opened on 24.11.2010 and 3 bids were received and
the same are being evaluated by the Consultants and a
final decision will be taken shortly. '

2. The year-wise allocations for the scheme are given

below:—
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(Rs. in crore)
2007-08 2008-09 2009-10 2010-11 2011-12
BE Exp. BE Exp. Exp. BE Exp. BE
20.00 0.00 32.00 3.76 10.63 80.00 0.00 66.50

(c) and (d) The Delhi Police, in association with
Society of Indian AutoMobile Manufacturers has established
a link on the official web site of Delhi Traffic Police to
keep the citizens informed of the restrictions, blockades,
diversions etc. This was primarily blanned for XIX
Common Wealth Games-2010 and has now been
extended for the whole of Delhi. The portal is dynamic
and blockades etc. can be displayed in real time. The
portal uses the Google map available on the internet and
has the following features:—

(i Dynamic Traffic information like blockades,
suggested detours and other traffic restrictions
overlaid on online map.

(i) Alternate route suggestion in case of blockade
or restriction.

(i) Real time display of restriction due to
accidents, water logging, traffic jam etc.

()  The Cyber Highway Project is likely to be
completed in the financial year 2011-12. The overall Plan
scheme of "Traffic and Communication Network in National
Capital Region (NCR) Mega Cities and Model Traffic
System" is targeted to be completed by August, 2013,

Human Trafficking

6. SHRI BHASKARRAO BAPURAO PATIL
KHATGAONKAR:
SHRI EKNATH MAHADEO GAIKWAD:

Will the Minister of HOME AFFAIRS be pleased to
state:

(@)  whether there are reports of human trafficking
taking place in various parts of the country;

(b) if so, the details thereof and the reaction of
the Government thereto;

()  whether there are reports of sale of such
trafficked infants/children in the garb of adoption by
racketeers in the country including Delhi;

(d) if so, the details thereof; and

(e) the details of the measures taken/guidelines
issued to check such incidents and punish the guilty?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS AND MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI GURUDAS KAMAT): (a) and (b)
Instances of alleged human tratficking have been
reported. As per the statistics compiled by the National
Crime Records Bureau (NCRB), the number of cases
registered during 2007, 2008 and 2009 under various
provisions of law relating to human trafficking were 3991,
3029 and 2848, respectively.

(c) and (d) Such information is not maintained
centrally by the NCRB.

() Government of India has sanctioned a
Comprehensive Scheme for Establishment of Integrated
Anti Human Trafficking Units. Additionally, the Government
has issued advisories wherein States/UTs have been
advised to set up an exclusive 'Crime against Women and
Children Desk' in each police Station.

[Translation]

Schemes For Slum Dwellers and poverty
alleviation Urban Poor

7. RAJKUMARI RATNA SINGH:
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SHRI MANSUKHBHAI D. VASAVA:

Will the Minister of HOUSING AND URBAN POVERTY
ALLEVIATION be pleased to state:

(a) the names of the cities and details of the
schemes being implemented for slum dwellers and urban
poor in the country;

(b)  whether the Government has reviewed the

implementation of the projects under such schemes;
{c} if so, the details and the outcome thereof;

(d)  whether
implementation of such projecfs is satisfactory; and

the pace and quality of the

(e} if not, the reaction of the Government thereto?

THE MINISTER OF HOUSING AND URBAN
POVERTY ALLEVIATION AND MINISTER OF CULTURE
(KUMARI SELJA): (a) The major schemes of the
Government being implemented for slums dwellers and
the urban poor are: Jawaharlal Nehru National Urban
Renewal Mission [Basic Services to the Urban Poor
(BSUP) and Integrated Housing and Slum Development
Programme (IHSDP) components] and Swarna Jayanti
Shahari Rozgar Yojana (SJSRY).

The Jawaharlal Nehru National Urban Renewal
Mission (JNNURM) was launched on 3rd December, 2005
with the objectives of augmenting infrastructure facilities
in cities and towns along with provision of shelter and
basic infrastructure facilities to slum dwellers/urban poor.
The Sub-Mission of Basic Services to the Urban Poor
(BSUP) under JNNURM provides Additional Central
Assistance to States/UTs for taking up projects for housing
and infrastructurai facilities for slum dweliers/urban poor
in 65 select cities in the country. Other cities and towns
are covered for similar support under the Integrated
Housing and Slum Development Programme (IHSDP). The
duration of the Mission is seven years from 2005-06 to
2011-2012. The names of cities for which projects haavt,!
been approved under BSUP, State-wise are provided in
Statement-l. The names of cities and towns for which

<
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projects have been approved under IHSDP, State-wise
are given in Statement-ll.

Swrana Jayanti Shahari Rozgar Yojana is aimed at
providing gainful employment to the urban poor by
assisting them to set up of individual/group enterprises
as well as utilising their labour for the construction of
socially useful public assets. The guidelines of the
scheme, in operation from 1997, has been revamped in
2009. The revised Swarna Jayanti Shahari Rozgar Yojana
{SJSRY) scheme has following five components:—

(1)  Urban Seif Employment Programme (USEP)
(2)  Urban Women Self-help Programme (UWSP)

(3)  Skill
amongst Urban Poor (STEP-UP)

Training for Employment Promotion

(4) Urban Wage Employment Programme- (UWEP)

(5) Urban Community Development Network

(UCDN)

SJSRY is applicable to all cities/towns in all States/UTs.
It is upto the State Government/UT Administration to
identify cities/towns for coverage under various components
of SJSRY.

(b) and (c) The Government has held regular reviews
at the National, Regional, State and City level on the
implementation of various schemes, including Basic
Services to Urban Poor (BSUP), Integrated Housing and
Slum Development Programme (IHSDP) and Swrana
Jayanti Shahari Rozgar Yojana. The main purpose of the
reviews has been to monitor physical and financial
progress and quality, identify bottlenecks and key issues
in implementation and to take up with the concerned
authorities for addressing the same. Reviews reveal that
the progress and pace in implementation of the schemes,

though satisfactory overali, are uneven across States/UTs.
" Capacity bottleneck at the local level is found to be a

major issue in implementation.

(d} and ¢ s regards pace and quality of

implementation of the schemes, the Government has
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issued advisory to all States/UTs for addressing the key
issues, drawing action plans, expediting the commissioning/
implementation of projects and improving quality assurance
systems. A framework for Third Party Inspection and
Monitoring (TPIM) system has been established;
empanelled agencies for independent third party inspection
and monitoring have been inspecting projects under BSUP
and IHSDP and providing feedbacks to authorities at
various levels, including Government of India. In order to
address the capacity bottlenecks at various levels, the
Government has launched a national initiative of capacity
building for improved urban governance and poverty
alleviation for supporting States and National, Regional
and State level Resource Centres for undertaking training
and other capacity building activities with funding
earmarked under JNNURM and SJSRY.

Statement-|
Si.No. City
1 2
1. Hyderabad
2. Vijyawada
3. Viskhapatnam
4. Guwabhati
5. ltanagar
6. Chandigarh
7. Raipur
8. Patna
9. Bodhgaya
10. Delhi |

11. Ahmedabad

12.  Rajkot
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1 2

13. Surat

14. Vadodara
15. Panaji

16. Faridabad
17. Shimla

18. Jammu

19. Srinagar

20. Ranchi

21. Jamshedpur
22. Dhanbad
23. Bangalore
24. Mysore

25. Thiruvananthapuram
26. Kochi

27. Bhopal

28. Indore

29. Jabalpure
30. Ujjain

31. Greater Mumbai
32. Nagpur

33. Nashik

34. Nanded

35. Pune

36. imphal
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50

1 2 1 2

37. Shillong 51. Agartala
38. Aizwal 52. Allahabad
39. Kohima 53. Agra

40. Bhubaneshwar 54. Lucknow
41. Puri 55. Mathura
42. Ludhiana 56. Meerut
43. Amritsar 57. Kanpur
44.  Puducherry 58.  Varanasi
45. Ajmer-Pushkar 59. Dehradun
46. Jaipur 60. Haridwar
47. Chennai 61. Nainital
48. Coimbatore 62. Kolkata
49. Madurai 63. Asansol
50. Gangtok 64. Tirupati

Statement-ll

Sl. Name of the State

Name of District

No. of Towns/ULBs

No.

1 2 3 4

1. Andhra P}adesh Kurnool Adoni

2. Andhra Pradesh Visikhapatnam Anakapalie (Phase-l)
3. Andhra Pradesh Visakhapatnam Anakapalle (Phase-Il)
4.  Andhra Pradesh Guntur Bapatla-infrastructure
5. Andhra Pradesh Visakhapatnam Beemunipatnam

6. Andhra Pradesh Nizamabad Bodhan, 'Distt. Adilabad
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1 2 3 4

7. Andhra Pradesh Nalgonda Buvangiri-Infrastructure

8. Andhra Pradesh Guntur Chilakaluripet

Andhra Pradesh Prakasam Chirala

10. Andhra Pradesh Chittoor Chittor

11.  Andhra Pradesh Kurnool Dhone, Distt. Kurnool

12. Andhra Pradesh Mahbubnagar Gadwal (Phase-l)

13. Andhra Pradesh Mahbubnagar Gadwal-Infrastructure (Phase-Il)

14. Andhra Pradesh Nellore Gudur

15. Andhra Pradesh Guntur Guntur-infrastructure (Phase-I)

16. Andhra Pradesh Guntur Guntur City (Phase-ll)

17. Andhra Pradesh Cuddapah Indira Priyadarshinin 6olony,
Rajampet

18. Andhra Pradesh Warangal Jangaon

19. Andhra Pradesh Cuddapah Kadapa-Bugga Vanka (Phase-l)

20. Andhra Pradesh Cuddapah Kadapa Mtuyhunjayakunta Colony
(Phase-Il)

21. Andhra Pradesh Cuddapah Kadappa-Infrastructure (Phase-lil)

22. Andhra Pradesh Cuddapah Kadapa-Azad Nagar Colony
(Phase-IV)

23. Andhra Pradesh Cuddapah Kadapa-Mamilapalli housing Colony
(Phase-V)

24. Andhra Pradesh East Godavari Kakinada (Dummuiapeta)
(Phase-l)

25. Andhra Pradesh East Godavari Kakinada, Nellore (Phase-ll)

26. Andhra Pradesh East Godavari Kakinada City (Phase-lil)

27. Andhra Pradesh Karimnagar Karimnagar

28. Andhra Pradesh - Nollore Kavali (Phase-!)
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1 2 3 4
29. Andhra Pradesh Nellore Kavali _(Phase-u).‘
30. Andhra Pradesh Khammam Khamrﬁam v(Pble;.)ally)
31. Andhra Pradesh ‘Khammam _  Kothagudem . - e
32, Anahra ‘Prédesh : kurnoal | Kdrnool _(.Pha‘sg;l)'
33. Andhra Pradesh ~ Kurnool Kornool (Phése-li) ‘.
34. Andhra Pradesh Guntur | Ma'chéflav - |
35. Andhra Pradesh Krishna Machilipatnam
36. Andhra Pradesh Chittoor Madanapalie
37. Andhra Pradesh Mahbubnagar ’Mahaboob.r'ia_éa.r_v' (Phase-l)
38. Andhra Pradesh Mahbubnagar '..Mah.‘aﬁéo't.)rv\a:g_ar-iﬁfrastructure o
(Phase-ll) | o
39. Andhra Pradesh Adilabad : Mancheﬁal-lnfrastructure '
40. Andhra Pradesh Nalgonda Miryalagud# (Phase-1)
41. Andhra Pradesh Nalgonda Miryalaguda-Infrastructure .
(Phase-ll) ‘
42. Andhra Pradesh Nalgonda ‘Nalgonda (.Ishva‘aseil)v
43. Andhra Pradesh Nalgonda Nalgonda-Infrastructure (Phase-il)
44. Andhra Pradesh Guntur Narasaraopet-lnfra'structure
45. Andhra Pradesh Mahbubnagar vNarayanpetv
46. Andhra Pradesh Adilabad Nirmal |
47. Andhra Pradesh Nizamabad Nizamab_ad o
48. Andhra Pradesh Prakgsam : v;bngole:. '
49. Andhra Pradesh Khammam Palw.ancha toyvn,'_Distt; Khabmmam |
50. Andhra Pradesh East Godavari Pedda;;urartjl'
'Ahdhfa. Pra 'desh_.,_v R o Ponnur

51
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52. Andhra Pradesh Cuddapah Pulivendula

53. Andhra Pradesh Cuddapah Proddatur Kadapa

54. Andhra Pradesh East Godavari Rajahmundry (Phase-l)

55. Andtlva Pradesh East Godavari Rajhmundry City (Phase-il)

56. Andhra Pradesh Medak Ramchandra puram

57. Andhra Pradesh Cuddapah Rayachoti

58. Andhra Pradesh Guntur Repalie, Distt.. Guntur |

59. Andhra Pradesh East Godavari Samalkota (Phase-I)

60. Andhra Pradesh East Godavari Samalkota town (Phase-ll)

61. Andhra Pradesh Medak Sangareddy, Distt. Medak

62. Andhra Pradesh Guntur Sattenapailli

63. Andhra Pradesh Medak Siddipet

64. Andhra Pradesh Karimnagar éricilla

65. Andhra Pradesh Nalgonda SuryaPeta (Phase-l)

66. Andhra Pradesh Nalgonda Suryapet-Infrastructure (Phase-ll)

67. Andhra Pradesh Rangareddi Tanduru

68. And_hra Pradesh Guntur Tenali, Distt. Guntur

69. Andhra Pradesh Chittoor Tirupathi (Phase-I)

70. Andhra Pradesh Chittoor Tirupati (Phase-ll)

71.  Andhra Pradesh Chittoor Tirupati (Phase-ll)

72. Andhra Pradesh Chittoor Tirupati (Padipeta and Avilala)
(Phase-1V)

73. Andhra Pradesh Guntur Vinukonda )

74. Andhra Pradesh Mahbubnégar Wanaparthy (Pha;e-.l)

75. Andh}a? ﬁradesh Mahbubnagar h Wanapathy-Infrastructure (Phase-ll)

76. Andhra  Pradesh Khammam Yeliandu, Distt. Khammam
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77. Andhra Pradesh Medék Zahirabad, Medak V
Total 56

1. Andaman and Nicobar Andamans Port Blair _
Island

1. Andaman and Nicobar Andamans Port Blair
Island
Total 1.

1. Arunachal Pradesh Dibang Valley- 'Rbing.sTovan_ '
Total -

1. . Assam - Karimganj -;Bada-fpur .

2. Assam Karbi A_nglong : Bokajan -

3. Assam Nagaon Dhing

4.  Assam Dhubri Dhubri

5. Assam Golaghat Golaghat

6. Assam Nagaon Kampur town

7.  Assam Kokrajhar . ‘Kokrajhar -

8. Assam Karimganj Karimganj

9. Assam Nagaon Lanka

10. Assam Darrang Mangaldoi

11.  Assam ' Nagaon Nagaon

12. Assam Nalbari Nalbari

13. Assam _Kar_hrup‘ :' Isaiashbari

14. Assam Barpeta éaﬁhéb'aﬂ' town

15. Assam Nalbari Thiu

16. Assam Tinsukia Tinsukia
Total
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1.  Bihar Bhojpur Ara
2. Bihar Araria Araria City
3. Bihar . Aurangabad Aura_ngabad
4,  Bihar Kishanganj Bahadur-ganj
5. Bihar Begusarai Begusarai
6. Bihar Bhagalpur Bhagalpur
7.  Bihar Nalanda Biharsharit
8. Bihar Araria Jogbani
9.  Bihar Muzaffarpur Kanti
10. Bihar Kishangani Kishanganj (Phase-I)
11. Bihar Madhepura Madheputa._(Phase-I)
12. Bihar Madhepura Madhepura (Phase-ll}
13. Bihar Muzaffarpur Motipur
14. Bihar Munger ‘Munger
15. Bihar Pashchim Narkatiaganj
16. Bihar Purnia Purnea
17. Bihar Samastipur Rosera
18. Bihar Saharsa Saharsa
19. Bihar Sheikhpura Sheikhpura
20. Bihar Supaul Supual
Total 19
1. Chhattisgarh Raipur Durg Abhanpur
2. Chhattisgarh Durg Balod
3. Chhattisgarh Durg Bemetara
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4, Chhattisgarh Raipur Bhatapara
5. Chhattisgarh Durg Bhillai
6. Chhattisgarh Bilaspur Bilaspur_ (Phase-l)
7. Chhattisgarh Bilaspur Bilaspur (Phase-ll)
8.  Chhattisgarh Rajnaodgaon Dongargaon
9.  Chhattisgarh Rajnandgaon Dongargarh
10. Chhattisgarh Durg Durg
11. Chhattisgarh Bastar Jagdalpur
12. Chhattisgarh Durg Jamul
13. Chhattisgarh Kawardha Kawardha
14. Chhattisgarh Rajnandgaon Khalragarh
15. Chhattisgarh Durg Kumbhari
16. Chhattisgarh Dhamtari Kurud
17. ‘Chhattisgarh Raigarh Raigarh
18. Chhattisgarh Rajnandgaon Rajandgaon
‘ Total 17
1. Dadra and Nagar Haveli Dadra and Nagar Haveli Silvasa Phaéé-l
2. Dadra and Nagar Haveli Dadra and Nagar Haveli Silvasa Phase-ll
Total 1
1. Daman and Diu Daman Daman
Total 1
1. Gujarat Amreli Amreli
2. Gujarat Anand Anklav
3. Gujarat Amreli Bagasara
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4, 'Gujara_t ‘Anand Boriavi
5 ":"Gujarat‘ ~Bhavnagar Bhavnagar
Gujarat Dohad Dahod
7. -Gujvar'a't‘ Ahmadabad Dhahduka
- Gujarat - Valsad Dharampur
9 . Gujarat Sur’endranagér Dhrangadhra
| 10.  Gujarat Rajkot Gondal
 1,1‘. : ng_arat " Panch Mahals ’ .H.alol
12 Gujavr‘at : Surendranagar Halvad
13. ‘Gujarat. Sabar Kantha Himunatnagar
~ 14.  Guijarat Jamnagar Jamnagar
156. Guijarat Jamnagar Jamnagar MC (Scheme no. 18631)
under VAMBAY
16. Guijarat Rajkot Jetpur
17.  Gujarat Gandhinagar Kaalol
.18. Gujarat Mahesana Kadi
19. Guja}at Anand Khambat
20 Gujarat - Surendranagar - Limdi
21..‘ | Gujarat Bhavnagar Mahuva
22, Gujarat Kachchh Mandvi
23. C-}ujarét‘ . Sabar Kantha - Modasa
Gujarat .Navsari Navsari
25. _ Gujarat Navsari Navsari NP (Scheme no. 18794)
under VAMBAY
26. éujarat ’ Patan Patan
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27. Guijarat Anand Petlad

28. QGuijarat SabarKantha Prantij

29. Guijarat Rajkot Rajkot MC (Scheme no. 18881)
under VAMBAY

30. Guijarat Surat Songadh

31. Guijarat Anand Umreth

32. Guijarat Junagadh Una

33. Guijarat Mahesana Uncha

34. Guijarat Rajkot Upleta

36. Gujarat Vadodara Vadodara MC (Scheme no. 18020)
under VAMBAY

36. Gujarat Vadodara Vadodara MC (Scheme no. 18021)
under VAMBAY

37. Gujarat Valsad Valsad

38. Gujarat Valsad Vapi

Total 37

1. Himachal Pradesh Solan Baddi

2. Himachal Pradesh Kangra Dharamshala

3.  Himachal Pradesh Hamirpur Hamirpur

4. Himachal Pradesh Solan Nalagarh

5.  Himachal Pradesh Solan Parwanoo

6. Himachal Pradesh Solan Solan

Total 6
1.  Haryana Ambala Ambala city
2. Ambala Ambala Sadar

Haryana
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3. Haryané | ' Ambala Ambala-Bandhu Nagar
4. Haryéna o ’ Ambala Ambala-Naraingarh
5. Haf_yana" Bhiwani | Bhiwani -
6Haryana L e Bh'wam Woe e ‘Dadri‘
7. Héryana - Hisar Hissar
‘8. HarYané R Yamunanagar ~ Jagadhri
9. Haryana | Jhajjar thajjar
10. Haryana Jind Jind
~ 11, Haryana ' | Panchkula Kalka
12. Héwana  Kurukshetra Ladv1
13. Haryéna Panchkula Panchkula (Phase-l)
14, Ha}yana : Panchkula Panchkula (Phase-il)
15. Haryana , Panchkula Pahchkula (Phase-Il)
16. Haryana ' Panchkula Pinjore
17. Haryana = ' Rewari Rewari
18. _'Ha.ryana v ‘ Yamunanagar Yamunanagar
Tota - 14
1.. ~Jammu and Kashmir B} | Anantnag Anantanag
2. Ja_rﬁrﬁu and Kashmir - Baramula Bandipora
8 Jammu and Kashn'nirj : ' Doda Banihal
B “4.‘ ~ Jammu and Kashfﬁir "  Baramula Baramulla (Phase-I)
5. Jammu and Késhmir ' Baramula Baramulla (Phase-Il)
s sammy and Kashmir Kathua Basholi

7.  Jammu and Kashmir ' "~ Doda Batote
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8. Jammu and Kashmir Badgam Budgam (Housing)

9. Jammu and Kashmir Budgam Budgam (Infrastructure)

10. Jammu and Kashmir Jammu DLB, Kashmir (Scheme no. 18064)
under VAMBAY

11. Jamm.u and Kashmir Srinagar Ganderbal (Housing)

12.  Jammu and Kashmir Srinagar Ganderbal (Infrastructure)

13. Jammu and Kashmir Baramula Hajin (Phase-l)

14. Jammu and Kashmir Baramula Hajin (Phase-Il)

16. Jammu and Kashmir Kupwara Handwara (Phase-l}

16. Jammu and Kashmir Kupwara Handwara (Phase-Il)

17. Jammu and Kashmir Jammu Khour

18.  Jammu and Kashmir Anantnag Kulgam (Phase-1)

19. Jammu and Kashmir Anantnag Kulgam (Phase-Il)

20. Jammu and Kashmir Kupwara Kupwara

21. Jammu and Kashmir Badgam Magam (Phase-l)

22. Jammu and Kashmir Badgam Magam (Phase-Il)

23. Jammu and Kashmir Anantnag Mattan (Phase-I)

24. Jammu and Kashmir Anéntnag Mattan (Phase-Il)

25. Jammu and Kashmir Rajauri Nowshera

26. Jammu and Kashmir Kathua Parole

27. Jammu and Kashmir Punch Poonch

28. Jammu and Kasﬁmir Jammu Ramgarh

29. Jammu and Kashmir Udhampur Ramnagar (Phase-I)

30. Jammu and Kashmir Udhampur Ramnagar (Phase-Il)

31. Jammu and Kashmir Udhampur Reasi (Phase-l)
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32. Jammu and Kashmir Udhampur Reasi (Phase-li)

33. Jammu and Kashmir Pulwama Shopian (Phase-l}

34. Jammu and Kashmir Pulwama Shopian (Phase-Il)

35. Jammu and Kashmir Baramula Sopore {Phase-l)

36. Jammu and Kashmir Baramula Sopore (Phase-il)

37. Jammu and Kashmir Srinagar Srinagar DA (Scheme no. 18632)
under VAMBAY

38. Jammu and Kashmir Baramula Sumbal (Housing)

39. Jammu and Kashmir Baramula Sumbal (Infrastructure)

40. Jammu and Kashmir Rajauri Thana Mandi

Total 27

1. Jharkhand Pashchimi Singhbhum Chaibasa

2. Jharkhand Chatra Chatra (Phase-l)

3.  Jharkhand Giridih Giridih

4. Jharkhand Gumla Gumla

5.  Jharkhand Hazaribag Hazaribagh

6. + Jharkhand Lohardaga Lohardanga

7. Jharkhand Jamtara Mihijam

8.  Jharkhand Palamu Medininagar

9.  Jharkhand Bokaro Phushro

10. Jharkhand Sarikela-kharsawan Saraikela

Total 10
1. Kerala Alappuzha Alappuzha
2. Kerala Ernakulam Angamaly
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3. Kerala Thiruvananthapuram Attligal

4. Kerala Ernakulam Aluva

5. Kerala Alappuzha Cherthala

6. Kerala Kotayam Changanassery (Phase-I)
7. Kerala Kottayam Changanassery (Phase-Ii)
8. Kerala’ Thrissur Chavakkad

9. Kerala Thrissur Chalakudy

10. Kerala Palakkad Chitur-Tattamangalam
11. Kerala Thrissur Guruvayoor

12. Kerala Thrissur Irinjalakuda (Phase-l)
13. Kerala Thrissur Irinjalakuda (Phase-Il)
14. Kerala Thrissur Kodungalloor

15. Kerala Kottayam Kottayam

16. Kerala Kasaragod Kanhangad (Phase-l)
17. Kerala Kasaragod Kanhangad (Phase-II)
18. Kerala Wayanad Kalpetta

19. Kerala Kannur Kannur

20. Kerala Kasaragod Kasargode

21. Kerala Ernakulam Kothamangalam

22. Kerala Kozhikode Koyilandi

23. Kerala Kozhikode Kozhikodde

24. Kerala Thrissur Kunnamkulam

25. Kerala Kannur Kuthuparamba

26. - Kerala Malappuram Malappuram (Phase-I)
27. Kerala Malappuram Malappuram (Phase-II)
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28. Kerala Kannur Mattanur (Phase-l)
29. Kerala Kannur Mattanur (Phase-il)
30. Kerala Ernakulam Moovattupuzha
31. Kerala Thiruvananthapuram Nedumangad
32. Kerala Thiruvananthapuram Neyyatinkara
33. Kerela Kollam North Paravoor (Phase-I)
34. Kerala Kollam North Paravur (Phase-Il)
36. Kerala Palakkad Ottapalam (Phase-l)
36. Kerala Palakkad Ottapalam (Phase-Il)
37. Kerala Kannur Payyannur
38. Kerala Palakkad Palakkad
39. Ke_rala Pathanamthitta Pathanamthitta
40. Kerala Malappuram Perintalamanna (Phase-l)
41. Kerala Malappuram Perinthalmanna (Phase-ll}
42. Kerala Ernakulam Perumabavoor
43. Kerala Malappuram Ponnan!
44. Kerala Kollam Punalur
- 45. Kerala Palakkad Shoranur
46. Kerala Kollam South Paravoor
47. Kerala Kannur Taliparamba
48. Kerala Thrissur . Thrissur
49. Kerala Kannur Thalassery (Revised)
56. Kerala Idukki Thodupuzha
51. Kerala Malapburam Tirur City
52. Kerala Thiruvananfhapuram . Varkala
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53.- Kerala Kozhikode Vatakara
Total 45
1. Karnataka Bagalkot Bagaklakote (Revised)
2. Karnataka Bidar Basavakalya
3. Karnataka Belgaum Belgaum (Revised)
4.  Karnataka Bellary Bellary
5. Karnataka Gadag Betagiri (Revised)
6. Karnataka Bidar Bhalki (Revised)
7. Karnataka Gulbarga Chincholi
8.  Karnataka Kolar Chinthamani
9.  Karnataka Bangalore Rural Doddaballapura
10. Karnataka Gadag Gajendragada (Revised)
11.  Karnataka Kolar Gowribidanur
12.  Karnataka Gulbarga Gulbarga (Revised)
13.  Karnataka Hassan Hassan (Revised)
14. Karnataka Chitradurga Hiriyur town
15. Karnataka Hassan Holenarsipura (Revised)
16. - Karnataka Dharwad Hubli (Phase-1)
17. Karnataka Dharwad Hubli (Phase-Il)
18. Karnataka Dharwad Hubli (Phae-Ili)
19. Karnataka Chikmagalur Kadur (Revised)
20. Karnataka Bangalore Rural Kanakapura
21. Karnataka Koppal Koppal
22, K—ar;lataka Mandya Mandya
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23. Karnataka Kolar Mulubagilu
24. Karnataka Mandya Nagarnangala (Revised)
25. Karnataka Mysore Nanjangud (Revised)
26. Karnataka Tumkur Pavagada
27. Karnataka Bangalore Rural Ramanagara
28. Karnataka Belgaum Saundatti
29. Karnataka Gulbarga Shahapur
30. Karnataka Shimoga Shikaripura
31. Karnataka Shimoga Shimoga
32. Karnataka Kolar Sidlagatta
33. Karnataka Raichur Sindhnaur
34. Karnataka Tumkur Sira
Total 32
1. Meghalaya Ri Bhoi Nongpoh
2. Meghalaya West Garo Hills Tura
3. Meghalaya East Garo Hills Williamnagar
Total 3
1. Madhya Pradesh Balaghat Balaghat
2. Madhya Pradesh Jabalpur Barela
3. Madhya Pradesh Bhopal Berasia
4. Madhya Pradesh Indo're Betma
5. Madhya Pradesh East Nimar Burhanpur
6. Madhya Pradesh Chhindwara Chandameta
7. Madhya Pradesh Chhindwara Chhindwara
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8, Madhya Pradesh Damoh Damoh

9.  Madhya Pradesh Indore Depalpur

10. Madhya Pradesh Dewas Dewas (Project-l)
11.  Madhya Pradesh Dewas Dewas (Project-il)
12. Madhya Pradesh Vidisha Ganjbasoda

13. Madhya Pradesh Indore Gautampura

14. Madhya Pradesh Gwalior Gwaliar

16. Madhya Pradesh Chhindware Harrai

16. Madhya Pradesh Hoshangabad Hoshangabad

17. Madhya Pradesh Hoshangabad ltarsi

18. Madhya Pradesh Ratlam © Jaora

19. Madhya Pradesh Khargone Khargone

20. Madhya Pradesh Jabalpur Katang|

21. Madhya Pradesh Katni Katni

22. Madhyé Pradesh East Nimar Khandwa (Project-1)
23. Madhya Pradesh East Nimar Khandwa (Project-lI)
24. Madhya Pradesh Rajgarh Khujner

25. Madhya Pradesh Vidisha Kurwai

26. Madhya Pradesh Vidisha Lateri

27. Madhya Pradesh Mandsagl' Mandsaur

28. - Madhya Pradesh Jabalpur Majholi

29. _M'ad‘hya Pradesh Raisen Mandideep

30. Madhya Pradesh Chhindwara Mohgaon

31. Madhyg Pradesh Narsimhapur Narsinghpur

32. Madhya Pradesh Tikamgarh Orchha
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33. Madhya Pradesh Barwani Pansemal
34, Madhya Pradesh Jabalpur Patan
35. Madhya Pradesh Jhabua Petwad
36. Madhya Pradesh Rewa Rewa
37.. Madhya Pradesh Satna Satna
38. Madhya Pradesh Sagar Sagar
39. Madhya Pradesh Chhindwara Sausar
40. Madhya Pradesh ' Jabalpur Shahpura
41. Madhya Pradesh Singrauli Singrauli
42. Madhya Pradesh Vidisha Sironiji
43. Madhya Pradesh Vidisha Sironji (Additional)
44, Madhya Pradesh Vidisha Vidisha
Total 41
1. Mizoram Champhai Champhai (Phase-I)
2.  Mizoram Champhai Champai (Phase-Ii)
3.  Mizoram Kolasib Kolasib (Phase-l)
4., Mizoram Kolasib Kolasib (Phase-il}
5.  Mizoram Lunglei Lunglei
6.  Mizoram Mamit Mamit
7.  Mizoram Saiha Saiha
8.  Mizoram Serchhip Serchhip
Total 6
1. " Manipur Bishnupur Bishnupur
2. " Manipur Imphal East Jiribam
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3.  Manipur Thoubal Kakching -
4.  Manipur Bishnupur Moirang
5.  Manipur Manipur MUDA (Scheme: no. 18884) under .
VAMBAY '
6, Manipur Thoubal Thoubal
“Total 6
t. - Rajasthan Alwar Alwér
2. Rajasthan Bhilwara Asind
3. Rajasthan Sri Ganganagar Anupgarh
4.  Rajasthan Jodhpur Bilara
5.  Rajasthan Hanumangarh Bhadra
6.  Rajasthan Banswara Banswara:
7. Rajasthan Pali Ball Nag‘ér
8. ‘ Rajasthan Barmer Balotra
9.  Rajasthan Baran Baran
10. Rajasthan Barmer Barmer
11. Rajasthan Jhalawar -Bhawani Mandi
12. Rajasthan Bhilwara Bhilwara
13. Rajasthan Bikaner Bikaner ’(Phase-l)
14. Rajasthan Bikaner Bikaner (Phase-1)
15. Rajasthan' Jalore Bhinmal _
16. Rajasthan Prat;;)garh Chhoti Sadri
17. Rajasthan " Baran -‘Chhabra
18. Rajasthan Chittaurgarh ~ Chittorgarh (Phase-l)
19. éajasthan | CHi!tofgérh_ Chittorgarh (Phage-ll) :
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20. Rajasthan Pali Falna

21. Rajasthan Sawai Madhopur Gangapur

22. - Rajasthan Bhilwara Gulabpura

23. Rajasthan Hanumangarh Hanumangarh

24. Rajasthan Jaisalmer Jaiselmer (Phase-l)
28, | ﬁajasthan Jaisaimer Jaisalmer (Phase-ll)
26. Rajasthan Pali Jaltaran

27. Rajas:%\én- Jhalawar Jhalarpatan

28. Hajasthan Jhalawar Jhalawara

29. Rajasthan Jalore Jhalore

30. . Rajasthan Jodhpur Jodhpur (Phase-i)
31. Rajasthan Jodhpur Jodhpur (Phase-Il)
32. Rajasthan Kota Kaithoon

33. Rajasthan Ajmer Kekri

34. Rajasthan Kota Kota

35. Rajasthan Chittorgarh Nimbahera

36. Rajasthan Pali Pali .

37. Rajasthan Jodhpur Phalodi

38. Rajasthan Jaisalmer Pokran

39. R'ajaslthan Chittaurgarh Pratapgarh

40. Rajas‘ihan Sirohi Pindwara

41. Rajasthan Sirohi Pilibanga

42. Rajasthan Hanumangarh Rawatsar

43. Rajasthan Pali Rani Nagar

Chittorgarh Bawat;;iata
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45. Rajasthan Pali Sadri
46. Rajasthan Sawai Madhopur Sawai hIA‘aciihvopur.'
47. Rajasthan ' Sikalf -Sikar
48. Rajasthan Jalore Sanchor
49. Rajasthan Kc;ta | Sangod
50. Rajasthan Pali ".“"Széi'a'x :
51. Rajasthan Pali Sumerpur
52. Rajasthan Ganganagar Suratgarhb ,
53. Rajasthan Pali Takhatgalurj
54. Rajasthan Tonk Tonk (Phase-l)
55. Rajasthan Tonk Tonk (Phase-Il)
56. Rajasthan Udaipur Udaipur |
Total 51
1. Maharashtra Amravati Achalpur
2. Maharashtra Akola Akola City (Phase-l)
3.  Maharashtra Akola Akola City (Phase-ll)
4. Maharashtra Akola Akola (Phase-lll)
5.  Maharashtra Pune Alandi
6. Maharashtra Jalgaon Amalner
7. Maharashtra Jalna Ambad
8. Maharashtra Amravati Amravati (Phase-l)
Maharashtra Amravati Amravati (Phase-ll) -
10. Maharashtra Amravati Amravati (Phase-Ill)
11. Maharashtra Amravati Anjangaon-Sutji
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12. Maharashtra Wardha Arvi
13. Maharashtra Sangli Astha
14. Maharashtra Aurangabad Aurangabad
15. Maharashtra Pune Baramati
16. Mabharashtra Bhandara Bhandara City
17. Mabharashtra Thane Bhiwandi (Phase-l)
18. Maharashtra Thane Bhiwandi (Phase-l)
19. Maharashtra Jalna Bhokardhan
20. Maharashtra . Buldana Buldhana
21. Mabharashtra Chandrapur Chandrapur
22. Maharashtr\al Amravati Chandur Bazar (Phase-I)
23. Maharashtra Amravati Chandur Railway Town (Phase-il)
24. Maharashtra Jalgaon Chopda
' 25. Maharashtra Yavatmal Dawha City
26. Maharashtra Ahmadnagar Deolall Pravara
27. Mabharashtra Wardha Deoli
- 28. Maharashtra Gadchiroli Desaiganj
29. Maharashtra Buldana ‘Deulgaon Raja City
30. Maharashtra Dhule Dhuie
31. Mabharashtra Dhule Dondaicha Varwade (Phase-l)
32. Mabharashtra Dhule Dondaicha Varwade (Phase-ll)
33. Mabharashtra Aurangabad Gangapur
34. Maharashtra Bid Georai
35. Mabharashtra Wardha ‘Hinganghat
36. Maharashtra Hingoli

.Hingoli (Phase-I)
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37. Maharashtra Hingoli Hingoli City (Phase-ll)
38. Mabharashtra Sangli Islampur
39. Maharashtra Kolhapur Ichalkaranii
40. Maharashtra Jalna Jalna
41. Maharashtra Jalgaon Jamner
42. Maharashtra Kc')lhapu; Jaysinghpur
43. Maharashtra Nagpur Kalmeshwar
44. Maharashtra Aurangabad Kannad City
45. Maharashtra Satara Karad
46. Mabharashtra Washim Karanja, Distt. Washim
47. Mabharashtra Nagpur Katoi
48. Mabharashtra Buldana Khamgaon
49. Maharashtra Nagpur Khapa
50. Mabharashtra Ahmadnagar Khopargaon
51. Maharashtra Kolhapur Kolhapur (Phase-l)
52. Maharashtra Kolhapur Kolhapur (Phase-Ii)
53. Maharashtra Latur Latur
54. Mabharashtra Buldana Lonar Town, Distt. Buldhana
56. Maharashtra Pune Lonawala
56. Maharashtra Malegaon Malegaon (Phase-l)
57. Maharashtra Malegaon Malegaon (Phase-lll)
58. Maharashtra Malegaon Malegaon (Phase-lll)
59. Maharashtra Malegaon Malegaon (Phase-IV) :
60. Maharashtrab Malegaon Malegaon (Phase-V)
61. Maharashtra Malegaon (Phase-VI)

Malegaon
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 62. Maharashtra ‘ Malegaon Malegaon (Phase-Vil) |
63. Mah’ar'asﬁtr-a ’ V’Mal_‘e__g_aon L ;M.glebvgaor»l. ?(Phasé-\v/_ll,l) T
64. Maharashtra bBuldahxa ; Malka.puvr. City
65. _Maharéshtra ‘Nagpur Mohapa
66. ‘Méhar_a‘sht.f:a' : o _Na'pd’eq” DU Mudkhed i
. Mahaia'shtrva" B Akola' Murtizapur (Revised)
68. Maharashtra Osmanabad Naldurg
_69: bMa-harashtra Nagpur Narkhed
| 70..‘ Maharashtra : Osmaﬁabad Osamamabad
71, Maharas’hira Yévatmél P#ﬁdﬁarka.wada
'}2. Maharashtra Parbhani Parbhani
73. Ma_ha_rashtra Jalna Partur
74. Mvaharasv,htra‘ Parbhani Pathri
75. Maharashtra Maharashtra Bhandara Pauni, Distt. Bhandara
(Phase-1)
Maha'rashtra : | Bhéndara Pauni (Phase-ll), Distt. Bhandara
77. Maharashtra Satara Phaltan
78. Maharashtra Wardha Puigaon
79. Maharashtra Chandrab_ur : Rajura
80. Mahara’shtr;a Nagpur. Ramtek
81, Maharashtra Washim Risod
82. Maharashtra Sangli Sangli (Bal Hanuma Colony-l and
a - ) — Phase-l
83- Maharashtra Sangli Sangli at Durga Nagar, Sanjay
A Nagar — Phase-ll
83- Maharashtra Sangli Sangli at Indira Nagar Part-l and
B. Il (Phase-iil)




97

Written Answers

PHALGUNA 3, 1932 (Saka)

to Questions

98

1 2 3 4
83- Maharashtra Sangli Sangi (Phase-l\()
C.
84. Maharashtra Nagpur Saoner
85. Maharashtra Sindhudurg Sawantwadi
86. Maharashtra Amravati Shendurjana Ghat‘
87. Maharashtra Dhule Shirpur Varwade (Phase-), Distt.
Dhule ' :
88. Maharashtra Ahmadnagar Shriampur
89. Maharashtra Buldana Sindkhed Raja City
90.. Maharashtra Solapur Solapur
91.  Maharashtra Sangli Tasgaon
92.  Maharashtra Gondiya Tirora (Phase-l)
93. Maharashtra Gondiya Tirora City, (Phase-I1) Distt. Gondia
94.  Maharashtra Bhandara . Tumsar
95. Maharashtra Nagpur Umred City
96. Maharashtra ‘Aurangabad Vajjapur
97. Mahérashtra Satara Wai
98.  Maharashtra Wardha Wardha
99.  Maharashtra Amravati - Warud .
100. Maharashtra Washim Washim e
101. Maharashtra Yavatmal Yavatmal
102. Maharashtra Nashik Yeola
Total ('Projéct SI.No. 63-A

and B have been cancelled

and merged in project
Si.No. 83-C)

83
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1. Nagaland Dimapur Dimapur
2.  Nagaland Kohima SUDA (Scheme no. 18885) under
VAMBAY
Total 2
1. Odisha Anugul Angul NAC (Phase-l)
2.  Odisha Baleshwar Balasore (Phase-ll)
3. Odisha Baleshwar Balasore (Phaée-ll) .
4.  Qdisha Bargarh ) Bargarh (Phase-l)
6. Odisha Mayurbhanj » Baripada
6.  Odisha Ganjam Berhampur
7. ~ Odisha Bhadrak Bhadrak (Phase-l)
Odisha Bhadrak Bhadrak (Phase-If)
9. Qdisha Kalahandi Bhawanipatna
10. Odisha Sundargarh Biramitrapur
11. Odisha Balangir Bolangir
" 12.  Odisha Jharsuguda Brajaraj Nagar
13. Odisha Cuttack Cuttack (Phase-l)
14. Odisha Dhenkanal Dhenkanal {Phase-)
15.  Odisha Jajapur Jajpur
16. Odisha Khordha Jatni (Phase-l)
17. Odisha " Khordha Jatni (Phase-li)
18. Odisha Jajapur Jeypore
.19.  Odisha Jharsuguda ~ Jharsuguda
20. Odisha Kendrapara Kendrapara (Phase-l)
21. Odisha Kendujhar Keonjﬁagarh
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22. Odisha Nuapada Khariar Road (Phase-l)
23. Odisha Khordha Khurda (Phase-l)
24. Odisha Malkangiri Malkangiri
25. Odisha Nabarangapur Nabarangpur
26. Qdisha Nayagarh Nayagarh
27. Odisha Gajapati Parlakhemundi
28. Odisha Sundargarh Rourkela (Phase-1)
29. Odisha Sambalpur Sambalpur
30. Odisha Sonapur Subarnapur
31. Odisha Anugul Talcher
32. Odisha Jajapur Vyasanagar
Total 29
1. Punjab Jalandhar Jalandhar (Phase-i)
2. Punjab Jalandhar Jalandhar (Phase-li)
3. Punjah Patiala Rajpura
Total - 2
1. Puducherry Karaikal Karaikal
fotal :
1. Sikkim East éinggam
Total 1
1. Tamil Nadu Kancheepuram Acharapakkam
2. Tamil Nadu Namakkal Alampalayam
3. Tamil Nadu Thiruvaliur Arani Town Panchyat
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4.  Tamil Nadu Ariyalur Ariyalur

6. Tamil Nadu Virudhunagar Arupukkottai

6. Tamil Nadu Erode Avalpoondurai

7. Tamil Nadu Theni Bodinaya Kannur

8. Tamil Nadu Cuddalore Chidambaram

9.  Tamil Nadu The Nilgiris Coonoor

10. Tamil Nadu Theni Cumbum

11.  Tamil Nadu Erode Dharapuram

12. Tamil Nadu Dharmapuri Dharmapuri

13. Tamil Nadu Dindigul Dindigul

14. Tamil Nadu Erode Erode

15. Tamil Nadu Salem Gangavelli

16. Tamil Nadu Erode Gobichettipalayam
17.  Tamil Nadu Salem ldappadi

18.  Tamil Nadu Kapur Inam Karur

19. Tamil Nadu Kancheepuram Kancheepuram

20. Tamil Nadu Sivaganga Karaikudi

21. Tamil Nadu vKancheepuram Karunguzhi

22. Tamil Nadu Salem Karuppur

23. Tamil Nadu Kapur Karur

24. Tamil Nadu Dindigul Koda‘ikanaj {Phase-l)
25. Tamil Nadu Dindigul Kodaikanal (Phase-Il)
26. Tamil Nadu Erode Kodumudi Town

27. Tamil Nadu Namakkal Komarapalayam

28. Tamil Nadu Toothukudi Koviipatti
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29. Tamil Nadu Dharmapuri Krishnagiri
'30. "Tamil' Nadu v Erode Kugalur
31. Tamil Nadu Thanjavur Kumbakonam (Phase-l, Il and. ill)
32. Tamil Nadu Erode Lakkampatti
| ,33; Tamil. Nadu 'Kancheepuram Mamallapuram
34. Tamil Nadu Tiruchirappalli Manapparai
35. Tamil Nadu Thiruvarur Mannargudi
36. Tamil Nadu Madurai Melur
37. Tamil Nadu Coimbatore Mettupalayam
38. Tamil Nadu Salem Mettur
39. Tamil Nadu Namakkal Mohanur
40. Tamil Nadu Nagapattinam Nagapattinam
41, Tamil Nadu Kanniyakumari Nagercoil
42. Tamil Nadu Namakkal Namakkal
43. Tamil Nadu Kancheepuram Nandhivaram Guduvancheri Town
Panchayat
44, Tamil Nadu Erode P. Mettupalayam>
45, Tamil Nadu Salem P.N. Patty
46. Tamil Nadu Coimbatore Pallachi
47. Tamil Nadu Erode Pallapalayam Town
48. Tamil Nadu Thanjavur Patukkottai
49. Tamil Nadu Perambalur Perambalur
50. Tamil Nadu Pudukkottai Pudukkottai
51. Tamil Nadu Namakkal R. Pudupatty, Namakkal
52. Tamil Nadu Ramanathapuram Ramanathapuram
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53. Tamil Nadu Vellore Ranipet

54. Tamil Nadu Salem Salem

55. Tamil Nadu Erode Sathyamangalam

56. Tamil Nadu Namakkal Seerapalli

57. Tamil Nadu Nagapattinam Sirkali

58. Tamil Nadu Sivaganga Sivagangai

59. Tamil Nadu Virudhunagar Sivakasi

60. Tamil Nadu Kancheepuram Sriperumbudur

61. Tamil Nadu Thanjavur Thanjavur

62. Tamil Nadu Kapur Thanthoni

63. Tami! Nadu Salem Thedavoor, Salem

64 Tamil Nadu Theni Theni Allinagaram

~65.  Tamil Nadu Coimbatore Thirpur

66. Tamil Nadu Kancheepuram Thiru-kkazhukkundram

67. Tamil Nadu Tirunelveli Thirunelveli

68. Tamil Nadu Tiruvanamalai Thiruvanamalai

69. Tamil Nadu Tiruchirappalli Thuraiyur

70. Tamil Nadu Namakkal Tiruchengode

71. Tamil Nadu Tiruchirappalli Tiruchirappalli

72. Tamil Nadu Vellore Tirupattaur

73. Tamil Nadu Thiruvarur Tiruvarur

74. Tamil Nadu Chennai TNSCB (Scheme no. 18496) under
VAMBAY

75. Tamil Nadu Tuticorin Tuticorin

76. Tamil Nadu The Nilgiris Udhagamandaiam
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77. Tamil Nadu Coimbatore Udumalpet
78. Tamil Nadu Erode Uthukull Town
79. Tamil Nadu Vellore Vaniyambad|
80. Tamil Nadu Salem Veeraganur Town, Salem
81. Tamil Nadu Namakkal Velur
82. Tamil Nadu Viluppuram Villupuram
83. Tamil Nadu Virudhunagar Virudhunagar
84. Tamil Nadu Kancheepuram Walajabad
Total 83
1. Tripura South Tripura Belonia Town
2.  Tripura West Tripura Ranibazar
3.  Tripura West Tripura Sonamura
4.  Tripura West Tripura Teliamura
5.  Tripura South Tripura Udaipur
Total 5
1. Uttar lgridesh Auraiya Achalda
2. Uttar Pra&esh Jalaun Adalsarai Kalpi Town, Distt., Jalaun
3. Uttar Pradesh Bijnor Afzalgarh
4, Uttar Pradesh Kaushambi Ajhuwa
5. Uttar Pradesh Aligarh Aligarh (Phase-l)
6.  Udar Pradesh Aligarh Aligarh (Phase-Ii)
7. Uttar Pradesh Aligarh Aligarh (Phase-lll)
8.  Uttar Pradesh -Kanpur Dehat Amraudha
Amroha

ax s
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10. Uttar Pradesh Pratapgarh Antu

11.  Uttar P;'adesh Ghazlabad Arthaia

12.  Uttar Pradesh Etah Awagarh

13. Uttar Pradesh Azamgarh Azamgarh

14. Uttar Pradesh Unnao Akrampur City

15. Uttar Pradesh Raibareli Bachhrawan

16. Uttar Pradesh Kushi Nagar Seorahi (Ambedkar Nagar)
(Phase-Il)

17. Uttar Pradesh Kushi Nagar Seorahi (Malviya Nagar) (Phase-li)

18. Uttar Pradesh Auraiya Babarpur

19. Uttar Pradesh Ballia Ballia

20. Uttar Pradesh Muzaffarnagar Banat

2t.  Utter Pradesh Baghpat Baraut

22. Uttar Pradesh Basti Basiti

23. Uttar Pradesh Faizabad Beekapur, Distt. Faizabad

24, Uttar Pradesh Pratapgarh Belha

25. Uttar Pradesh Moradabad Bhatawali

26. Uttar Pradesh ‘Auraiya Bhikampur

27. Uttar Pradesh Chandauli Bichhari, Mugalsarai

28. Uttar Pradesh Auraiya Bidhuna

29. Uttar Pradesh Banda Bisanda, of Distt. Banda, U.P.

30. Uttar Pradesh Sitapur Biswan, Distt. Sitapur

31. Uttar Pradesh Karipur Nagar Bithur, Distt. Kanpur

32. Uttar Pra.desh Bulandshahr Bugrasi

33. Uttar Pradesh Bulandshahar Bulandshahar
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34. Uttar Pradesh Chandauli Chakia
36. Uttar Pradesh Chandauli Chandauli (Phasa-l)
36. Uttar Pradesh Chandauli Chandauli (Phase-It)
37. Uttar Pradesh Bulandshahr Chattari
38. Uttar Pradesh Mathura Chhatta
39. Uttar Pradesh Kannauj Chibramau (Phase-l)
40. Uttar Pradesh Kannauj Chibramau (Phase-il)
41. Uttar Pradesh Mirzapur Chunar
42. Uttar Pradesh Gautam Buddha Nagar Dadri (Phase-f)
43. Uttar Pradesh Gautam Buddha Nagar Dadri (Phase-ll)
44. Uttar Pradesh Gautam Buddha Nagar Dankaur
45. Uttar Pradesh Ghaziabad Dasna
46. Uttar Pradesh Kanpur Dehat Derapur
47. Uttar Pradesh Auraiya Dibiyapur
48. Uttar Pradesh Etah Etah
49. Uttar Pradesh Faizabad Faizabad (Phase-l)
50. Uttar Pradesh Faizabad Faizabad City (Phase-I)
51. Uttar Pradesh Ghaziabad Farid Nagar
52. Uttar Pradesh Farrukhabad Farrukhabad T.A.
53. Uttar Pradesh Fatehpur Fatehpur
54. Uttar Pradesh Sultanpur Ghasigénj, Sultanpur
55. Uttar Pradesh Ghaziabad Ghaziabad
56. Uttar Pradesh Ghazipur Ghazipur
57. Uttar Pradesh Sonbhadra Ghorawal

v 5§_;‘:. Uttar Pradesh Mathura Gokul
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59. Uttar Pradesh Kheri Gola town, Distt. Lakhimpur

60. Uttar Pradesh Hardoi Gopamau

61. Uttar Pradesh Gorakhpur Gorakhpur (Phase-l)

62. Uttar Pradesh Gorakhpur Gorakhpur (Phase-It)

63. Uttar Pradesh Kanpur Dehat Gosaiganj

64. Uttar Pradesh ‘ Sant Kabir Nagar Hariharpur (Phase-l)

65. Uttar Pradégh Sant Kabir Nagar Hariharpur (Jawahar Nagar)
' (Phase-il)

66. Uttar Pradesh Sant Kabir Nagar: Hariharpur (Patel Nagar)

(Phase-l_ll)

67. Uttar Pradesh Sant Kabir N_agar Hariharpur (Phase-IV) _

68. Uttar Pradesh Jyotiba Phule Nagar " Hasanpur

69. Uttar Pradesh Meerut Hastinapur, Meerut

70. Uttar Pradesh Unnao Hyderabad

71. Uttar Pradesh Etawah Jaswant Nagar (Phase-l)

72. Uttar Pradesh Etawah Jaswant Nagar (Phase-li)

73. Uttar Pradesh Gautam Buddha Nagar Jewar

74. Uttar Pradesh Bijnor Jhalu (Phase-I)

76. Uttar Pradesh Bijnor Jhalu (Phase-ll) - .

76. . Uttar Pradesh Kanpur Dehat Jhinjhak

77. Uttar Pradesh Jyotiba Phule Nagar Joya

78. Uttar Pradesh Jalaun Kadaura Town, Distt. -Jalaun

79. Uttar Pradesh Lucknow Kakri

80. Uttar Pradesh Bulandshahr Khanpur

81. Uttar. Pradesh Meerut

Kharkhuda e
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82. Uttar Pradesh Ambedaker Nagar Kichhaucha‘

83. Uttar Pradesh Mainpuri Kishni

. 84, Uttar Pradesh A "‘Math'u!'.a_'v" PR » Ko.si;Kalan

85. Uttar Pradesh Sultanpur ‘ v Koerlpur. ‘,

86. Uttar Pradesh. ' Pratapgarh Kunda Town, Distt. Pratapgarh

87. Uttar Pradesh :Allahavbad - Kuraon

88. Uttar Pradesh Hamirpur . Kurara, D_istt. Hamirpur

89. Uttar Pradesh : * Rae Bareii Lalganj |

90. Uttar Pradesh beoria | Laar

91.  Uttar Pradesh Allahabad B o Lal Gop_alganj

92. Uttar Pradesh Meerut Lawar‘

93. Uttar Pradesh Mau Mau City

94. Uttar Pradesh Mathura ‘ Mahavan

95. Uttar Pradesh Mahoba ' Mahoba Town, Distt. Mahoba Uttar
Pradesh

96. Uttar Pradesh Lucknow Mahona

97. Uttar Pradesh Mahrajganj ' Mahrajganj

98. Uttar Pradesh Lucknow | Malihabad

99. Uttar Pradesh ' Chitrakoot ' - Manikpur, Distt. Chitrakoot Uttar
Pradesh

100. ‘Uttar Pradesh Kausha‘mbi Manj.hanpur'

101. .Uttar Pradesh Mirzapur | Mirzapqr

102. Uttar Pradesh Mirzapur Mirzapur City

103. Uttar Pradesh | | Farrukhabad 'Mohammadabad

104, - Uttar Pradesh - o Moradabad - - . . - ' Moradabad
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105. Uttar Pradesh Chandauli Mughalsarai

106. Uttar Pradesh Mathura Nandgaon

107. Uttar Pradesh Banda Naraini

108. Uttar Pradesh Bareilly Nawabganj

109. Uttar Pradesh Bareilly Nawabganj

110. Uttar Pradesh Bijnor Nehtaur

111, Uttar Pradesh Etah Nidhauli Kala

112. Uttar Pradesh Piltihit Nuriya Husainpur, Husainpur, Distt.
Pilibhit |

113. Uttar Pradesh Jalaun Orai Town (Lahariyapura) Distt.
Jalun, Uttar Pradesh

114. Uttar Pradesh Balrampur Pachperwa

115. Uttar Pradesh Rae Bareli Parsadepur

116. Uttar Pradesh Hardoi Pali, Distt. Lalltpur, Uttar Pradesh

117. Uttar Pradesh Auraiya Phaphoond

118.. Uttar Pradesh Jalaun Pichhor near Bajrang Colony, Distt.
Jhansi, Uttar Pradesh

119. Uttar Pradesh Pratapgarh Pratapgarh

120. Uttar Pradesh Gautam Buddha Nagar Rabupura

121. Uttar Pradesh Rae Bareli Raebareli (Phase-l)

122, Uttar Pradesh Rae Bareli Raebareilly (Phase-II)

123. Uttar Pradesh Barabanki - Ram Nagar

124 Uttar Pradesh Rampur ‘Rampur (Phase-i)

125: Uttar Pradesh Rampur Rampur (Phase-II)

126. Utfar Pradesh Unnao Rasoolabad

127. Uttar Pradesh Mathura Raya

128. Uttar Pradesh Raibareli Raibareli
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129. Uttarb Pradesh Ghazipur N ‘Sadat'
130. Uttar Pradesh Saharanpur Séharanpur (Phase-l)'
131. Uttar Pradesh Saharanpur Saharanpur (Phase-ll)
132. Uttar Pradesh Bahraich Salarganj
133. Uttar Pradesh Sant Ravidas Nagar Sant F'laviv Das Nagar
134. Uttar Pradesh Hardoi Sandila, Hardoi
135. Uttar Pradesh Bareilly Saona
136. Uttar Pradesh Azamgarh  Sarai Mir
137. Uttar Pradesh Kannauj Saurikh
138. Uttar Pradesh Gorakhpur Sehjanwa .
139. Uttar Pradesh Allahabad Shankargarh
140. Uttar Pradesh Kanpur Dehat Shivii
141. Uttar Pradesh Kanpur Nagar Shivrajpur
142. Uttar Pradesh Kanpur Dehat Sikandra
143. Uttar Pradesh Kheri Singahi
144. Uttar Pradesh Moradabad Thakurdwara (Phase-l)
145. Uttar Pradesh Moradabad Thakurdwara (Phase-ll)
146: Uttar Pradesh Kannauj Tirwa
147. Uttar Pradesh Kannauj Tirwa Khas
148. Uttar Pradesh Unnao Ugu
149. Uttar Pradesh " Budaun UJhani
150. Uttar Pradesh Moradabad Umrl Kéia '
151. Uttar Pradesh Unnao Unnao
152. Uttar Pradesh Balrampur Utaraula
153. Uttar Pradesh Mathura Vrlndavaﬁ_.
11435,

, vT,otaI
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1. Uttarakhand Almora Almora

2. Uttarakhand Champavat Champavat

3.  Uttarakhand Udham Singh Nagar Dineshpur

4.  Uttarakhand Nainital Haidwani, Indira Nagar
5. Uttarakhand Nainital Haldwani, Kathgodam
6.  Uttarakhand Udham Singh Nagar Jaspur (Phase-|)

7.  Uttarakhand Udham Singh Nagar Jaspur (Phase-ll)

8.  Uttarakhand Udham Singh Nagar Kichcha

9. Uttarakhand‘ Udham Singh Nagar Kashlpur

10. Uttarakhand Nainital Kaladungi

11. Uttarakhand Nainltal Lalkuan

12. Uttarakhand Nainital Landaura (Phase-I)
13. Uttarakhand Nainital Landaura (Phase-ll)
14. Uttarakhand Udham Singh Nagar Mahuakhera Ganj
15. Uttarakhand Dehradun Mussorie
"~ 16. Uttarakhand Udham Singh Nagar Mahudabra

17. Uttarakhand Hardwar . Manglaur

18. Uttarakhand Garhwal Paurli

19. Uttarakhand Pithauragarh Pithaurgarh Nagar
20. Uttarakhand Garhwal Srinagar

21. Uttarakhand Dehradun Vikas Nagar

Total 18

1. West Bengal Jalpaiguri Alipurduar (Phase-l)
2. West Bengal Jaipaigurl Alipurduar (Phase-Il)
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3.  West Bengal - Hugti Arambag
West Bengal North Twentyfour Parganas Ashokenagar Kalyangarh (Phase-l)
5.  West Bengal North Twentyfour Parganas Ashokenagar Kalyangarh (Phase-il)
6. West Bengal North 'fwentyfour Paragans Baduria (Phase-l)
7. West Bengal North Twentyfour Paragans Baduria (Phase-ll)
8. West Beng;':\l Dakshin Dinajpur Balurghat (Phase-l)
9. West Bengal Dakshin .Dinajpur Balurghat (Phase-Il)
10. West Bengal - Bankura Bankura (Phase-l)
11. West Bengal Bankura Bankura (Phase-l)
12. - West Bengal North Twentyfour Paragans Basirhat {Phase-I)
13. West Bengal North Twentyfour Paragans Basirhat (Phase-il)
14. West Bengal Murshidabad Beldanga (Phase-l)
15. West Bengal Murshidabad Berhampur
16. West Bengal Nadla Biranagar (Phase-l)
17. West Bengal Nadia Biranagar (Phase-Il)
18. West Bengal South Twentyfour Paragans Bishnupur
19.  West Bengal Birbhum Bolpur
20. West Bengal North Twentyfour Paragans Bongaon
21. West Bengal Barddhaman " Burdwan
22. West Bengal Nadia Chakdaha (Phase-l)
23. West Bengal Nadia Chakdaha (Phase-li)
24. West Bengal Medinipur Chandrakona
25. West Bengal Medinipur Contai (Phase-1)
26. West Bengal Medinipur Contai (Phase-ll)
27. West Bengal Koch Bihar Coo‘chbehar (Phase-{)
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28. West Bengal
29.. West Bengal. ; “
30, We_gt Bengal .
31 West Bengal
32. West Bengal
33. West Bengal
34. West Bengal
35. vWest Ben_gal
36. West Bengal
37. West Bvengal
38. West Bengal
39. West Bengal
40. West Bengal
" 41. West Bengal
42.  West Bengal
43. Wes_t Be‘ngal‘
44. West Bengal
45. West Bengal
46. West Bengal
47. West Bengal
48. West éengal
49. West Bengal
50. West Bengal
V 51. West Ben_gal'

52. West Bengal

Koch Bihar
Nadia

Barddhaman

" Burdwan

Uttarv Dinajpur

Uttar Dinajpur

Dart Ming

Haora

Jalpaiguri

South fwentyfour Parganas

Koch Bihar

~ Birbhum

Medinipur

Medinipur

Maldah

Dakshin Dinajpur

Dakshin Dinajpur
Medinipur

Medinipur

Ndnh Twentyfour Parganas
North | Twentyfour Parganas
Barddhaman |

North Twentyfour Parganas

Medinipur

' Medinipur

Coochbehar (Phase-il)
Coopers Camp
Dainhat (Phage-l)
bainhat (Phase-il)
Dalkhola (Phase-i)
Dalkhola (Phase-ll)
Darjeeling

Dhuliyan

Dhupguri

Diamond Harbour
Dinhata

Dubrajpur

Egra (Phase-l)

Egra (Phase-ll)
Englishbazar (Phase-I)
Gangarampur (Phase-l)
Gangarampur (Phase-ll)
Ghatal (Phase-I)
Ghatal (Phase-Il)
Gobardanga (Phase-i)
Gobardangé (Phase-ll)
Gushkara

Habra

Haldia (Phase-)

Haldia (Phase-ll)
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53. West Bengal Koch Bihar Haldibari (Phase-l)

54. West Bengal Koch Bihar Haldibari (Phase-il)
55. West Bengal Uttar Dinajpur Islampur

56. West Bengal Jalpaiguri Jalpaiguri (Phase-l}
57. West Bengal Jalpaiguri Jalpaiguri (Phase-I!)
58. West Bengal Murshidabad Jangipur (Phase-l)

59. ‘West Bengal Murshidabad Jangipur (Phase-lI)
60. West Bengal Puruliya Jhalda

61. West Bengal Medinipur Jhargram (Phase-l)
62.“ West Bengal Medinipur Jhargram (Phase-Il)
63. West Bengal Murshidabad Jiaganj-Azimganj (Phase-l)
64. West Bengal Murshidabad Jiaganj-Azimganj (Phase-ll)
65. West Bengal South Twentyfour Parganas Joynagar

66. West Bengal Darijiling Kalimpong

67. West Bengal Uttar Dinajpur Kaliyaganj

68. West Bengal Barddhaman Kalna

69. West Bengal Murshidabad Kandi (Phase-l)

70. West Bengal Murshidabad Kandi (Phase-ll)

71. West Bengal Barddhaman Katwa

72. West Bengal Medinipur Kharar

73. West Bengal Medinipur Khargpur (Phase-1)
74. West Bengal Medinipur Khargpur (Phase-Ii)
75. West Bengal Medinipur Khargpur (Phase-ll!)
76. West Bengal Medinipur Khirpai

77. VWest‘Ber-}gal Nadia Krishnanagar (Phase-l)

1
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78.  West Bengal Nadia Krishnanagar (Phase-Il)
79.  West Bengal Darjiling Kurseong
80.  West Bengal Jalpaiguri Mai Municipality
'West'Bengal Koch Bihar ‘ Mathabhanga

| 82. - Weét_B'engaI Koch Bihar Mathabhanga
83.  West Bengal Koch Bihar Mekhliganj
84.  West Bengal Barddhaman . Memari (Phase-)
85. . West Bengal Burdwan Memari (Phase-ll)
86. West Bengal Mediniqur Midnapore (Phase-l)
87. West Bengal Medinipur Midnapore (Phase-ll)
88.  West Bengal Darjiling Mirik
89. West Bengal Murshidabad Murshibad
90. West Bengal Nadia Nabadwip (Phase-l)
91.  West Bengal Nadia Nabadwip (Phase-Hl)
92.  West Bengal North Twentyfour Parganas - Nalhati
93.  WeXt Bengal Maldah Old Malda
94. ‘West Bengal Medinipur Panskura (Phase-l)
95. .West Bengal Medinipur Panskura (Phase-ll)
6. W.est‘ Bengal ‘Puruliya Purulia
97. ‘West Bengal Puruliya Raghunathpur
98. West Bengal. Uﬁar Dinajpur Raiganj (Phase-l)
99. © West Bengal Uttar Dinajpur Raiganj (Phase-il)
100. West Bengal Medinipur Ramijibanpur
101.  West | Béngal Birbhum Rampurhat
102. West éengal Nadia | Ranaghat (Phase-l)
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103. West Bengal Nadia Ranaghat (Phase-Il)

104. West Bengal Birbhum Sainthia

105. West Bengal Nadia Santipur

106. West Bengal Jalpaiguri Siliguri  (Phase-1)

107. West Bengal Jalpaiguri Siliguri (Phase-ll)

108. West Bengal Jalpaiguri Siliguri (Phase-lil)

109. West Bengal Kolkata SJDA (Scheme no. 18665)
110. West Bengal Bankura Sonamukhi

111.  West Bengal Birbhum Suri

112.  West Bengal Nadia Taherpur (Phase-1)

113, West Bengal Nadia Taherpur (Phase-Il)

114. West Bengal

115. West Bengal

116. West Bengal Medinipur
117.  West Bengal Hooghly
118. West Bengal Hooghly
119. West Bengal Koch Bihar

120. West Bengal Cooch behar

North Twentyfour Parganas

North Twentyfour Parganas

Taki (Phase-l)

Taki (Phase-II)
Tamiuk

Tarakeswar (Phase-l)
Tarakeswar (Phase-I)
Tufanganj (Phase-l)

Tufanganj (Phase-Ii)

Total

81

Grand Total

830

Project Approved till 95 CSC meeting Dates on 31.01.2011.
[Translation]

Remunerative Price for Sugarcane

8. SHRI RAJU SHETTI: Will the Minister of
CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION be pleased to state:

(a) whether the Government takes into
consideration. the different climatic/geographical/socio-
economic conditions prevailing in the States while
calculating/fixing Fair and Remunerative Price (FRP) for

.sugarcane;

(b) if so, the details thereof;
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(¢) the parameters on the basis of which the
calculation of FRP for the sugarcane crushing season,
2010-11 was fixed alongwith the names of the institutions
involved in finalising the parameters and fixing the FRP;
and

(d) the State-wise details of the input cost for
cultivation of sugarcane alongwith the data used for
calculation of FRP during 2010-11?

THE MINISTER OF STATE OF THE MINISTRY OF
CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (PROF. K.V. THOMAS): (a) and (b) The
Commission for Agricultural Costs and Prices (CACP) at
the behest of the Central Government recommends Fair
and Remunerative Price (FRP) for sugarcane. While
undertaking the exercise on this, the Commission covers
broadly the major sugarcane growing states from both
tropical and sub-tropical regions of the country. Under the
Comprehensive Scheme for obtaining the cost of
cultivation daté, the States covered for consideration of
FRP are Andhra Pradesh, Haryana,
Maharashtra, Tamil Nadu, Uttar Pradesh and Uttarakhand.
The methodological approach of collection of data on
inputs going into sugarcane production is that each State

Karnataka,

is divided into homogeneous agro-climatic zones. The
sample operational holdings are selected from each
homogeneous agro-climatic zone within each state for
fairly good representation of cost estimates. Therefore, the
arrival of F&RP for sugarcane has the built in mechanism
of agro-climatic conditions prevailing in each sugarcane

growing State.

(c) The parameters or factors taken into account
to determine FRP are laid out in Sugarcane (Control)
Amendment Order, 2009. These are:—

(i) Cost of production of sugarcane;

(i)  The return to the grower from aiternative crops
and the general trend of price;

(i)  The availability of sugar to the consumers at
a fair price;

(iv) The price at which sugar produced from

FEBRUARY 22, 2011

- .
to Questions 136

sugarcane is sold out by the producers of

sugar;
{v) The recovery of sugar from sugarcane;

(vi)  The realization made from sale of by-products,
viz. Molasses, bagasse and press mud or their
imputed value; and

(vii Margins for the growers of sugarcane on
account of risk and profit.

The aforesaid parameters were considered in the
recommendation of FRP for sugarcane for the sugarcane
crushing season, 2010-11.

(d) The State-wise details of the estimated input
cost for cultivation of sugarcane Statement-l which have
been projected based on the actual cost data available
for the three years from 2005-06 to 2007-08 Statement-
Il for the concerned states and input cost indices upto
2010-11, are appended.

Statement-1

Estimated Cost of Production of Sugarcane (Rs./Qtl)

Estimation for 2010-11

States Yield input Costs Total
Including Family - Cost
Labour
Andhra Pradesh 769.95 101.53 134.44
Haryana 587.30 69.64 114.43
Karnataka 901.20 53.22 74.60
Maharashtra 855.42 75.71 96.23
Tamil Nadu 1016.46 75.20 95.89
Uttar Pradesh 553.12 49.49 79.91
Uttarakhand. 492.83 51.58 "~ 82.54
All India Weight 63.40 90.12
Average




Statement-ll

Sugarcane: Estimates of Cost of Cultivation/Productton and related data

Cost Items Andhra Pradesh Haryana Karnataka Maharashtra Tamil Nadu Uttar Pradesh Uttarakhand
2006-07 2007-08  2006-07 2007-08 2006-07  2007-08 2006-07 2007-08  2006-07 2007-08  2006-07 2007-08  2006-07 2007-08
1 2 3 4 5 6 7 ° 9 10 " 12 13 14 15

Cost of Cultivation

per hectare (Rs.)

Al 36631.48 46854.86 28766.52 23160.02 33592.03 23030.85 48966.95 49642.70 50080.98 54713.91 16666.87 16999.11 16056.53 12474.30

A2 37140.72  47709.35 28766.52 23160.02 33592.03 23030.85 48966.95 49642.70 50080.98 54713.91 16666.87 16999.11 16056.53 12474.30

A2+FL 43862.56 57379.42 31304.07  26269.60 37517.86 26600.98 54990.7t 55728.33 57693.14 62255.12 22437.04 23276.46 18348.93 14411.55

B1 38979.82 49224.84 32411.89 28656.24 35128.63 2434200 54937.66 55036.93 55787.51 59462.18 1934452 19317.03 17591.19 14795.90

B2 58159.40 73534.84 58648.59 50952.71 54668.76 40182.77 69078.25 65971.33 72181.81 75540.71 35423.03 34566.53 30670.02 30593.22

C1 45701.66 58894.91 34949.44 31765.82 39054.46 2791213 60961.43 61122.57 63399.67 67003.39 25114.69 25594.38 19883.59 16733.16

c2 74680.95 83204.91 61186.13 54062.29 58594.59 43752.91 75102.02 73056.97 79793.98 83081.91 41193.20 40843.89 32962.42 32530.47

c2* 75836.71  83904.04 61186.13 54062.29 59724.84 4421674 76694.04 73791.38 81543.64 84088.52 41193.20 40843.89 33233.56 32715.93

Yield per hectare 839.85 782.50 645.35 536.47 903.74 887.30 866 00 875.36 99674 1109.07 567.06 52337 461.39 526.34

Quintals)

Value of the main 96931.26 79762.42 81749.78 64153.80 93990.83 73019.14 78293.82 65513.33 101752.50 117886.50 67122.84 55403.78 58922.21 57605.43

product Per hectare

(Rs.)

Value of the by-product 417.88 226.09 2163.39 2761.36 1604.72 1238.51 6532.74 6078.72  2293.38 229470  4086.23 3463.02  4498.54 4023.86

Per hectare (Rs.)

implicit price (Rs/qtl.) 115.42 101.96 126.68 119.59 104.00 82.29 90.41 74.84 102.09 106.29 118.37 105.86 127.71 109.45

Cost of production

per quintal (Rs.)

A1 43.56 59.16 43.40 41.50 36.32 25.63 52.38 51.79 48.97 48.33 27.69 30.09 32.33 22.15

1
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1 2 3 4 5 6 7 8 9 10 11 12 13 14 15
A2 44.04 60.21 43.40 41.50 36.32 25.63 52.38 51.79 48.97 48.33 .27.69 30.09 32.33 22.15
A2+FL 52.00 73.12 47.26 46.95 40.73 29.48 58.61 58.26 56.61 55.06 37.30 41.66 36.95 25.59
B1 46.45 62.54 48.92 51.29 36.02 27.13 58.70 57.41 54.71 52.57 32.09 34.29 35.42 26.28
B2 80.50 93.45 88.54 90.95 59.37 4454 73.71 69.89 70.94 66.84 58.58 61.80 61.76 54.33
Ci1 54.66 75.15 52.75 - 56.87 42.27 31.06 65.14 63.81 61.99 59.18 41.99 45.84 40.04 28.72
c2 88.71 106.06 92.37 96.52 63.62 48.46 80.15 76.29 78.22 73.45 66.49 73.35 66.37 57.77
c2* 8;.84 106.95 92.37 96.52 64.85 48.98 81.85 77.05 79.93 74.34 68.49 73.35 66.92 58.10
c3 98.82 117.64 101.67 106.17 71.33 53.,87 80.03 84.76 87.92 81.77 75.34 80.69 73.61 63.91
Material and labour
inputs per hectare
ITEM
Seed (qtl.) 35.20 20.59 27.44 14.27 44.02 10.16 31.43 35.28 40.58 33.33 26.64 25.87 8.47 11.18
Fertiliser (kgs of 245.50 289.84 194.44 194.45 460.45 338.58 555.16 546.38 455.41 486.05 190.14 182.06 191.93 86.52
Nutrients) »
Manure (qtl.) 12.15 18.85 47.14 0.00 12.02 5.88 16.64 14.55 51.50 51.76 15.99 18.59 - 12.14
Human Labour (Man 2601.01 2587.90  1385.08 1142.01 2200.70  1422.42 2081.20 2010.59  2363.09 2631.84  1331.47 1362.91 1050.84 727.26
Hours)
Animal Labour (Pair 36.83 29.42 20.78 13.34 89.57 75.84 85.06 76.10 11.96 8.42 20.16 23.56 - 0.51

Hours)

Note: The estimates are provisional unless specified.

Cost A1 =

¢

Cost A2 = Cost A1 + rent paid for ieased-in land.

All actual expenses in cash and kind incurred in production by owner.

Cost C1 = Cost B1 + imputed value of Family Labour.

Cost C2 = Cost B2 + imputed value of Family Labour.

Cost C2*= Cost C2 estimated by taking into account statutory minimum or actual wage whichever is higher.

Cost C3 = Cost C2* + 10% of Cost C2* on account of managerial functions performed by farmer.

Source: Directorate of Economics and Statistics, Ministry of Agriculture.

6¢et

SISMSUY UBJLM

1102 ‘22 AHvNuHE3d

suopsany ol

ov



Sugarcane: Break-up of cost of Cultivation per hectare (in Rs.)

Cost ltems Andhra Pradesh Haryana Karnataka Maharashtra Tamil Nadu Uttar Pradesh Uttarakhand
2006-07 2007-08  2006-07 2007-08 2006-07  2007-08 2006-07 2007-08  2006-07 2007-08  2006-07 2007-08  2006-07 2007-08
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15

Operational Cost 42979.12  56119.96 30977.38 25884.90 37102.12 26175.76 53937.90 54729.28 56979.11 61527.08 21869.94 22729.04 17739.11 13789.34

Human Labour

Casual 22104.44  31859.94 11618.21 10009.13  13773.98 9981.23 12826.02 12621.49 27830.98 32818.99 4246.19 5099.61 8126.67 4754.03

Attached 363.67 600.61 3704.59 2652.17 1020.25 194.79. 932.12 1287.65 1727.29 1400.59 471.22 751.16 438.08 686.76

Family 6721.84 9670.07  2537.55 3109.58 3925.83  3570.13 6023.76 6085.63  7612.16 7541.21 5770.17 6277.35  2292.40 1937.25

Total 29189.95 42130.62 17860.35 15770.88 18720.06 13746.15 19781.90 19994.77 37170.43 41760.79 10487.58 12128.12 10857.15 7378.04

Bullock Labour

Hired 286.55 229.86 420.23 224.60 1077.17 1352.96 2018.05 1715.16 147.44 148.74 118.22 173.84 - -

Owned 571.14 427.52 - 5.76 1256.10 918.8 2051.68 1856.72 146.07 13.31 504.40 464.34 - 20.46

Total 857.69 657.38 420.23 230.36 2333.27 227175 4069.73 3570.88 293.51 162.05 622.62 '638.18 - 20.46

Machine Labour

Hired 547.08 521.48 - 0.00 1008.16 1261.05 5581.68 7572.03 1121.10 1390.73 845.89 625.29 - 399.63

Owned 10.89 15.56 1 5775,8 1614.35 37.46 101.45 219.60 139.67 143.30 104.94 337.09 243.02 220.37 184.07

Total 557.97 537.04 1577.78 1614.35 1045.62 1362.5 5801.28 7711.70 1234.40 1495.67 1182.98 868.31 220.37 583.70

Seed 3988.84 2337.40  3230.71 1627.04 5135.76 1176.67 3991.46 4636.96  4391.71 4086.86 3125.91 3135.54 1208.26 2186.45

Fertilisers and Manure

Fertilisers 2943.41 3560.57  2375.22 2400.17 6000.16  4260.88 7498.16 7323.21 5809.44 6063.00 2314.39 2264.80 2507.66 1144.57

Manure 240.03 440.43 514.42 0.00 534.51 293.83 999.36 947.28 926.71 949.53 333.48 399.89 - 434.72

Total 3183.44 4001.00  2889.64 2400.17 6534.67  4554.71 8497.52 8270.49  3736.15 7012.53  2647.87 2664.69  2507.66 1579.29
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1 2 3 4 5 6 7 8 9 10 11 12 13 14 15
Insecticides 723.29 957.38 1105.21 896.27 22.14 52.5 110.96 102.98 373.74 212.08 64.15 217.78 202.32 233.26
Irrigation charges 2345.16 2729.60 2220.53 2006.11 1359.05 1681.72 8866.57 7580.10 3845.23 3609.81 2791.76 2108.67 1834.72 1110.96
Interest on working 2132.78 2732.35 1672.93 1339.72 1951.55 1329.75 2818.48 2861.40 2903.94 3175.64 947.04 967.75 908.63 697.18
capital
Miscellaneous - 37.19 - - - - - - - 11.65 - - - -
Fixed Cost 31901.83 27084.95 30208.75 28177.39 21492.47 17577.15 21164.12 18327.69 22814.86 21554.83 19323.26 18114.85 15223.31 18741.13
Rental value of owned 28670.05 2345551 26236.69 2229647  19540.13 15840.77 14140.59 1193440 16394.30 16078.52 16078.51 15249.50 13078.83 15797.31
land
Rent paid for leased- 509.23 854.49 - - - 0 - - 0.00 0.00 - - - -
in land .

Land revenue, cesses 5.1 4.24 - 0.35 18.99 16.82 199.75 207.46 163.54 216.24 25.40 23.62 19.27 22.56
and taxes

Depreciation on 369.11 400.73 326.68 384.35 396.75 408.41 853.06 791 59 550.49 511.80 541.71 523.81 690.55 599.66
implements and Farm

buildings

Intefest on fixed capital 2348.33 2369.98 3645.38 5496.22 1536.60 1311.15 5970.72 5394.24 5706.53 4748.27 2677.64 2317.92 1534.66 2321.60
Total Cost 74880.95 83204.91 61186.13 54062.29 58594.59 43752.91 75102.02 73056.97 79793.97 83081.91 41193.20 40843.89 32962.42 32530.47
Opémtional Cost 43934.88 56819.09 30977.38 25884.90 38232.37 26639.59 55529.92 55463.69 58728.77 62533.69 21869.94 22729.04 18010.25 13974.80
(based on new -

methodology)

Human Labour (based 30145.71 42829.75 17860.35 15770.88 19850.31  14209.98 21373.92 20729.18 38920.09 42767.40 10487.58 12128.12 11128.29 7563.50
on new methodology)

Total Cost (based on 75836.71 83904.04 61186.13 54062.29 59724.84 4421'6.74 76694.04 73791.38 81543.64 84088.52 41193.20 40843.89 33233.56 32715.93

new methodology)
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Sugarcane: Estimates of Cost of Cultivation/Productton and related data

Uttarakhand

Cost Items Andhra Pradesh Haryana Karnataka Maharashtra Tamil Nadu Uttar Pradesh
2006-07 2005-06 2006-07 2005-06 2006-07 2006-07 2005-06 2006-07 2005-06 2006-07 2005-06 2006-07 2005-06
1 2 2 ) 4 5 6 7 8 9 10 11 12 13 14

Cost of Cultivation per
hectare (Rs.)
Al 36631.48 35260.59 28766.52 24833.04 33592.03  48966.95 58761.13 50080.98 46445.81 16666.87 16724.30 16056.53 11761.06
A2 37140.72 35260.59 28766.52 24833.04 33592.03  48966.95 58761.13 50080.98 46445.81 16666.87 16724.30 16056.53 11761.06
A2+FL 43862.56 39863.88 31304.07  26947.90 37517.86  54990.71 64943.79  57693.14 53350.99 22437.04 22551.25  18348.93 14289.21
B1 38979.82 37570.29 32411.89 28577.80 35128.63 54937.66 63682.87 55787.51 51993.51 19344.52 20438.65 17591.19 12995.59
B2 68159.40 62354.77 58648.59 51242.41 54668.76  69078.25 78474.21 72181.81 67571.34 35423.03 35618.07 30670.02 28466.42
C1 45701.66 42173.58 34949.44 30692.66 39054.46  60131.43 69865.53 63399.67 58898.69 25114.69 26265.59 19883.59 15523.74
cr 74880.95 66958.06 61186.13 53357.29 5859459 75102.02 84656.89 79793.98 74476.52 41193.20 41445.02 32962.42 30994.57
ca2* b 75836.71 69035.96 61186.13 53357.29 59724 .84 76694.04 85459.07 81543.64 74476.52 41193.20 41445.02 33233.56 30994.57
Yield per hectare 839.85 687.49 645.35 580.07 903.74 866.00 824.89 996.74 943.57 567.06 568.93 461.39 490.77
(Quintals)
Value of the main- 96931.28 81512.67 81749.78 167699.96 93990.83 78293.82 81764.30 101752.50 99920.19 67122.84 66934.81 58922.21 57280.77
product per hectare (Rs.)
Value of the by-product 417.88 1102.27 2163.39‘ 1108.47 1804.72 6532.74 6966.06 2293.38 1995.94 4086.23 3918.51 4498.54 5062.65
Per hectare (Rs.)
Implicit price (Rs./qtl.) 115.42 118.57 126.68 116.71 104.00 90.41 99.12 102.09 105.90 118.37 117.65 127.71 116.72
Cost of production
per quintal (Rs)
At 43.56 51.31 43.40 41.82 36.32 52.38 66.00 48.97 48.03 27.69 27.93 32.33 22.02
A2 44.04 51.31 43.40 41.82 36.32 52.38 66.00 48.97 48.03 27.69 27.93 32.33 22.02
A2+FL 52.00 57.21 47.26 45.71 40.73 58.61 72.55 56.61 55.43 37.30 37.45 36.95 26.75
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1 2 3 4 S 6 7 8 9 10 11 12 13 14
81 46.45 54.39 48.92 48.48 38 02 58.70 71.48 54.71 53.76 32.09 33.92 35.42 2433
B2 80.50 89.52 88.54 86.77 59.37 73.71 87.97 70.94 70.35 58.58 59.03 61.76 53.29
C1 54.66 60.96 52.75 52.18 42.27 65.14 78.42 61.99 60.71 41.99 43.76 40.04 29.06
C2 88.71 96.08 92.37 90.48 63.62 80.16 94.91 78.22 77.30 68.49 68.86 66.37 58.03
cz* 89.84 99.06 92.37 90.48 64.85 81.85 95.81 79.93 77.30 68.49 68.86 66.92 68.03
c3 98.82 108.97 101.67 99.53 71.33 90.03 105.39 87.92 85.03 75.34 75.75 43.61 63.83
Material and iabour
inputs per hectare
tem Unit
Seed (Quintals) 35.20 67.33 27.44 34.77 44.02 31.43 62.05 40.58 67.31% 26.64 30.85 8.47 -
Fertiliser (kgs. of 245.50 254.76 194.44 222.76 460.45 555.16 643.16 455.41 485.43 190.14 198.19 191.93 134.14
Nutrients)
Manure (Quintals) 12.15 28.11 47.14 24.19 12.02 16.64 82.77 51.50 88.03 15.99 24.42 - -
Human Labour (Man 2601.01 2567.73 1385.08 1141.50 2200.70 2081.20 2471.69 2363.09 2391. 11 1331.47 1412.41 1050.84 1009.22
Hours)
Animal Labour (Pair 36.83 33.66 20.78 18.65 89.57 85.06 105.39 11.96 10.88 20.16 16.51 - 2.50

Hours)

Note: The estimates are provisional unless specified.

Cost Al =

All actual expenses in cash and kind incurred in production by owner.

Cost A2 = Cost A1 + rent paid for leased-in land.

Cost A2+FL = Cost A2 + imputed value of Family Labour.

Cost B1 = Cost A1
Cost B2 = Cost B1
Cost C1 = Cost B1
Cost C2 = Cost B2

Cost C2'= Cost C2 estimated by taking into account statutory minimum or actual wage whichever is higher.

+ imputed value of Family Labour.

+ imputed value of Family Labour.

+ interest on value of owned capital assets (excluding land).

+ rental value of owned land (net of land revenue) and rent paid for leased-in land.

Cost C3 = Cost C2" + 10% of Cost C2* on account of managerial functions performed by farmer.

Source: Directorate of Economics and Statistics, Ministry of Agriculture.
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Sugarcane: Estimates of Cost

of Cultivation/Productton and related data

Cost ltems Andhra Pradesh Haryana Karnataka Maharashtra Tamil Nadu Uttar Pradesh Uttarakhand
2006-07 2005-06 2006-07 2005-06 2006-07 2006-07 2005-06 2006-07 2005-06 2006-07 2005-06 2006-07 2005-06

1 2 3 4 5 6 7 8 9 10 1t 12 13 14
Operational Cost 42979.12 39510.79 30977 38 26643 79 37102.12 53937 90. 63876.54 56979.11 52671.52 21869.94  21800.11 17739.11 13546.28
Hum;'m Labour
Cqsuél 22104.44 15770.18 11618.21 9353.50 13773.98 12826.02 13429.17  27830.98 20981.21 4246.19 3866.90 8126.67 6036.27
Attached 363.67 1300.13 3704.59 1815.33 1020.26 932.12 595.36 1727.29 1421.41 471.22 835.81 438.08 461.46
Family - 6721.84 4603.29 2537.55 2114.86 3925.83 6023.76 6182.66 7612.16 6905.18 5770.17 5826.95 2292.40 2528.15
Total .29189.95 21673.60 17860.35 13283.99 18720.06 19781.90 20207.19  37170.43 29307.80 10487.58 10529.66 10857.15 9025.88
Bullock Labour
Hired 286.55 234.58 420.23 5§37.12 1077.17 2018.05 1813.73 147.44 202.67 118.22 98.31 - -

\\: Owﬁed 5§71.14 459.05 - - 1256.10 2051.68 2072.26 146.07 91.47 504.40 313.60 - 125.01
Total - 857.69 693.63 420.23 637.12 2333.27 4069.73 3885.99. 293.51 234.14 622.62 411.91 - 125.01
Machine Labour
Hirec.f'- . 547.08 - 650.83 - - 1 1008.16 - 5581.68 6687.66  1121.10 1535.66 845.89 780.13 - -
0wﬁ_ed : 10.89 17.09 1577.78 1557.89 37.46 219.60 238.73 143.30 107.54 337.09 405.46 220.37 -
Total 567.97 667.92 1577.78 1557.89 1 045.62 5801.28 6926.39 1264.40 1 643.20 1182.98 . 1185.59 220.37 -
See.(.iv . " '3988.84 6993.73 3230.71 4054.57 5135.76 3991.46 7305.63 4391.71 ' 6951 26 3125.91 3227.55 1208.26 -
Fertilisers’ and Manure
Fertilisers 2943.41 3283.17 2375. 22 2640.22 -6000.16 7458. 16 8605.92 580944 5§341.43 - 2314.39 . 2351.25 2507.66 1643.71
Manure . ' 240.03 ‘604.30 514.42 ' 194.29 534.51 999.36 3115.14 926.71 1664.00 333.48 469.72 - -
Total ‘ 3183.44 ’ 3987.47 2389.64 2834.51 6534.67 8497.52 11721.06 6‘736.1 5 7505.43 2647.87 2860.97 2507.66 1643.71
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1 2 3 4 5 6 7 8 9 10 11 12 13 1
Insecticides 7-329 _ 981.00 1105.21 939.15 22.14 110 96 180.28 373.74 370.89 64.18 52.37 202.32 395.40
irrigation charges 2345.16 2545.89 2220.53 1993.60 1359.05 8366.57 10256.24 3645.25 3926.66 2791.76 2592.46 1834.72 1708.16
Interest on working 2132.72 2053.33 1672.93 1442.88 1951.55 2818.48 3393.76 2903.94 2692.14 ‘947.04 939.60 908.63 ‘648.12
capital
Miscelianeous - 14.17 - - - - - - - - - - -
Fixed Cost 31901.83 27447.27 30208.75 26713.50 21422.47 21164.12 20780.35 22814.66 21805.00 19323.26 19644.91 15223.31 17448.29
Rental value of owned 28670.05 24784.48 26236.6S  22664.62 19540.13  14140.59 14791.35 16394.30 15577.83 16078.51 15179.43  13078.63 15470.83
land
Rent paid for leased-in 509.23 - - - - - - 0.00 - - - - -
land
Land revenue, cesses 5.11 2.20 - - 18.99 199.75 213.33 163.54 160.92 25.40 23.54 19.27 2424
and faxes
Depreciation on +369.11 350.90 326 66 304.13 396.75 853.06 853.93 550.49 518.56 541.71 727.50 590.55 718.69
implements and Farm
buildings
Interest on fixed capital  2348.33 2309.69 3645.38 374475 1536.60 5970.72 492174 5706.53 5547.69 2677.64 3714.34 1534.66 1234.53
Total Cost 74880.95 66958.06 61186.13  53357.29 5859459 75102.02  84656.80 79793.97 - 74476.52 41193.20 4144502  32962.42 30994.57
Operational Cost (based 43934.88 41588.69 30977.38  26643.79 38232.37  55529.92 64678.72  58728.77 52671.52 21869.94  21800.11 18010.25 13546.28
on new methodology)

Humdn Labour (based 30145.71 23751.50 17860.35 . 13283.99 19850.31  21373.92 21009.37  38920.09 29307.80. 10487.58 10529.66 11128.29 9025.88
on new methodology)
Total Cost (based on 75836.71 69035.96 61186.13  53357.29 59724.84 76694.04 85459.07 81543.64 74476.52 41193.20 4144502 33233.56 30994.57

new methodology)
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[English]
Suicide By Farmers

*9.  SHRI NITYANANDA PRADHAN:
SHRI RAJIV RANJAN SINGH ALIAS LALAN
SINGH:

Will the Minister of AGRICULTURE be pleased to
state:

(a) whether cases of suicide by farmers in the
country have been reported in recent past;

{b) if so, the details of such cases reported during
each of the last three ye and the current year, State-wise;
and

{c) the steps taken by thé Government to prevent
such incidents in the country?

THE MINISTER OF AGRICULTURE AND MINISTER
OF FOOD PROCESSING INDUSTRIES (SHRI SHARAD
PAWAR): (a) and (b) Details of number of suicides by
farmers due to agrarian reasons in various States, as
reported by the respective State Governments during the
last three years and the current year, are given in
Statement.

(c) Government of India is implementing a
Rehabilitation Package covering 31 districts in 4 States
viz., Andhra Pradesh, Karnataka, Kerala and Maharashtra

since 2006 to address the problem of agrarian distress.

PHALGUNA 3, 1932 (Saka)

to Questions 154

An amount of Rs. 19163.91 crore has been released
under this package till September 30, 2010. The period
for implementation of the non-credit components of the
package has been extended by 2 more years i.e. up to
September 30, 2011.

The interest subvention for timely. repayment of c’r'op

_loan up to Rs.3 lakh was enhanced from 1% to 2% for

the year 2010-11, thereby reducing the effective rate of
interest for such farmers who repay their crop loan in time
to 5% per annum.

The Government has also implerhented the Agricultural
Debt Waiver and Debt Relief Scheme, 2008 benefitting
about 3.69 crore farmers involving estimated arﬁount of Rs.
65,318.33 crore, as per provisional figures. In order to
revitalize agriculture and improve the éon_dition of farmers
on a sustainable basis various measures have been taken

by the Govemment which, inter-alia, include significant . '

increase in public investment in agriculture sector through
various schemes such as Rashtriya Krishi Vikas Yojana,
National Food Seéurity Mission, National Horticulture
Missioh, Watershed Management and Soil Health and
Fertility etc. The Guidelines of the Mahatma Gandhi
National Rural Employment Guarantee Scheme have also
been amended by the Government in July, 2009 to allow

provision of irrigation facility, horticultural plantation and

land development works on land belonging to small and
marginal farmers under the Scheme. The Minimum
Support Prices of major cereals have been increased
substantially during the last 5 years for benefit of farmers.

- Statement

Number of suicide by farmers due to agrafian reasons during 2007 to 2010

as reported by State Governments

Sl.  Name of the State

Period (Date of report)

Number of suicides

No.
1 2 3 4
1. Andhra Pradesh S 2007 - 507
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1 2 3 4
1 2008 439
2009 248
2(210 (19.11.2010) 18 (upto October, 2010)
2.  Karnataka | 2007-08 182
2008-09 156
2009-10 128
1 2010-11 (13.01.2011) 22 (upto 30.10.2010)
3.  Maharashtra ' 2007 590
| 2008 627
2009 503
2010 (10.11.2010) 234 (upto 31.08.2010)
4. Kerala 2007 ' 68
| 2008 22
2009 03
2010 (25.11.2010) Nil
5 Tamil Nadu 2007 01
2008 Nil
2009 Nil
2010 (10.11.2010) Nil
6. Punjab 2007 24
2008 | 12
2009 15
2010 (20.09.2010) 04 (Till July 2010)
7. Gujarat 25.11.2010 | Nil
8. Assam 15.12.2010 » Nil

9. 'Aru_nachal Pradesh ’ 28.09.201(5* _ Nil




1

157 Written Answers PHALGUNA 3, 1932 (Saka) to Questions 158

1 2 3 4

10. Bihar 03.12.2010 Nit
11. Chhattisgarh 06.01.2011 Nil
12. Goa ’ 22.11.2010 Nil
13. Haryana 19.11.2010 Nil
14. Himachal Pradesh ©25.11.2010 Nil
15. Jammu and Kashmir 24.12.2010 Nil
16. Jharkhand 18.06.2010 Nil »
17. Manipur ~ 02.12.2010 Nil
18. Meghalaya 05.08.2010 Nil
19. Madhya Pradesh . 19.08.2010 " Nil
20. Mizoram 07.10.2010 - Nil
21. Nagaland 18.08.2010 Nil
22. Odisha 25.11.2010 N Nil
23. Rajasthan | 23.11.2010 ' Nil
24, Sikkim 16.10.2010 Nil
25. Tripura : 14.12.2010 Nil
26. Uttar Pradesh ' 30.08.2010 Nil
27. Uttarakhand 03.12.2010 Nil
28. West Bengal ‘ 13.12.2010 _ Nit
29. Andaman and Nicobar Islands 14.01.2011 Nil
30. Government of NCT of Delhi 25.11.2010 Nil
31. Daman and Diu 19.11.2010 Nil
32, Dadra and Nagar Haveli 15.12.2010 Nil
33. Lakshadweep 04.12.2010 Nil
34. Puducherry 24.03.2010 Nil

35. Chandigarh 29.11.2010 Nil
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- Metro Rail Projects- -~ .  (d) ifso, the details thereof; project-wise and

' , v State-wise; and
10. SHR! P.T. THOMAS:
DR. M. THAMBIDURAI: (e) the details of the proposals received from

. various States/under consideration of Union Government
Will the Minister of URBAN DEVELOPMENT be for providing metro rail connectivity in metropolitan/

pleased to state: medium cities in the country and their status thereof?
(@)  whether the Union Government has granted THE MINISTER OF URBAN DEVELOPMENT {SHRI
approval/éanc.tion for metro rail projects in various parts KAMAL NATH): (a) to (d) The Union Government has
of the country including Bangalore, Jaipur, Hyderabad and granted approval/sanction of Metro Rail Projects in various
Kochi; : ' parts of the country as given in the enclosed Statement-
. | alongwith the details of the length, cost and fund sharing
(b)  if so, the details thereof alongwith the number pattern between the Union Government and the State
of projects which have been - completed/are under Govermnment as decided for each project.

construction” and the "length and cost of each such
: (e)  The details of proposals received from various

project;
States by the Union Government for providing metro rail
(¢)  whether the sharing pattern to meet the cost connectivity in metropolitan/medium cities in the country
of the said projects between the Union Government and and their status are given in the enclosed Statement-

the State Governments has been decided; il

Statement-|

State-wise Metro Rail Project their paitern, estimated cost and funding pattern
(Abbreviations are explained after the table)

Sl ' Project‘ ' Lengih  Cost Fund Sharing Pattern

No. (km.) (Rs. in crore) (Rs. in crore)

1 2 3 4 5

1. Delhi MRTS Phase-l 65.05 . 10571 Equity Gol - 1464.00
Equity GNCTD - - 1464.00
Sub-Debt Gol - 252.00
Sub-Debt GNCTD - 252.00
JICA loan through Gol - 6839.00
Property development - 300.00
by DMRC
Totai - 10571.00

2. Delhi MRTS Phase-ll 54.68 11l691.36 Equity Gol - 2459.695

Equity GNCTD - 2459.695
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1 2 3 4 5
Sub-Debt Gol - 175.000
Sub-Debt GNCTD - 175.000
JICA loan through Gol - 5056.970
Property development - 960.000
. by DMRC
Internal accrual by DMRC - 405.000
Total - 11691.360
3. Extension of Delhi Metro 14.47 1589.44 Haryana portion
to Gurgaon
Land GoH - 20.00
Ambedkar Nagar in Delhi Grant GoH - 461.85
to Sushant Lok in Grant Gol - 16.59
Gurgaon Rolling Stock BY DMRC -~ 98.00
Sub total - 696.44
Delhi portion
Sub-Debt for land Gol - 24.50
Sub-Debt for land GNCTD - 24.50
Equity Gol - 111.00
Equity GNCTD - 111.00
Grant GoH - 111.00
JICA loan - 352.00
Sub total - 734.00

Central Taxes Haryana portion as Sub-Debt.

by

Gol - 55.00
GoH - 20.00
Sub total - 75.00

Central Taxes Delhi portion as Sub-Debt. by

Gol - 30.00
GNCTD - 30.00
GoH - 24.00
Sub total - 84.00

1589.44

Grand total




164

163 Written Answers FEBRUARY 22, 2011 to Questions
1 2 3 4 5
4. Extension of Delhi Metro 7.0 827.00 Land GoUP - 32.00
to ‘NOIDA . ' Grant GoUP - 488.80
New Ashok Nagar in Delhi Grant Gol - 122.20
to Sector-32 Noida Rolling Stock by DMRC - 93.00
Sub total - 736.00
Central Taxes as Sub-Debt. by
Gol - 69.00
GoUP - 22.00
Sub total - 91.00
Grand Total - 827.00
5. Central Secretariat to 20.16 4012.00 Equity Gol - 612.50
Badarpur Equity GNCTD - 622.50
Sub-Debt Gol - 322.00
Sub-Debt GNCTD - 322.00
JSCA loan - 2143.00
Total - 4012.00
6. Metro link from Dwarka 2.76 356.11 Grant DDA - 275.00
Sector-9 to Sector-21 Roliing Stock by DMRC - 81.11
Total - 356.11
7. Airport Metro Express 19.2 3076.00 Grant Airport Operator - 350.00
Link Equity Gol - 599.00
New Delhi Railway Station Equity GNCTD - 599.00
to Gl Equity Concessionaire - 461.00
Debt Concessionaire - 1067.00
Total - 3076.00
IGl Airport to Dwarka 3.50- 793.00 Equity Gol - 158.60
Sector-21 Equity GNCTD - 158.60
' _Grant DDA - 217.40
Concessionaire investment - 77.50
Debt Concessionaire - 180.00

Total

793.00
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1 2 3 4
8. Bangalore Metro 42.3 8158.00 Equity Gol - 1223.70
(Karnataka) Equity GoK - 1223.70
Sub.Debt Gol - 815.80
Sub.Debt GoK - 1223.70
JICA loan through Gol - 3671.10
Total - 8158.00
9. Kolkata East-West Metro 14.67 4874.58 ‘Equity Gol - 701.50
Corridor Equity GoWwB - 701.50
(WEST BENGAL) Sub-Debt Gol - 467.50
Sub-Debt GoWB - 751.14
JICA loan through Gol - 2252.94
Total - 4874.58
10. Chennai Metro 45.046 14600.00 Equity Gol - 2190.00
(TAMIL NADU) Equity GoTN - 2190.00
Sub-Debt Gol - 730.00
Central taxes
Sub.Debt GoTN - 844.00
JICA loan through Gol - 8646.00
Total - 14600.00
11. Mumbai Metro Line-1 11.0 2356.00 Equity Concessionaire - 380.00
(MAHARASHTRA) Equity MMRDA - 134.00
Debt - 1192.00
(On Public Private VGF grant Gol - 471.00
Partnership mode) VGF grant GoM - 179.00
Total - 2356.00
12. Mumbai Metro Line-2 31.87 7660.00 Equity Concessionaire - 1609.00
(MAHARASHTRA) Debt - 3753.00
{On Public Private VGF grant Gol - 1532.00
Partnership mode) VGF grant GoM - 766.00
Total - 7660.00
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r ----- 2 3 4 5
13. Jaipur Metro Stage-I 28.918 1250.00 Equity/Grant/Loan by Government of Rajasthan

(RAJASTHAN) and its Agencies/Banks etc.

Total - 1250.00

14. Hyderabad Metro 71.16 12132.00 VGF Gol - 1458.00

{ANDHRA PRADESH) Contribution by PPP - 10674.00

(On Public Private partner

Partnership mode)

Total Cost - 12132.00

Abbreviations:—

Gol - Government of India

GNCTD - Government of National Capital Territory of Delhi

GoH - Government of Haryana

GoUP - Government of Uttar Pradesh

GoK - Government of Karnataka

GoAP - Government of Andhra Pradesh

GowB - Government of West Bengal

GoTN - Government of Tamil Nadu

GoM - Government. of Maharashtra

DMRC - Delhi Metro Rail Corporation Ltd,

NCR - National Capital Region

IGI - Indira Gandhi International Airport

DDA - Delhi Development Authority

HUDA - Haryana Urban Development Aufhority

MMRDA - -Mumbai Metropolitan Regional Development Authority

JICA - Japan International Cooperation Agency

Sub-Debt - Subordinate Dept

VGF - Viability Gap Funding
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Statement-li

to Questions 170

Metro Rail Project proposals received by the Union Government but not sanctioned

Sl Project Length Cost Status

No. ' (in km.)  (Rs. in crore)

Nationa! Capital Region

1. Extension of Delhi Metro to Faridabad 13.875 2;533 Proposal has been recommended 'in
(Haryana) principle’ by Empowered Committee in its

meeting held on 10.8.2010.

2. Extension of Delhi Metro from ,Anand 2.574 320 Proposal has been recommended 'in
Vihar ISBT to Vaishali, Ghaziabad principle’ by Empowered Committee in its
(Uttar Pradesh) meeting held on 10.8.2010.

3. Extension of Delhi Metro to 11.781 1,432 Government of Haryana (GoH) has been
Bahadurgarh (Haryana) advised to submit Comprehensive Mobility

Plan, alternative analysis repont, starting
of modern city bus service and to
address mandatory reforms along with
financial commitment on cost sharing as
well as to obtain in principle approval of
GNCTD.

4. Delhi MRTS Phase-lll 103.050 35,242 ~ DMRC has submitted revised DPR on
(with Central 10.2.2011 for further processing. The DPR
taxes) has been circulated to Planning
Commission and concerned Ministries/

Departments for comments/advice.

5. Kochi Metro Rail (Kerela) 25.3 2,991.5 Not Sanctioned

6. Colaba-Mahim/Bandra Corridor Line-Ii 20.4 12,000 Project referred to Ministry of Finance for
(Maharashtra) JICA Loan

7. Chennai Metro Rait Project Phase-ll 9.051 3001 DPR submitted by Government of Tamil

Extension from Washermanpet to
WIMCO Nagar (Tamil Nadu)

Nadu in October, 2010 for approval.
DPR has been circulated by MoUD
to Planning Commission, Ministry of
Finance for

Railways, Ministry of

comments/advice.
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Agriculute Growth

*11. SHRI N. CHELUVARAYA SWAMY:
DR. SANJAY SINGH:

Will the Minister of AGRICULTURE be pleased to

state:

(a)  the percentage of agricultural growth registered
in the country during 2009-10;

(b)  whether the agriculturél growth is Iaggihg
behind the target fixed for the 11th Five Year Plan;

(c) it so, the details thereof alongwith the reasons

therefor; and

the steps taken by the Government to achieve

" (d)

the target in the remaining period of the said plan?

THE MINISTER OF AGRICULTURE AND MINISTER
OF FOOD PROCESSING INDUSTRIES (SHRI SHARAD
PAWAR): (a) As per quick estimates released by the
Central Statistical Organization, the growth in the gross
domestic product (GDP) of agriculture and allied sector
during 2009-10 (base 2004-05) has been 0.4%.

(b) and (c) As against the growth target of 4% in
the agriculture and allied sector fixed for the 11th Five
Year Plan, the average annual growth during the Ist four
years of the Plan Period i.e. 2007-08 to 2010-11 has been
2.9%. The average growth in GDP of agriculture and allied
sectors suffered a setback due to severe drought in most
bans of the country during 2009-10 and drought/deficient
- rainfall in some States namely Bihar, Jharkhand, East U.P.
and West Bengal in 2010-11.

(d)  In order to enhance agricultural growth in the

- country, various. Crop Development Schemes and
Programmes, namely; National Food Security Mission
{NFSM), integrated Scheme of Qilseeds, Pulses, Oil Palm
and Maize (ISOPOM), Integrated Cereals Development
Programme for Rice/Wheat/Coarse Cereals under Macro
Manage_ment of Agriculture .and Rashtriya Krishi Vikas
Yojana (RKVY) are peing implemented by the Ministry of

FEBRUARY 22, 2011

to Questions 172

Agriculture through State Governments. In addition to
above schemes, during the current year, i.e., 2010-11, two
new programmes for bringing Green Revolution to Eastern
India and Integrated Development of 60000 Pulses and
Oilseeds Villages in rainfed areas have been initiated
under RKVY. National Food Security Mission has been

'strengthened from 1.4.2010 with the merger of pulses

component of ISOPOM and inclusion of two new potential

Assam and Jharkhand for pulses

States namely;
production. "Accelerated Pulses

Production Programme (A3P)" in the form of block

A new programme

demonstrations has also been started to cover 1000 units
of 1000 hectares each of five pulses crops in 16 pulse
growing States of the country. Further, a centrally
sponsored scheme, National Horticulture Mission, is also
being implemented to enhance production and productivity,
technology promotion, extension, post harvest management
and marketing of horticultural crops in the cou’ntry. As per
advance estimates of GDP (at 2004-05 prices) released
by the Central Statistical Organization, the growth in
Agriculture and Allied sector is estimated to be 5.4% for
2010-11.

Projects Under JNNURM

*12. SHRI SURESH KUMAR SHETKAR:
SHRI S. PAKKIRAPPA:

Will the Minister of Urban Development be pleased
to state:

(a)  whether various projects/schemes have been
launched under the Jawaharlal Nehru National Urban
Renewal Mission (JNNURM) in various cities in the
country including Bihar;

{b) - if so, the details thereof during each of the last
three years, State-wise;

(c) the funds sanctioned/released and utilised
during the said period, State-wise;

(d) the criteria/parameters adopted by the
Government to include cities under JNNURM:
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(e)

include more cities under JNNURM; and

whether the Government is considering to

) if so, the details thereof?

THE MINISTER OF URBAN DEVELOPMENT
(SHRI KAMAL NATH): (a) Yes, Madam.

(b) and (c) Details of projects approved under Urban
infrastructure and Governance (UIG) of Jawaharlal Nehru
National Urban Renewal Mission (JNNURM) State-wise
with approved cost and Additional Central Assistance
(ACA) committed and ACA released for utilisation for the
last three years is given in the Statement

(d)

(UAs) have been selected on the basis of population as

Under UIG, the Cities/Urban Agglomeration

PHALGUNA 3, 1932 (Saka)

to Questions

(i) Cities/lUAs with 4 million plus
population as per 2001 Census

(i)  Cities/lUAs with 1 million plus but
less than 4 million population as
per 2001 Census '

Select Cities/UAs with less than
1 million population as per 2001

(i)

census (State Capitals and Other
cities/lUAs of Religious/historic and
touristic importance)

174

28

30

(e) and (f) It was proposed to include the following
28 cities/urban agglomerations with population of 5 lakh

and above as per 2001 Census under the Urban

Infrastructure and Governance (UIG)

component of

per census 2001 and as per norms/criteria mentioned Jawaharlal Nehru National Urban Renewal Mission
‘below:— (JNNURM):—
Si.No. Name of the State Name of Town

1. Andhra Pradesh

2. Chhattisgarh

3. Gujarat
4, Karnataka
5. Kerala

6. Madhya Pradesh
7. Maharashtra

8. Odisha

9. Punjab

10. Rajasthan

11.  Tamil Nadu

12.  Uttar Pradesh

Guntur, Warangal
Durg-Bhilai Nagar
Bhavnagar, Jamnagar

Belgaum, Mangalore Hubli-Dharwad

Kozhikode

Gwalior

Amravati, Bhiwandi, Aurangabad Kolhapur, Solapur
Cuttak

Jalandhar

Bikaner, Jodhpur, Kota

Salem, Tifuppur,

Tiruchirappalli

Aligarh, Bareilly, Ghaziabad, Gorakhpur, Moradabad

On account of resource constraints, the Planning Commission and Ministry of Finance could not agree to include

theséc‘-fcities under UIG of JNNURM.
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Statement

to Questions 176

(Rs. in lakhs)

Name of State

Number of Sanctioned Projects

Cost of Sanctioned Projects

2007-08 2008-09 2009-10 2007-08 2008-09 2009-10
i 2 3 4 5 6 7
Andhra Pradesh 9 9 3 226639.00 107216.50 37595.00
Arunachal Pradesh 0 1 0 0.00 9128.50 0.00
Assam 1 0] 1 28094.00 0.00 12536.00
Bihar 0 7 0 0.00 67486.01 0.00
Chandigarh 0 0 1 0.00 0.00 13421.00
Chhattisgarh 0 1 0 0.00 15623.00 0.00
Dethi 0 2 25 0.00 49922.00 534015.00
Goa 0 0 0 0.00 0.00 0.00
Gujarat 15 11 4 143552.23 136364.81 45483.26
Haryana 2 1 0 10714.70 49349.00 0.00
Himachal Pradesh 0 1 1 0.00 7236.00 5474.00
Jammu and Kashmir 1 1 0 14837.00 12100.00 0.00
Jharkhand 0 4 0 0.00 76149.48 0.00
Karnataka 27 6 2 166457.64 98097.00 6215.00
Kerala 1 3 1 2456.00 27118.00 2210.00
Madhya Pradesh 4 3 2 42246.20 48551.64 37388.00
Maharashtra 12 21 2 187465.61 353805.27 22169.78
Manipur 1 1 1 2580.71 2564.82 10250.13
Meghalaya 0 2 0 0.00 21795.72 0.00
Mizoram 1 0 0 1681.80 0.00 0.00
Nagaland 1 0 1 2525.60 0.00 5042.43 ‘
Orissa 0 2 1 0.00 23523.00 7182.00
Punjab 3 1 1 42778.00 7249.00 4578.00
Puducherry 1 1 0 20340.00 4966.00 0.00
Rajasthan 5 4 0 42833.80 46247.94. - © .0.00
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Additional Central Assistance Commitment (ACA) ACA Released for Utilisation
2007-08 2008-09 2009-10 2007-08 2008-09 2009-10
8 9 10 11 12 13
91532.30 44993.75 13935.00 48916.54 21398.95 24885.07
0.00 8215.65 0.00 2006.94 2053.91 2006.94
25284.60 0.00 9000.00 791.26 6321.15 7112.41
0.00 37628.03 0.00 461.93 1955.62 7441.39
0.00 0.00 10738.80 1544.92 405.20 0.00
0.00 1000.00 0.00 1272.80 0.00 12145.60
0.00 17472.30 186904.60 0.00 2220.58 17248.00
0.00 0.00 0.00 0.00 0.00 0.00
70210.79 54381.69 20604.09 24563.54 47035.34 47788.21
5359.35 24674.50 0.00 1339.84 9147.46 0.00
0.00 5788.80° 3880.00 0.00 0.00 2619.01
13353.30 10000.00 0.00 6877.36 2500.00 0.00
0.00 48268.46 0.00 0.00 6682.46 - 5384.66
76849.98 32222.25 4332.00 18955.86 12992.94 21578.53
1964.80 18405.20 1105.00 6319.93 3350.50 2439.45
23129.06 24275.82 20115.70 7914.35 15931.43 12343.27
75275.77 141429.89 10336.86 56827.52 88349.54 88649.86
2322.64 2308.34 9225.12 580.66 0.00 2883.37
0.00 ‘ 19616.15 0.00 0.00 4904.04 0.00
1513.62 0.00 - 0.00 378.41 0.00 756.82
2273.04 0.00 4538.19 179.00 389.26 1702.81
0.06 18818.40 4500.00 9978.37 3338.00 2491.60
21389.00 3624.50 2289.00 4145.29 4939.22 3346.62
16272.00 3972.80 - 0.00 4068.00 993.20 0.00

2756L44 28317.97 0.00 10654.03 20281.38 2826.10
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1 2 3 4 5 6 7
Sikkim 1 0 1 2392.01 0.00 7261.66
Tamil Nadu 12 23 1 136734.13 279835.92 22675.00
Tripura 0 1 1 0.00 7826.00 10221.00
Uttar Pradesh 11 13 4 174380.83 282687.97 65132.77
Uttarakhand 3 6 1 12334.13 16504.53 6283.00
West Bengal 8 13 12 52214.60 159100.41 111113.68
Total 119 138 66 1313258,05 1910448.52  966246.71
[Translation] initiatives taken by the Government to enhance production

Agriculture Land

13. SHRI VIRENDRA KUMAR:
SHRI P. LINGAM:

Will the Minister of AGRICULTURE be pleased to
state:

(a) whether the agricultural land in the country
is shrinking constantly;

(b) if so, the reasons therefor;

(c) whether the said situation is likely to have an
impact on the availability of agricultural produce and price
stability in the country;

(d) if so, the details thereof; and

(e) the
Government in this regard?

remedial measures taken by the

THE MINISTER OF AGRICULTURE AND MINISTER
GF FOOD PROCESSING INDUSTRIES (SHRI SHARAD
PAWAR): (a) to (¢) On account of shift in area for non-
agricultural purposes, the agricultural/cultivable land in the
country has marginally declined during the last five years.
As compared to 183.19 million hectares during 2003-04,
the agricultural land in the country has come down to
182.39 miflion hectares during 2008-09 i.e. a decline of
0.80 million hectares. However, as a result of various

and productivity in the agriculture sector, the production
of foodgrains has increased considerably and marginal
decline in the agricultural/cultivabie land is not likely to
have any adverse impact on the availability of agricultural
produce and price stability in the country.

For increasing productivity and production of
foodgrains in the country, various Crop Development
Schemes and Programmes, Food
Securiiy Mission (NFSM), Integrated Scheme of Qilseeds,
Pulses, Oil Palm and Maize (ISOPOM), Integrated Cereals
Development Programme for Rice/Wheat/Coarse Cereals

namely; National

under Macro Management of Agriculture and Rashtriya

Krishi Vikas Yojana (RKVY) are being implemented by the

Ministry of Agriculture through State Governments. In
addition to the above schemes, during the current year,

i.e. 2010-11, two new programmes for bringing Green’

Revolution to Eastern India and Integrated Development
of 60,000 Pulses and Qilseeds Villages in rainfed areas
have been initiated under RKVY. National Food Secutiry
Mission has been strengthened from 1.4.2010 with the
merger of pulses component of ISOPOM and inclusion of
two new potential States namely; Assam and Jharkhand
for pulées production. A new programme "Accelerated
Pulses Production Programme (A3P)" in the form of block
demonstrations has also been started to cover 1000 units
of 1000 hectares each of five pulses crops in 16 pulse
growing States of the country: Further, land development
and soil health/soil fertility have also been ensured

-~
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8 9 10 11 12 v _ 13
2152.81 0.00 6535.49 538.20 538.20 1663.87
60731.1 101845.69 9000.00 16093.02 28446.11 37723.44
0.00 7043.40 9000.00 0.00 1760.85 2250.00
87189.91 .143592.93 31500.00 21365.55 43078.75 47632.21
9867.30 13205.62 - 4628.00 -1523.85 2678.56 7546.69
18275.18 55685.13 44822.75 5687.25 - 2285717 27717.88
632508.00 866787.27 406990.60 252984.42 354549.82 390183.81

through implementation of centrally sponsored schemes
such as Reclamation and Development of Alkali and Acid
Soil and the National Project on Management of Soil
Health and Fertility etc. ‘

Crime Against Women and Children

14.  SHRI RADHA MOHAN SINGH:
SHRI SUBHASH BAPURAO WANKHEDE:

Will the Minister of HOME AFFAIRS be pleased to
state:

(a)  whether various crimes against women and
children have increased in the country;

{(b) it so, the total number of such cases registered
during each of the last three years and the current year,
crime-wise including gang-rape and State-wise;

“

(c) the total number of such cases solved/

unsolved separately including action taken against the

accused and the steps taken to solve all the cases during
the said period, State-wise;

(d)  whether the Government has issued any
directive to the State Governments for protection of
women; and

(e) if so, the details thereof and the reaction of
the State Governments thereon?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS AND MINISTER OF STATE IN THE

MINISTRY OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI GURUDAS KAMAT): (a) to (c) As
per National Crime Records Bureau (NCRB), a total of .
185312, 195856 and 203804 cases. of crime against

~ women were reported in the country '_dun'ng’_200_7,

2008 and 2009, respectively. Details are available at
Statement-l. Similarly, a total of 20410, 22500 and 24201
cases of crime against children were reported in the
country during 2007, 2008 and 2009, respectively. Detaiis
are available at Statement-ll. State/UT-wise provisional
data of cases registered under different heads of crime
against women and ‘children based on Monthly Crime

Statistics during 2010 is enclosed as Statement-lll and IV,

respectively. As per information provided by NCRB, data
relating to gang rape is not maintained centrally.

(d) to (e) Ministry of Home Affairs has sent a detailed
advisory dated 4th September, 2009 to all State
Governments/UTs, wherein they have been, inter-alia,
advised to adopt appropriate measures for swift and
salutary punishment to the persons found guilty of
violence . against women, improve the quality of
investigations, minimize delays in investigations of crime
against women, set up 'Crime against Women Cells' in
districts, advised to undertake gender sensitization of the
police personnel, special women courts and initiate steps
for ensuring security of women working in night shifts at
call centres. Majority of the States/UTs have established
‘Women Cells’. Some States/UTs have also set up ‘All
Women Police Stations' at district level and ‘Mabhila desk’
at Police Station level.



Cases Registereded (CR), Cases Chargesheeted (CS), Cases Convicted (C1’), Persons Arrested (PAR), Persons Chargesheeted (PCS) and

Statement-1

Persons Convicted (PCV) under total crimes against women during 2007-2009

S State/UT 2007 2008 2009
No. -

CR CsS CV. PAR PCS PCV CR Cs Cv. PAR PCS PCV CR Cs Ccv PAR PCS PCV
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17 18 19 20
1. " Andhra Pradesh 24738 20967 3911 35121 34088 6093 24111 20107 2948 35831 35377 4507 25569 20907 2668 36465 34101 4118
2. Arunachal Pradesh 185 128 18 203 155 20 175 122 18 180 139 25 164 147 25 182 158 25
3. Assam 6844 4148 821 8797 5755 851 8122 4776 436 8531 5814 1007 9721 5324 622 11810 6435 . 892
4. Bihar 7548 5941 764 14955 11842 1425 8662 5654 881 14223 12348 1603 8803 5423 788 14457 12000 1822
5. Chhattisgarh 3775 3637 580 5855 5764 1038 3962 3796 682 6026 5896 1097 4002 3928 669 6337 6259 866
6. Goa 80 48 10 145 88 14 130 89 22 176 144 49 164 97 20 235 158 27
7.  Gujarat 8260 7763 296 21665 21625 581 8616 8165 289 22194 22258 631 8009 7449 236 21170 21336 825
8. Haryana 4645 3368 636 7071 6876 1111 5142 3690 869 7421 7397 1407 5312 3726 851 7350 7371 1403
9. Himachal Pradesh 1018 727 53 1476 1302 76 979 796 86 1494 1462 143 954 899 65 1428 1527 122
10. Jammu and Kashmir 2521 2192 123 4411 4398 183 2295 1619 92 3233 3233 176 2624 2125 207 4095 4086 362
11. Jharkhand 3317 2383 829 4528 4047 854 3183 2584 579 4932 4503 947 3021 2797 1076 4309 4205 1645
12. Karnataka 6569 5576 685 11302 11049 1412 6890 5904 486 12780 11972 1081 7852 6387 368 13941 13432 833
13. Kerala 7837 7267 470 11210 11440 805 8117 7203 553 11353 11410 851 8049 7759 664 11132 11694 1068
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. ‘Madhya Pradesh

. Maharashtra
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. Meghalaya

. Mizoram
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) . Punjab
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7. Uttarakhand

8.’ West Bengal

15370 15030 3737 235990 25989 6932

14924 13516
188 3
172 67
151 142
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72
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20671
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190

235
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11142

3428

15460

66

9499

1910

47745

1963

19766

1116

12

123

54

742

1034

4006

25

2977

121

23471

974

651

" Total State

180009 147325

26901 304373 283236 51305 191519 152374

319786 296304 59851

159450 27287

332987

30228
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29, Andamana and
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1 2 7 8 9 10 12 16 17 19 20
30. Chandigarh 232 40 143 9 216 64 43 158 148 69
31. Dadra and Nagar 7 1 28 26 64 8 3 20 4 4
Haveli '
32 Daman and Diu 3 1 15 1 51 7 0 38 17 0
33 " Delhi UT 4739 1022 3938 2784 3115 2569 623 2753 3339 800
34 Lakshdweep 2 0 4 1 2 3 0 2 3 0
35 Puducherry” 351 69 129 113 191 1. 19 152 176 47
Total UT 5421 1139 4337 3082 3724 2844 690 3249 3825 922

Total All India

185312 150277 27612 310808 288657 52444 195‘856 155456 29910 323510 301084 80774 203804 162194 27977 335338 306114 56666

Source: Crime in India.

481
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Note: Information on disposal by police and courts includes the information on pending cases from previous years also.

*Total Crimes against women includes heads: Rape, Kidnapping and Abduction of Women and Girts, Dowry Deaths, Molestation, Sexual Harassment, Cruelty by Husband

and Relatives, Importation of Girts, Immoral Traffic (Prevention Act), Dowry Prohibition Act, indecent Representation of Women Act and Sati Prevention Act
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Statement-I1

Cases Registered (CR), Cases Chargesheeted (CS), Cases Convicted (CV), Persons Arrested (PAR), Persons Chargesheeted (PCS) and

Persons Convicted (PCV), under total crimes committed against children* during 2007-2009

SI. State/UT 2007 2008 ' 2009
No.

CR CS CV PAR PCS PCV CR CS CV PAR PCS PCV CR CS CV PAR PCS PCV
1 2 3 4 5 6 7 8 9 0 12 13 14 15 16 17 18 19 20
1. Andhra Pradesh 1499 1225 136 1729 1695 179 1321 1137 127 1661 1726 178 1/19 1267 121 2065 1788 195
2. Arunachal Pradesh 4 10 o 4 6 0 24 18 0 20 18 0 33 29 0 27 29 0
3. Assam 167 9 54 170 102 56 183 93 18 112 109 15 44 77 12 48 10 7
4. Bihar 675 227 13 975 391 22 766 561 26 1363 1086 36 1016 598 18 1468 1170 45
5. Chhattisgarh 1024 970 219 1081 1079 296 1167 1099 278 1271 1266 305 1319 1273 251 1497 1498 283
6. Goa 0 30 6 7 49 7 8 53 1104 61 18 92 6 15 123 111 15
7. Gujarat 1110 803 73 1241 1199 108 1074 788 60 1197 1210 141 968 677 42 980 995 138
8. Haryana 325 135 34 - 394 401 85 269 - 227 58 325 334 81 353 235 70 317 318 122
9. Himachal Pradesh 15t 9 6 114 113 8 205 130 23 189 165 29 221 182 31 232 202 37
10. Jammu and Kashmir 26 34 0 .24 24 1 10 10 5. 10 10 5 18 8 2 8 8 2
11. Jharkhand 7 T 1775 77 6 T .57 5 141 9 S 60 S 20 149 108 47
12. Kamataka 266 174 12 225 204 9 388 235 18 324 285 13 308 260 10 315 315 6
13. Kerala

487 431 49 512 525 66 549 441 29 666 725 33 587 513 4 698 658 51

681
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13

18

1 2 3 4 5 6 7 8 9 10 11 14 15 16 17 19 20
14. Madhya Pradesh 4290 3929 1036 5305 5492  1)85 4259 4035 1073 5620 5574 1866 4646 .4_3f|_.5 1100 5838 S813 1477
15. Maharashtra 2707 2005 82 3157 2841 102 2709 2033 89 3082 2937 110 2894 2280 119 .308‘6_ 2950 162
16. Manipur 9 0 0 2 o o 89 0 0 6 0 0 n 1 0 0 0 0
17. Meghalaya 71 28 0 43 6 0 6 4 0 53 48 0 83 46_., 0 66 - 42 0
18. Mizoram 64 63 63 64 63 63 22 23 1 20 2 1 14 127'. 2 5 13 1
19. Nagaland 7 9 5 6 9 5 3 1 0 6 1 0 0 -1'” 0 0 1 0
20. Odisha 200 182 6 208 212 11 141 134 20 199 200 20 194 164 4 200 197 4
21. Punjab 527 289 52 373 327 8 389 243 67 385 328 88 729 368 102 891 547 132
22. Rajasthan 1252 704 46 745 747 SI 1223 643 91 732 723 98 1407 719 125 899 901 122
23. Sikkim 31 7 0 26 9 0 24 19 5 14 2 6 40 29 8 33 . 31 8
24. Tamil Nadu 441 250 47 460 309 77 666 439 115 566 537 136 634 501 58 659 595 64
25. Tripura 63 63 5 70 67 7 163 117 21 160 116 11 163 106 18 100 68 8
26. Uttar Pradesh 2248 1684 1118 3553 2916 1841 4078 2585 1325 5760 4113 2339 3085 2224 1278 4736 3876 2216
27. Uttarakhand 101 72 19 101 8 23 38 39 32 S8 76 6 33 25 21 36 43 57
28. West Bengal 361 170 16 343 19 13 513 322 13 453 389 22 484 225 10 375 277 14
Total State 18291 13757 3114 21090 19149 4897 20486 15522 3510 24498 22183 5618 21216 16243 3481 24901 22625 5213
29. Andaman and 10 5 1 9 6 1 47 30 0 52 40 0 4 29 6 63 49 7

Nicobar Islands

I
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| 2 3 4 3 6 7 8 9 10 11 12 13 14 15 16 17 18 19 20
30. Chandigarh 53 21 32 52 32 39 66 20 13 59 29 17 71 36 19 64 44 27
31. Dadra and Nagar 1 7 0 8 7 0 17 13 1 25 17 1 11 il 3 15 21 4
Haveli
32. Daman and Diu 3 1 0 6 2 0 4 2 0 10 5 0 2 1 0 1 1 0
33. Delhi UT 2019 859 166 1247 1215 192 1854 899 206 1097 1012 320 2839 905 203 985 1178 212
34. Lakshadweep 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
35. Puducherry 23 28 0 22 39 0 26 12 2 25 13 2 21 26 3 20 29 6
Total UT 2119 921 198 1342 1301 232 2014 976 222 1268 1116 340 2985 1008 234 ” 1322 256
Total All India 20410 14678 3313 22432 29450 5129 22500 16498 3732 25766 23299 5958 24201 77251 3715 7?7 23947 5489

*Total Crimes against children include crime heads: Infanticide, Murder, Rape, Kidnapping and Abduction, Abetment of Suicide, Exposure and Abandonment of Children,

Procuration of Minor Girls, Buying of Girls for Prostitution, Selling of Girts for Prostitution and Other Crimes Committed Aaainst Children.
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S{atement-lll

Incidence of crimes comitted against Women during 201 0 (Provisional)

State/UT Rape Kidnapping Dowry Cruelty Molest- Sexual Importation Sati immoral  Indecent = Dowry" Total Remérks
and ‘Dea.ths by ation Harass- of Gids Prevention Traffic Repres- Prohibition . (Figures
Abduction Husband ment (Upto 21 Act Prevention - enation - of Act are u'p’to
and his Yrs.) Act Women the
relatives - "~ Act month of)
1 2 3 s s 6 7 8 9 10 11 12 13 14
Andhra Pradesh 1256 1528 889 9593 4561 3700 43 0 438 1544 1694 25246 Dec.
Arunachal Pradesh 22 11 ' : 0 8 32 _ 0 0 0 0 -3 27 103 June
Assam 1316 1341 101 2770 740 12 2 o] 8 28 82 8400 Oct.
Bivha( 691 1224 846 728 193 19 41 9 5 3 1093 4852 Oct.
Chhattisgarh 927 344 108 817 1580 309 (o] 0 4 407 . 5 4501 Nov.
Goa 28 19 1 14 36 15 (o] 0 13 0 (0] 126 Nov.
Gujarat’ 400 1174 96 5193 660 86 14 0 28 1 10 7662 Dec.
Haryana 543 717 250 2238 413 - 398 0 0 27 0 6 4592 Oct.
Himachal Pradesh 158 155 11 . 272 341 67 0 1 0 0 1005 Déc.
Jammu and Kashmir 213 714 9 152 903 232 9 0 1 225 0 2458 Nov.
Jharkhand 176 166 55 101 47 2 2 0] 3 4 70 626 May
Karnataka 516 563 295 3226 2344 73 | 9 ] 250 629 993 8898 Nov.
Kerala 557 165 19 4349 8567 Nov.

2654 489 0 0 281 31 22

b
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1 2 3 4 5 6 7 8 9 10 11 12 13 14
Madhya Pradesh 2808 1058 . 738 2917 6861 3291 7 0 9 152 31 ' 17872 Nov.
Maharashtra 1369 1115 380 6113 3324 1480 8 0 213 28 30 14060 Dec.
Manipur 28 120 1 11 28 2 0 0 2 51 0 243 Dec.
Meghalaya 111 23 1 20 35 0 0 0 3 0 0 193 Oct.
Mizoram 38 5 1 0 72 1 0 0 1 0 0 168 Dec.
Nagaland 12 0 0 0 0 0 0 0 0 0 0 12 Nov.
Odisha 448 290 190 823 842 101 0 0 0 0 757 3451 June
Punjab 459 646 130 893 280 28 12 0 76 3 1 2528 Nov.
Rajasthan 1312 2101 502 9391 1983 18 0 0 63 58 3 15431 Nov.
Sikkim 16 1 0 2 12 0 0 0 1 0 0 32 Nov.
Tamil Nadu 528 776 86 1425 1226 160 0 0 235 6 179 4621 Dec.
Tripura 219 82 32 350 337 6 0 0 0 57 0 1083 Nov.
Uttar Pradesh 1470 5300 2476 ' 8344 2674 1983 0 0 6 18 316 22587 ° Dec.
Uttarakhand. 108 225 84 307 118 196 0 0 1 0 1 1041 Nov.
West Bengal 1993 2466 601 12812 2509 148 10 2 43 1 43 20629 Oct.
Total (States) 17773 22329 7902 72869 34805 12817 157 11 1712 3249 5363 178987
Andaman and 22 4 1 9 31 8 0 0 3 0 0 78 Dec.
Nicobar Istands
Chandigarh 18 20 5 26 12 5 0 0 3 0 0 89 July |
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1 2 3 4 5 6 7 9 10 11 12 13 14
Dadra and Nagar 3 7 0 0 7 0 0 1 0 0 18 Dec.
Haveli
Daman and Diu 1 1 0 0 1 0 0 3 0 0 6 Oct.
Delhi 400 1638 124 1284 563 72 0 25 0 15 4121 Nov.
Lakshadweep 0 0 0 0 0 0 0 0 1 G 1 Dec.
Puducherry 3 13 2 5 47 22 0 9 0 9 110 Dec.
Total (UTs) ) 447 1683 132 1324 681 107 0 44 1 24 4423
Total (All India) 18220 24012 8034 74193 35466 12924 11 1756 3250 5387 183410

Source: Monthly Crime Statistics.

Note: 1. Figures are Provisional.

661
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2. Figures in respect of Maharashtra is excluding tho data of June, Figures in respect of Odisha is excluding the data of January, Figure of Rajasthan is
excluding data of June, Figures of Tamil Nadu is excluding data of September, Figures of Andman and Nicobar Island is excluding data of September

and Figures of Dadra and Nagar Haveli is excluding data of July and November.
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Statement-lV

Incidence of crimes comitted against Children during 2010. (Provisional)

Sl State/UT Infanticides  Foeticide =~ Abetment Exposure Kidnapping Burning Seliing Buying Child Total Remarks

No. of Sucide and and of Minor of Girls of Girls Marriage (Figures are

Abandonment Abduction Girls for for - for Restraint upto the

Child Prostitution  Prostitution  Prostitution Act month of)
1 2 3 4 5 6 7 8 9 10 11 12 13
1. Andhra Pradesh 17 1 0 75 402 35 4 10 9 553 Dec.
2. Arunachal Pradesh 0 0 0 0 2 0 0 0 0 2 June
3. Assam 0 0 0 0 7 34 0 0 0 41 Oct.
4. Bihar 0 0 0 0 96 155 8 0 3 262 Oct.
5. Chhattisgarh 2 4 0 23 115 2 1 1 1 149 Nov.
6. Goa 0 1 0 3 15 0 0 0 0 19 Nov.
7. Gujarat 5 9 0 134 379 39 0 0 8 574 Dec.
8. Haryana 0 3 0 16 156 19 0 0 1 195 Oct.
9. Himachal Pradesh 1 0 0 5 82 0 0 1 4 93 Dec.
10. Jammu and Kashmir 2 0 0 1 2 0 0 0 0 5 Nov.
11. Jharkhand 0 0 0 0 6 7 0 0 0 13 May
12. Karnataka 4 2 1 41 103 75 0 0 2 228 Nov.
13. Kerala 0 0 2 7 50 5 0 0 5 69 Nov.
14. Madhya Pradesh 19 35 g 118 98 14 0 0 4 297 Nov.

10C

SIBMSUY UBNIIM

(exes) zg6l ‘€ YNNOIVHJ

suonsany) o}

[4¢14



L1102 ‘22 A”VNHE3d

1 2 3 4 5 6 7. 8 9 10 11 12 13
157 Maharashtra 19 9 5 141 293 40 0 2 3 ‘512 Dec.
16. Manipur 0 0 0 21 3 0 0 1 26 Dec.
17. Meghalaya 0 0 0 0 0 12 0 (] 0 12 Oct.
18. Mizoram 2 0 0 0 o] (1] 0 0 0 2 Dec.
19. " Nagaland 0 0 0 0 0 0 0 0 0 0 Nov.
20. Odisha 1 0 0 0 25 1 0 0 0 27 June
21.  Punjab 14 20 1 11 96 2 0 0 1 145 Nov.
22. Rajasthan 7 18 1 116 61 11 0 0 0 214 Nov.
23. Sikkim 19 0 0 0 4 0 0 0 0 23 Nov.
24. Tamil Nadu 1 0 0 6 27 1 0 0 1 36 Dec.
25. Tripura 0 0 0 0 7 8 0 0 0 15 Nov.
26. Uttar Pradesh 0 0 0 0 0 0 0 0 0 0 Dec.
27. Uttarakhand 0 0 0 0 3 0 0 0 0 3 Nov.
28. West Bengal 1 0 0 0 299 262 147 5 7 7?1 Oct.
Total (States) 118 102 19 697 2349 725 160 19 50 4236

29. Andaman and 2 2 0 0 4 0 0 0 0 8 Dec.
Nicobar Isiands

30. Chandigarh 0 0 0 0 2 0 0 ] ] 2 July
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i 2 3 4 5 6 7 8 9 10 1 12 13
31. Dadra and Nagar 0 0 0 0 0 0 0 0 0 0 Dec.
Haveli
32. Daman and Diu 0 0 0 0 0 0 0 0 0 0 Oct.
33. Delhi 3 3 ] 49 825 0 0 ] 0 880 Nov.
34. lLakshadweep 0 0 0 0 0 0 0 0 0 0 Dec.
35. Puducherry 0 0 0 3 1 0 0 0 0 4 Dec.
Total (UTs) 5 5 . 0 52 832 0 0 0 0 894
Total (All India) 120 107 19 749 3181 725 160 19 50 5130

Source: Monthly Crime Statistics
Notes: 1. Figures are Provisional

2. Figures in respect of Maharashtra is excluding the data of June, Figures in respect of Odisha is excluding the data of January, Figures of Rajasthan

is excluding data of June, Figures’ of Tamil Nadu is excluding data of September,' Figures of Andaman and Nicobar Island is excluding data of September

and Figures of Dadra and Nagar Haveli is excluding data of July and November.
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207 Written Answers

Rise in Prices

15. DR, BALIRAM:
SHRI ADHALRAO PATIL SHIVAJI:

Will the Minister of CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether the price of essential commodities
including foodgrains and pulses have been rising

constantly;

(b) if so, the details thereof and the reasons
therefor alongwith -the mechanism in place to control
prices;

{c) the steps taken including action against
hoarding and black marketing to contro! the same;

{(d)  whether any directive/advisory has been
issued to the States in this regard; and

{e) it so, the outcome thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (PROF. K.V. THOMAS): (a) and (b) A
mixed trend has been observed in trie price behaviour
of essential commodities over the last one year. The retail
prices of sugar, pulses such as tur dal, moong dal, masoor
dal, potato and onion have declined while that of rice,
wheat, pulses such as gram dal and urad dal, edible oils
such as mustard oil, groundnut oil and vanaspati
increased as indicated by the trends in 4 metros viz. Delhi,
Mumbai, Kolkata and Chennai over the last one year
(Statement-1). The increase in prices of the rice and wheat
can be attributed partly due to the increase in MSP. The
rise in prices of gram dal and urad dal and edible oil has
been due to the hardening of international prices and
demand supply mismatch due to which import is resorted
to. Weather, apart from seasonal factors, contributed to
increase in prices of some vegetables.

Government has set up a Price Monitoring Cell
(PMC) in the Department of Consumer Affairs to monitor
and analyse price data and trends of availability of 21

FEBRUARY 22, 2011

to Questions 208

essential commodities. The PMC prepares agenda Notes
for the consideration of high level meetings such as the
Committee of Secretaries and the Cabinet Committee on
Prices, +-which regularly review the prices and availability
of essential commodities and recommend appropriate
necessary action to check the rise in prices. These include
changing the import export policy, imposition of stock limit
orders in the case of select commodities in order to curb
hoarding and black marketing.

(c) to (e) Government has taken fiscal, monetary and
administrative measures to contain prices. The enforcement
of the Essential Commodities Act, 1955 lies with the State
Governments/Union Territories. The State Governments/
UT Administrations have been delegated powers to take
necessary action under the provisions of both "The
Essential Commodities Act, 1955" and "The Prevention of
Blackmarketing and Maintenance of Supplies of Essential
Commodities Act, 1980, to prevent hoarding and
blackmarketing of essential commodities.

State Governments have a major role in checking
prices of essential commodities by curbing malpractices,
profiteering and hoarding through a set of administrative
and regulatory measures. The State Governments/UT
Administrations have been repeatedly requested to strictly
enforce both the Acts and also monitor enforcement of
these Acts. In order to check price rise including hoarding
and blackmarketing of essential commodities the
Government of india has taken steps. All steps taken by
Government are given in Statement-l.

Action has taken by different State Governments/UTs
under the ECR Act. The State Governments/UT
Administrations are empowered to detain such persons
under the Prevention of Blackmarketing and Maintenance
of Supplies of Essential Commodities Act, 1980, whose
activities are found to be prejudicial to the maintenance
of supplies of commodities essential to the community.
Details of detention orders issued under the said Act and
as reported to the Central Government by the State
Governments/UT Administrations during the year 2009

and 2010 are given below:—



to Questions

209 Written Answers PHALGUNA 3, 1932 (Saka) 210
Number of detention orders issued by State 1 2 3
Governments in 2009 and 2010
Chhattisgarh - 01
Name of the State 2009 2010
Total 147 205
1 2 3
The details of the raids conducted, value of goods
Gujarat 31 79 confiscated and persons booked for violation of rules
under the Essential Commodities Act, 1955, during the
Tamil Nadu 112 120 year 2009 and 2010 as reported by State Governments/
. UT Administrations are at Statement-lll.
Odisha 02 02
Mah ht 02 As a result of various steps taken by Central
ahara
shira 02 Government and the State Governments/UTs, the WPI
Andhra Pradesh _ 01 based inflation rate has declined from 18.32% as of

25.12.10 to 11.05% as of 5.2.2011.

Statement-|

Daily Retail Prices alongwith % Variation of Essential Commodities

(Rs. per kg.)
Commodity/ Current 1 Month 3 Month 1 Year % Variation
Centre Date Back Back Back
15.02.2011 15.01.2011 15.11.2010 15.02.2010 Over Over Over
1 Month 3 mdnth 1 month
1 2 3 4 5 6 7 8
Rice
Delhi 23 23 22,5 23 0 222 0
Mumbai 20 20 21 19 0 -4.76 5.26
Kolkata 20 22 20 18 -9.09 0 11.11
Chennai 22 22 22 22 0 0 0
Wheat
Delhi 15.5 15 14 15 3.33 10.71 3.33
Mumbai 21 20 21 20 5 0 5
Kolkata NR NR NR NR NR NR NR
24 24 23 22 0 4.35 9.09

Chennai
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1 2 3 4 5 6 7 8
Atta
Delhi 17 17 16 17 0 6.25 0
Mumbai 24 24 24 21 0 0 14.29
Kolkata 17 17 17 17 0 0 0
Chennai 23 23 24 23 0 -4._17 0
Gram Dal
Delhi 38 35 35 37 8.57 8.57 2.70
Mumbai 39 38 38 37 2.63 2.63 541
Kolkata 38 38 36 35 0 5.56 8.57
Chennai 38 38 36 33 0 5.56 15.15
Tur Dal
Delhi 74 69 68.5 77 7.25 8.03 -3.90
Mumbai 66 68 71 70 -2.94° -7.04 -5.71
Kolkata 64 60 55 78 6.67 16.36 -17.95
Chennai 70 62 62 70 12.90 12.90 0
Urad Dal
Delhi 76 68 79 69 11.76 -3.80 10.14
Mumbai 77 76 78 70 1.32 -1.28 10
Kolkata 60 60 60 62 0 0 -3.23
Chennai 68 68 72 70 0 -5.56 -2.86
Moong Dal
Delhi 72 68 75 79 5.88 -4 -8.86
Mumbai 77 76 78 88 1.32 -1.28 -12.5
Kolkata 75 75 70 85 0 7.14 -11.76
Chennai 70 68 65 80 2.94 7.69 -12.5
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1 2 3 4 5 6 7 8
Masoor Dal
Delhi 55 54 54 60 1.85 1.85v -8.33
Mumbai 57 58 57 52 1,72 o 9.62
Kolkata 48 50 .48 - 58 -4 -0 1724
Chennai 50 46 46 NR 8...70 8.70 'NR :
Sugar
Delhi 33 34 31 43 -2.94 6.45 -23.26 .
Mumbai 32 33 31 43 -3.03 3.23 | -25.58
Kolkata 32 33 -33 41 -3.03 -3.03 -21.95
Chennai 31 32 31 4é -3.12 .O - -26.19
Groundnut oil
Delhi 132 134 123 112 -1.49 7.32 17.86
Mumbai 85 85 79 100 0 7.59 -15
Kolkata 120 110 120 95 9.09 0 26.32
Chennai 82 82 88 75 0] -6.82 | 9.33
Mustard oil
Delhi 79 78 70 70 1.28 12.86 | 12.86
Mumbai 84 84 81 75 0 3.70 12
Kolkata 70 70 66 62 0 6.06 12.90.
Chennai 79 76 74 72 3.95 6.76 ©9.72
Vanaspati
Delhi 77 77 66 57 0 16.67 35.09
Mumbai 77 73 65 56 5.48 18.46 37.5
Kolkata 65 64 56 38 1.56 16.07 71.06
Chennai 75 72 54 .-  _4.17: o 13e4. - 3889

66
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1 2 3 4 5 6 7 8
Tea (Loose)
Delhi 150 149 148, 157 0.67 1.35 -4.46
Mumbai 188 179 179 165 5.03 5.03 13.94
Kolkata | 100 100 100 100 0] 0] 0
Chennai 260 260 240 340 0 8.33 -23.53
Salt (Packed)
Delhi 14 13 12 12 7.69 16.67 16.67
Mumbai 4 13 12 12 7.69 16.67 16.67
Kolkata 8 8 8 8 0 0 0
Chennai 14 14 12 12 0] 16.67 16.67
Potato
Delhi 7 9 16.5 9 -22.22 -57.58 -22.22
Mumbai 15 21 19 13 -28.57 -21.05 15.38
Kolkata 5 7 9 5 -28.57 -44.44 ‘ 0
Chennai 11.5 16 17 12 -28.12 -32.35 -4.17
Onion
Delhi 18 60 28 24 -70 -35.71 -25
Mumbai 18 52 35 18 -65.38 -48.57 0
Kolkata 15 50 28 24 -70 -46.43 -37.5
Chennai 13.75 38 35 16 -63.82 -60.71 -14.06
Milk
Delhi 25 25 24 22 0 417 13.64
Mumbai 28 28 28 23 0 0 21.74
Kolkata 21 21 91{ 21 0 0 0
Chennai ~20.5 20.5 20.5 20.5 0 0 0

Source: State/UTs Civil Supplies Department.
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Statement-ll

Steps taken by the Government to contain price

rise in essential Commodities are listed below

(A) Short-term Measures:

1.

Fiscal Measures:

(i)

(ii)

(iii)

(iv)

Reduced import duties to zero — -for
rice, wheat, onion, pulses, edible oils
(crude) and to 7.5% for refined and
hydrogenated oils and vegetable oils. '

Duty under Tariff Rate Quota for Skimmed
Milk Powder (SMP) reduced from 15%
to 5% for import upto an aggregate of
10000 metric tonnes in a financial year.

Import of 30000 tonnes of Milk Powder
and 15000 tonnes of Milrk Fat at zero
duty allowed to NDDB' during 2010-11.

Allowed import of raw sugar and white/
refined sugar at zero duty under O.G.L.
up to 31.3.2011.

Administrative Measures:

(i)

(iii)

Removed levy obligation in respect of all
imported raw sugar and white/refined
sugar.

Banned export of non-basmati rice and
wheat until further orders, edible oils
(except coconut oil and.forest based oil)
up to 30.09.2011 and pulses (except
Kabuli chana and organic pulses up to
a maximum of 10000 tonnes per year)
up to 31.3.2012. :

Export of edible oils permitted in branded
consumer packs of up to 5 kgs subject
to a limit of 10,000 tonnes for one year.

The period. of ban on export of edible
oils has been extended with these

PHALGUNA 3, 1932 (Saka)

(iv)

)

(vi)

(vii)

(viii)

(ix)

()

fo Questions 218

relaxation/exemptions up to 30.09.2011.

Effected no change in Tariff Rate Values
of edible oils;

Extended stock limit orders in the case
of pulses, paddy and rice for a period .
up to 30th September, 2011, edible oil,
edible oilseeds and sugar upto 31 st
March, 2011. ‘

Used Minimum Export Price (MEP) to
regulate exports of onion (averaging at
$ 1200 per tonne for December 2010)
and basmati rice ($900 PMT); "

Maintained the Central Issue Price (CIP)
for rice (at Rs 5.65 per kg for BPL and
Rs 3 per kg for AAY) and wheat (at Rs
4.15 per kg for BPL and Rs 2 per kg

- for AAY) since 2002.

Suspension of Futures trading in Rice,

urad -and Tur by the Forward Market

Commission in the year 2067-08.
continues during 2010-11. Futures trading
in sugar were suspended wef 27.5.2009

up to 30.9.2010. .

Proportion of sugar production
requisitioned as levy sugar was increased
from 10 to 20% for 2009-10 sugar
season. However, for 2010-11 sugar
season, the levy obligation ‘has been
reduced to 10%.

For the month of January, 2011, 17.00
lac tons of non levy Sugar have been
made available which includes 16.56 lac
tons of normal non-levy sugar and 0.44

lac tons of sugar processed from

imported raw sugar. Besides, levy sugar
quota of 2,18 lac tons . also been

- released. - Thus, for ‘the :month of

January, 2011, 19.18 lac tons of sugar
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(xii)

(xiii)

(xiv)

(xvi)

have been made available.

An additional allocation of wheat/rice
@10 kg/family/month of January and
February 2010 was made to the accepted
number of AAY, BPL and APL ration
cards. This is in addition to existing

allocation while wheat was allocated at

MSP price of Rs.10800 per tonnes; rice
was allotted at MSP derived price of
Rs.15373.10 per tonne for Grade.A.

Specific adhoc additional allocation of
30.66 lakh tonnes of foodgrains has
been made for all cardholders on
19.5.2010 with validity for lifting up to
20.11.2010@ of Rs.8.45 per kg for
wheat and Rs. 11.85 per kg for rice.

An additional allocation of 4.57 lakh
tonnes of foodgrains per month for APL
families at the prevailing APL CIP made
on 2.8.2010. This is applicable initially
for a period of six months to those States

where APL allocations were below 15 kg

per family per month.

25 lakh tonnes of food grains have also
been allocated in September 2010 to all
States/UTs for distribution to BPL families
at BPL issue price during six months
period from September 2010.

Further 25 lakh tonnes of food grains
have been allocated on 6.1.2011 to all
States/UTs for BPL families at BPL issue
prices for distribution during January tc
June 2011.-

An additional adhoc allocation of 25 lakh
tones of foodgrains has been made on
6.1.2011 to all States/UTs for APL
families @ Rs. 8.45 per kg for wheat and
Rs. 11.85 per kg for rice for distribution

FEBRUARY 22, 2011

(xvii)

(xviii) .

(xix)

(xxi)

(xxii)

(xxiii)
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during January to June 2011.

In addition allocation to State
Governments are made under OMSS.

interventions

Extended the current dispensation for
PSUs to import pulses against
reimbursement up to 15% of losses and
service charge of 1.2% of cif value up
to 31.3.2011.

The Scheme for distribution of subsidized
imported pulses through Slate
Governments/UTs with subsidy of Rs 10/
- kg for distribution to BPL families @
1 kg per month. The Scheme is in force
upto 31.03.2011.

Experimented with popularization of
Yellow Peas through sale in the Retail
Outlets of NAFED, Kendriya Bhandar,
NCCF and Mother Dairy in Delhi.

The Scheme for distribution of subsidized
imported edible oils through State
Governments/UTs with subsidy of Rs.15/
- kg for distribution to ration card holders
@ 1 kg per ration card per month. The
Scheme is in force upto 31.03.2011.

Export of Onion (all varieties) including
Bangalore rose onions and Krishnapuram
onions fresh or chilled, frozen,
provisionally prepared or dried but
excluding onion cut, sliced or broken in
powder form is not permitted wef. 22nd
December, 2010.

Full exemption from basic custom duty
has been provided to onions and shallets
with effect from 21st December, 2010.
Consequently, these items would also be

exempt from special additional duty of
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4%, education cess and secondary and
higher education cess. The exemption is
open ended and does not carry a validity

clause prescribing a terminal date.

(xxiv) NAFED and NCCF are seiling Onion at
reduced prices from their retail outlets in
Delhi.

(xxv}) Review of the price situation and steps
taken by State Governments was done
through video conference with Chief
Secretaries of all states. Several State
Governments have been intervening in
the market through co-operatives/farmer's
markets.

(xxvi) Reimbursement of losses to NAFED/
NCCF on sales of onion, with a cap on
the losses at 30% of landed cost for a
period of one month up to 31.1.2011.
Both agencies will continue to procure
onions and sell in Delhi and other
centres without any subsidy beyond
31.1.2011. |

(B) Medium Term Measures:

In the medium term, Government has taken initiatives
such as the National Food Security Mission (NFSM),
Rashtriya Krishi Vikas Yojana (RKVY) to improve

production and productivity in agricuiture.
(C) Other steps taken include:

1. Hon'ble Minister advised all CMs vide his
letters dated 23.09.2009 and 21.12.2009 to
curb malpractices, to check prices of essential
commodities, put in place (and strengthen) an
appropriate mechanism for regular and intensive
monitoring of prices to detect short term
fluctuations and take prompt corrective action
to maintain adequate supplies at affordable

prices for consumers through direct market

to Questions 222

intervention. Besides he urged States to
provide subsidized supply of pulses through
PDS and popularize yellow peas dal through
awareness campaigns and strictly enforce the
Essential Commodities Acit 1955 and Prevention
of Black-marketing and Maintenance of
Supplies of Essential Commodities Act 1980
and take stringent action against hoarders/,
blackmarketeers.

Four Video Conferences have been held with
Food Secretaries of - all States/UTs from
06.11.2009 onwards urging them to take
action against unscrupulous elements to curb
malpractices.

All  Chief Secretaries were requested to

_organize special drives against hoarding and

send factual reports within 15 days.

A Conference of CMs was held on 06.02.2010,
which was presided over by the Prime Minister
to consider measures to insulate the poor and
vulnerable from adverse price movements. As
a follow up, a Core Group of some CMs and
concerned Central Ministers met under the
Chairmanship of Hon'ble Prime Minister on
08.04.2010 and recommended inter alia
setting up of a Working Group on Consumer
Affairs (under the Chairmanship of CM Gujarat
with CMs of Andhra Pradesh, Tamil Nadu and
Maharashtra as its Members) to suggest
strategies plan of action for reducing the gap
between farmgate and retail prices and
recommend measures for amendment and
better implementation of the Essential
Commodities Act, 1955. These include the
improvement ~ of distributional efficiency,
reducing intermediation costs, promoting State
intervention for retailing essential commodities
at reasonable prices and enforcement of
Statutory provisions with a view to meeting

both short and long-term goals.
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' 5. In January, 201.1 Vided Conferences were Chief Ministers of all States/UTs on this issue
held by Cabinet Secretary/Secretary with Chief vide letter dt.04.02.2011.
Secretaries .of all States/UTs reiterating the
. - 7. Hon'ble Minister (I/C), (CAF&PD) convened a
need for enforcement of the provisions of EC _ o PD/C
Act and PBM Act to curb malpractices and meeting of the Ministers of Food onsumer
. . . Affairs of South Zone on 03.02.2011 at
provide - adequate supplies of essential
. , . . Thiruvananthapuram (Kerala), for North Zone
commodities at affordable . prices and if : o v ‘
T T L - (on 07.02.2011 at New Dethi), East Zone (on
" required use State intervention and facilitate
. - 14.02.2011 at Kolkata) and West Zone (on
alternate arrangements for augmenting supplies . : _
S S » : 17.02.2011 at Mumbai) inter-alia, to control
of essential commodities.
' : - : rise in prices and ensure adequate availability
6. Hon'ble Minister (I/C), (Consumer Affairs, Food of essential commodities at affordable prices
and Public Distribution) has also written to for consumers.
" Statement-iil
Action Taken under the Essential Commodities Act, 1955 for the year-2009-Information
received from States UTs upto 31.12.2009
(Rs. in lakh)
Sl State/UTs No. of No. of No. of No.. of Value of Reported
_ No. Raids persons persons persons goods Upto
arrested prosecuted convicted confiscated
1 2 3 4 5 6 7 8
1. Andhra Pradesh - 7873 43 Nil 1 233.31 December
2. Assam - 2382 5 Nil Nil Nil December$
3.  Arunachal Pradesh Nil 3 3 Nit Nil | November
4. Bihar 17 8 Nil Nil 1.69 December
5. Chhattisgarh v 751 36 90 66 858.27 December
6. Delhi o3 . 98 76 Nil Nil December
7. Gujarat 28025 30 89 Nil 528.3 December
8. Goa ' 30 Nil Nil Nil Nil December
9. Haryana 107 8 1 Nil 0.82 December*
10. Himachal Pradesh 24642 3 2 Nit 10.99 December
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1 2 3 4 5 6 7 8
11. Jammu and Kashmir Not Reported
12. Jharkhand Not Reported
13. Karnataka 1659 137 9 3 24.58 December
14. Kerala 48829 21 2 Nil 121 ;47 December***
15. Madhya Pradesh Not Reportec
16. Maharashtra 1688 2565 1562 Nil 13842.38 December
17. Manipur Nil Nil Nil Nil Nil November**
18. Meghalaya 8 Nil 4 Nil Nil December
19. Mizoram 366 Nil Nil Nit Nil December
20. Nagaland Nil Nil Nil Nii Nii December
21. Orissa 35494 7 149 9 14.56 December
22. Punjab 122 54 34 26 464.52 December
23. Rajasthan 281 3 62 Nil 36.89 March
24, Sikkim Nil Nil Nil Nil Nil Décember
25. Tamil Nadu 16404 4775 1471 7 623.25 December
26. Tripura 66 2 2 Nil 0.65 December
27. Uttarakhand Not Reported
28. Uttar Pradesh 39684 1023 1491 Nil 1929.48 December
29. West Bengal 161 117 16 Nil 90.4 December
30. Andaman and Nicobar 208 Nit Nit Nil Nil December
Islands
31. Chandigarh | 8 9 Nil Nil 7.97 December
32. Dadra and Nagar 3 2 Nil Nil 0.22 December
Haveli
33. Daman and Diu Not Reported
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34. lLakshadweep Nil Nil Nil Nil Nil November
~ 35. Puducherry 512 63 68 15 15.53 December
Total 209413 9012 5131 127 18805.29

* — Except August and September

- " — Except October

** — Except August and October

$ — Except August.

Action Taken under the Essential Commodities Act, 1955 (Relating to offences
than violation of stock control orders information received from Status/UTs upto 31.12.2010

under E.C. Act other

15. Madhya Pradesh

(Rs. in lakh)
St State/UTs No. of No. of No. of No. of Value of Reported
No. ' Raids persons persons persons goods Upto

arrested prosecuted convicted confiscated

1 2 3 4 5 6 7 8
1. Andhra Pradesh 9014 Nil Nil Nil 114.53 November-A
2. Arunachal Pradesﬁ 69 Nil Nil Nil Nil May
3. Assam 332 29 20 10 Nil August-B
4. Bihar 64 20 Nil Nil Nil September-C
5. Chhattisgarh 211 1 18 14 757.58 August-D
6. Delhi 58 15 26 4 Nil - December
7. Goa 82 Nil Nil Nil Nil December-E
»8. Gujarat 30296 139 88 17 428.99 December
9. Hary_ana 167 ‘49 5 Nil 361.62 October
10. Himachal Pradesh 13036 Nil Nil Nil 6.04 July
11  Jammu and Kashmir Not Reported
1.2. Jharkhand Not Reported
13. Kanataka’ 2016 138 Nil 2 31778 October
14. Kerela 23490 32 21 3 20.477 October

Not Reported

|
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12 3 4 5 6 7 8

16. Maharashtra 1700 2581 1366 Nil 1120.92 October

17. Manipur 9 5 5 5 0.47 October

18. Meghalaya 49 5 2 3 0.2965 July

19. Mizoram 84 Nil Nil Nil 11.62 September-F

20. Nagaland 2 26 Nil Nil 0.39 September

21. Orissa 56341 6 239 Nil 5.27 September

22. Punjab 169 19 12 8 1.27 November

23. Rajasthan Not Reported

24. Sikkim Nil Nil Nil Nil Nil November

25. Tamil Nadu 18894 6995 1257 43 708.69 December

26. Tripura 245 7 7 Nil 7.07 October

27. Uttarakhand Not Reported

28. Uttar Pradesh 29723 558 1211 Nil 6262.85 September

29. West Bengal 214 99 20 Nil 281.36 November

30. Andman and Nicobar 193 Nil Nil Nil Nil September
Islands

31. Chandigarh 10 9 Nil Nil 9.16 October

32. Dadra and Nagar 1 1 Nil Nit 35 December
Haveli

33. Daman and Diu Nil Nil Nile Nil Nil July-G

34. Lakshdweep Nil Nil Nil Nil Nil December-H

35. Puducheery 580 20 32 39 3.67 September
Total 187049 10754 4329 148 10455.1

A. — Except September, 2010 B. — Except February, April, May, 2010

C. — Except March and August, 2010 D. — Except January, February, June and July, 2010

E. — Except November, 2010 F. — As per July, 2010 receipt

G. — Only July, 2010 H. -~ Except July, September, October, November, 2010
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Dairy Cooperatives

*16.  SHRI BHISMA SHANKER AL/AS KUSHAL TIWARI:
SHRI RADHE MOHAN SINGH:

Will the Minister of AGRICULTURE be pleased to

state:

{a) whether the Government has reviewed the
financial -condition of dairy cooperatives in the country;

(b) if so, the details thereof alongwith the total
number of such cooperatives functional/reported to be
economically sick/closed down during each of the last
three years and the current year, State-wise;

(c)  whether the Government has taken any steps
to revive the closed dairy cooperatives and provide
financial assistance to those cooperatives reported to be
economically sick; and

(d)  if so, the details of such steps and the financial
assistance provided alongwith the number of such closed/

FEBRUARY 22, 2011
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economically sick cooperatives benefited during the said
period, State-wise?

THE MINISTER OF AGRICULTURE AND MINISTER
OF FOOD PROCESSING INDUSTRIES (SHRI SHARAD
PAWAR): (a) and (b) The Dairy Cooperatives are
registered under the respective State Cooperative
Societies Act. The National Dairy Development Board
(NDDB) reviews the financial condition of the Dairy
Cooperative Unions/Federations which have been provided
technical/financial assistance by NDDB. Status of Dairy
Cooperative Unions/Federations for which annual accounts
have been received along with the list of non-functional
Dairy Cooperative Unions/Federations available with
NDDB is given at Statement-I.

(c) and (d) The Government of India has a Central
Sector Scheme 'Assistance to Cooperatives' to rehabilitate
sick Dairy Cooperative Unions/State Milk Federations.
State-wise financial assistance provided to rehabilitate
such cooperatives during last three years and the current
year under this scheme is given at Statment-II.

Statement-|

Status of Dairy Cooperative Unions/Federations (DCU/F) for which annual accounts in respect of

last three years have been received by National Dairy Development Board NDDB

(lri numbers)

State 2006-07 2007-08 2008-09
DCU/F with DCU/F with DCU/F with DCU/F with DCU/F with  DCU/F with
Accumulated  Accumulated Accumulated Accumulated  Accumulated Accumulated
Net Profit Net Loss Net Profit Net Loss Net Profit Net Loss
1 2 3 4 5 6 7
Andhra Pradesh 4 3 4 3 4 4
Assam 0 1 0 1 0 1
Chhattisgarh 0 1 0 1 0 1
Goa 1 0 1 0 1 0
Gujarat | 14 0

14 0 14 0
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1 2 3 4 5 6 7
Haryana 1 6 2 5 2 5
Himachal Pradesh NA NA 0 1 0 1
Karnataka 10 4 10 4 10 3
Kerala 2 2 1 3 2 2
Madhya Pradesh 2 4 2 4 2 4
Maharashtra 12 10 12 13 12 13
Nagaland NA b NA 1 0 1 0
Punjab 4 8 4 8 4 8
Rajasthan 7 10 6 10 6 8
Sikkim NA NA 0 1 0 1
Tamil Nadu 0 11 0 14 0 15
Uttar Pradesh 3 29 3 28 3 27
Odisha NA NA NA NA 2 0
West Bengal 5 2 5 2 5 2
Bihar 4 2 3 3 5 1
Total 69 93 68 101 73 96
NA — Not Available.

List of Non-functional Dairy Cooperative Unions/ 1 2 3
Federations available with NDDB
ol State Name of the Dairy 3. Maharashtra Yeotmal Dist..Cooperative Milk
No. Cooperatives Produc-:ers Union Ltd.
1 5 3 4. Uttar Pradesh Mirzapur Dist. Cooperative Milk
Producers Union Ltd.
1. Andhra Pradesh  Cuddapah Distt. Cooperative 5. West Bengal Gaur (Malda) Distt. Coo-perative
Milk Producers. Milk Producers Union Ltd.

2. Madhya Pradesh  Sagar Distt. Cooperative Milk 6. Union Territory South Andaman Cooperative

Producers Union Ltd.

Milk Producers Union Ltd.
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7. Jammu and Jammu Milk Producers 8. Jammu and Kashmir Milk Producers
Kashmir Federation Ltd. Kashmir Federation Ltd.

Statement-ll

State-wise financial assistance provided to rehabilitate the sick Dairy Cooperative Unions/Federations (DCU/F)
during last three years and current year under the scheme Assistance to Cooperatives

Sl.  Name of State 2007-08 2008-09 2009-10 2010-11
No. (upto 12.2011)
No. of Amount No. of Amount No. of Amount No. of Amount
DCU/F released DCU/F released DCU/F released  DCU/F released
(Rs. in (Rs. in (Rs. in (Rs. in
lakh) lakh) lakh) lakh)
1.  Madhya Pradesh - 0.00 1 250.00 - 0.00 - 0.00
2. Uttar Pradesh 2 188.57 1 75.00 2 89.09 2 102.86
3. Haryana 1 94.51 2 89.00 1 65.49 - 0.00
4. Maharashtra - 0.00 1 5.00 1 5.00 - 0.00
5. West Bengal 1 46.92 - 0.00 - 0.00 - 0.00
6. Assam - 0.00 1 45.00 1 320.00 - 0.00
7. Punjab - 0.00 3 336.00 4 604.93 4 619.14
8. Tamil Nadu 1 175.00 1 100.00 1 35.49 - 0.00
Total 5 505.00 10 900.00 10 1120.0 0 6 7‘22.00
|
[English] rise in naxal/maoist influence, presence in new areas

and efforts to create a corridor across the States
of Chhattisgarh, Jharkhand, Odisha, Bihar and West
*17. SHRI BIBHU PRASAD TARAI: ‘ Bengal;
SHRIMATI RAMA DEVE:

Spread of Naxal/Maoist Influnce

(b) if so, the reaction of the Government thereon;
Will the Minister of HOME AFFAIRS be pleased to

state: (¢}  whether the Government has estimated the

number of armed naxal/maoist cadres presently active and

(a) whether the Government has taken note of are taking steps to neutralise such activities;
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(d) if so, the details thereof; and

(e) the details of the steps taken/being taken to
tackie naxal threats and the success achieved in anti-

naxal operations, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS AND MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI GURUDAS KAMAT): (a) and (b)
During the year 2010, CPI (Maoist) made efforts to link
up its existing strongholds in Chhattisgarh and Andhra
Pnadesh-Odisha border with those in Bihar, Jharkhand
and West Bengal and to spread into new areas in the
States of Chhattisgarh and Odisha.

(c) and (d) The estimated armed cadre strength of
Maoist in 2010 was 8680. State Governments deal with
various issues related with naxal problem in the respective
States. The Central Government supplements the efforts
of the State Governments on both development and
security fronts in several ways. During the anti-naxal
operations conducted in various States in the year 2010,
172 naxalites were killed, 2916 naxalites were arrested
and 266 naxalites surrendered. The State-wise break up
of naxalities killed, naxalites arrested and naxalites

surrendered is given in the Statement.

(e) A number of steps have been taken to
strengthen and modernize State Police and Paramilitary
forces, provide infrastructure, training, apart from
accelerated development of various districts in LWE

affected States under various Central Schemes.
Statement

Anti-Naxal operations in 2010

PHALGUNA 3, 1932 (Saka)

IR State Naxalites Naxalites Naxalites
No. Killed Arrested Surrendered
1 2 3 4 5
1. Andhra Pradesh 13 289 141
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1 2 3 4 5
2. Bihar 5 364 13
3. Chhattisgarh 83 902 6
4. Jharkhand 15 359 23
5. Madhya Pradesh 0 0 2
6. Maharashtra 3 76 22
7. Orissa 10 247 48
8. Uttar Pradesh 0 77 1
9. West Bengal 42 536 6
10. Others 1 66 4
Total 172 2916 266

Food Processing Centres

18.  SHRI P. KUMAR:
DR. P. VENUGOPAL:

Will the Minister of FOOD PROCESSING INDUSTRIES
be pleased to state:

(a) whether the Government proposes to set up
new food processing industries/centres and Food

Processing Training Centres (FPTCs) in the country;
(b) if so, the details thereof, State-wise;

(c) the details of financial assistance provided to
each State for setting up of food processing industries/
centres and FPTCs during each of the last three years

and the current year, State-wise; and

(d) the steps taken by the Government to set up
more FPTCs in order to develop entrepreneurship and

transfer of technology for processing of food products?

THE MINISTER OF AGRICULTURE AND MINISTER
OF FOOD PROCE NG INDUSTRIES (SHRi SHARAD
PAWAR): (a) The Ministry of Food Processing Industries
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do not set up any food processing industries/centres and
Food Processing Training Centres (FPTCs) on its own in
the "country. However, this Ministry is implementing a
Technology Upgradation/Establishment/
Modernization of Food Processing Industries through

scheme for

which the entrepreneurs are provided financial assistance
to set up units in the country.

This Ministry also provides financial assistance to
Central or State Government Organizations, Educational
and Training Institutions, Schools and Colleges, ITls,
NGOs, Co-operatives for setting up of Food Processing
Training Centres (FPTCs) in the country. The objective
of the scheme is de\)elopment of rural entrepreneurship
and transfer of technology for processing of food products
by utilizing locally grown raw material and providing
"Hands-on" experience at such production cum training
centres.

(b)  Under the Scheme of Technology Upgradation/
stablishment/Modernization of Food Processing Industries,
financial assistance is provided for setting up of new food
processing units as well as Technological Upgradation
and Expansion of existing. units in the country in the form
of grant-in-aid @ 25% of the cost of plant and machinery

FEBRUARY 22, 2011
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and technical civil works subject to a maximum of Rs.
50.00 lakhs in general areas and @ 33.33% subject to
a maximum of Rs. 75.00 lakhs in difficult areas such as
Jammu and Kashmir, Himachal Pradesh, Uttarakhand,
Sikkim and North Eastern States, Andaman and Nicobar
Islands, Lakshadweep and ITDP areas.

For setting up of Food Processing Training Centres,
the Ministry provides financial assistance of Rs. 6 lakhs
i.e. Rs. 4.00 lakhs for fixed capital costs and Rs. 2.00
lakhs as revolving seed capital for Single Product Line
Centre and Rs. 15 lakhs i.e. Rs. 11.00 lakhs for Fixed
capital costs and Rs. 4.00 lakhs as revolving seed capital

_for setting up of Muiti-Product Line Centre.

{c) The State-wise details of financial assistance
provided by the Ministry for setting up of Food Processing
units during each of the last 3 years and the current year
at Statement- and that of FPTCs at Statement-I.

(d)  The Ministry is taking up various initiatives like
conducting awareness programmes, workshops, seminars,
publicity in the print media for inviting applications for
setting up of Food Processing Training Centres in the
country.

Statement-|

State-wise details of Food Processing Units Assisted During 11th Plan*

(Amount in Rs. lakh)

Sl Name of the 2007-08 2008-09 2009-10 2010-11

No. State {upto 22.11.2010)
Approved  Amount Approved  Amount Approved Amount Approved  Amount

Released Released Released Released

1 2 3 4 5 6 7 8 9. 10

1. Andhra Pradesh 43 947.49 48 908.999 41 677.05 27 288.915

2. Andman and 0 0 0 0 0 0 0 0

Nicobar Islands
3. Arunachal Pradesh 0 0 1 17.67 3 376.14 .0 .0
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1 2 3 4 5 6 7 8 9 10
4. Assam 12 442.17 17 176.79 22 418.74 11 247.54
5. Bihar 5 83.915 2 42.3 2 35..59 6 102.11
6. Chandigarh 6 138.08 0] 0 0] 0 0 0

7. Chhattisgarh 0 6 10 163.725 4 45.46 26 228.495
8. Delhi 0 0 7 160.65 2 50 1 16.3
9. Goa 1 17 1 2457 1 24.26 2 40.6 .
10. Gujarat 32 544.06 | 39 714.81 42 665.18 54 1092.716
11. Haryana 19 418.72 23 349.415 11 134.96 11 255.78
12. Himachal Pradesh 12 325.09 5 152.745 10 269.58 7 175.34
13. Jammu and Kashmir 9 109.855 3 22.05 7 59.73 4 48.59
14. Jharkhand 2 9.09 0 0 3 44.09 4 84
15. Karnataka 34 529.62 35 629.895 24 269.55 20 435.74
16. Kerala 47 876.8 32 545.37 33 567.53 16 241.69
17. Madhya Pradesh 10 172.32 14 201.87 18 273.03 14 207.185
18. Maharashtra 95 1696.805 121 1802.633 113 1717.3 61 802.965
19. Manipur 3 61.74 3 . 4551 6 163.75 0 0
20. Meghalaya 1 8.19 2 - 159.57 2 123.02 2 66.62
21. Mizoram 0o . 0 0 0 1 11 0 0 .
22. Nagaland 1 27.485 4 178.205 1 64.99 0 0
23. Odisha 6 129.41 2 38.68 6 84.4 10 213.28
24. Puducherry 2 31.3 0 : 0 0] 0 0 0
25. Punjab 32 481.45 61 841.36 13 172.37 16 271.49
26. Rajasthan 35 566.075 44 551.975 27 27325.46 48 643.939
27. Sikkim 0 0 0 0 0 0 0 0
28. Tamil Nadu 53 951.79 36 594.355 41 672.11 26 405.94

29. Tripura 2 39.98 1 13.86 0] 0 -0
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1 2 3 4 5 6 7 8 9 10
30. Uttar Pradesh 63 1123.425 43 875.475 32 560.63 46 894.33
31. Uttarakhand 9 339.78 6 163.15 12 307.57 9 191.3
32. West Bengal 35 653.56 19 390.135 10 136.48 8 155.76
Total 569 10725.2 579 9765.767 487 8249.97 429 7210.625

*Data is under reconciliation with coordinating Bank i.e. HDFC Bank.

Statement-il

Statewise Details of Food Processing Training Centres Assisted During 11th Plan

(Amount in Rs. lakh)

Sl. Name of the State 2007-08 2008-09 2009-10 2010-11 Total
No. (upto 14.02.2011)

No. - Amount No. Amount No. Amount No. Amount No. Amount
1 2 3 4 5 6 7 8 9 10 11 12
1. Andaman and - - - - - - - - - -

- Nicobar Islands

2. Andhra Pradesh 04 13.50 01 2.47 07 33.07 2 7.59 14 56.63
3. Arunachal Pradesh - - - - - - - - - -
4. Assam - - - - 02 8.00 1 4.00 03 12
5. Bihar - - 01 2.00 - 1.13 1 3.99 2 7.12
5. Delhi - - - - - - - - - -
7. Gujarat - - - - - - - - - -
B. Haryana 01 1.99 01 1.46 05 19.90 3 13.49 10 36.84
9. Himachal Pradesh 02 9.30 - - - - 1 4.00 03 13.30
10 Jammu and Kashmir - - 01 4.00 - - - - 01 4.00
11.  Karnataka 01 7.20 - - 04 15.60 2 8.00 07 30.80
12 Jharkhand 01 1.60 - - - - - 0.85 01 2.45
13. Kerala 01 7.00 - - - - - - 01 7.00
14. Mabharashtra | 04 10.00 01 4.00 20.66 3 11.50 12

46.16
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1 2 3 4 5 6 7 8 9 10 11 12
15. Madhva Pradesh 13 25.61 10 20.00 02 5.00 4 17.00 29 67.61
16. Manipur - - - - - - - - - -
17. Mizoram 01 7.50 - - - - - - ] 7.50
18. Meghalaya - - - - - - - - - -
19. Nagaland - - - - - - - - - -
20. Odisha 01 2.00 - - 05 19.12 4 19.75 10 40.87
21. Punjab 01 1.62 - - - - - - o1 1.62
22. Puducherry - - - 01 11.00 - - - 01 11.00
23. Rajasthan - - - - - - - - - -
24. Tamil Nadu 02 3.69 - 3.00 - - - - 02 6.69
25. Tripura - - - - - - - - - -
26. Uttar Pradesh 07 24.76 02 6.08 - 1.;)0 - 0.87 09 32.71
27. West Bengal 02 4.00 01 2.90 02 12.00 1 6.00 06 24.90
28. Uttarakhand - - 01 3.90 - - 1 4.00 02 7.90
29. Chhattisgarh - - - - - - 3 12.00 3 12.00
Total 41 119.77 19 49.81 32 147.33 26 112.19 118 429.1

Stampede Cases

*19. SHRI S.S. RAMASUBBU:
SHRI CHANDRA KANT KHAIRE:

Will the Minister of HOME AFFAIRS be pleased to

state:

(a) whether several incidents of stampede have

been reported from places of worship and pilgrimage in

the country:

(b) if so, the total number of persons killed/

injured, gender-wise during each of the last three years -

and the current year, State-wise including Kerala;

(c)  whether the Government has provided any™

financial assistance to the families of the victims;

(d) if s0, the details thereof and if not, the reasons

therefor; and

(e) the details of directives issued by the Union
Government to various State Governments on crowd
management and evacuation procedures o prevent such

cases in future and to provide security to the pilgrims?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS AND MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI GURUDAS KAMAT): (a) and (b) As
per available information, the details of major incidents

of stampede during 2008-2011 are as under.-—
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Place Date State/UT No. of persons*
Killed Injured
Kanakadurga Temple, Vijaywada 03.01.2008 Andhra Pradesh 06 -
Mata Janaki Temple, Karila 26.03.2008 Madhya Pradesh 08 11
Jagannath Temple, Puri 04.07.2008 Odisha 06 03
Nainadevi Temple, Bilaspur 03.08.2008 Himachal Pradesh 147 150
Chamunda Devi Temple, Jodhpur 30.09.2008 Rajasthan 215 100
Levva Patel Sanskritik Bhawan Rajkot 20.12.2009 Gujarat 09 50
Jetty Ghat, Kakdwip, South 24 Parganas 14.01.2010 West Bengal 07 16
Pratapgarh 04.03.2010 Uttar Pradesh 63 28
Hardwar Kumbh 14.04.2010 Uttarakhand 05 14
Jagannath Temple 13.07.2010 Odisha 01 02
Pullumedu idukki District 14.01.2011 Kerala 102 71

*Gender-wise data is not centrally maintained in each case.

(c) and (d) Since the responsibility for arrangements
and Law and Order for such occasions entirely vests with
the State Governments, it is the State Government which
provides medical assistance and other necessary relief
to the persons/families affected in such incidents.
Independent of the action toy the State Governments, ex-
gratia payment to the next of kin of the deceased and
those injured has also been made from time to time from
the Prime Minister's Relief Fund. In the case of Kerala
where a stampede occurred recently on 14.01.2011, the
families of the victims were provided financial assistance
to the tune of Rs. 2.5 lakhs by the State Government
and Rs. 2.5 lakhs by the custodian of the Sabarimala
Temple. Further, an ex-gratia relief of Rs. 1.00 lakh to
the kin of deceased and Rs. 50,000 to those injured in
the incident has also been sanctioned from the Prime
Minister's Relief Fund.

(¢) A detailed advisory was issued to all States/
UTs on 01.10.2008 making the State/UTs aware of the
need to manage such gatherings and suggesting

measures such as allowing manageable number of
persons to visit the temple/shrines at a particular time;
proper access control procedure/system at every entry/exit
point; establishing sound alert system; regular training of
staff in evacuation procedures; etc., to avoid recurrence
of incidents of stampede in future. Further on the basis
of inputs received from security agencies, advisories are
being issued from time to time. The lasit such advisory
was issued on 01.07.2010 to the Odisha Government for
taking adequate measures to ward of the possibility of any
stampede on the oc¢asion of Rath Yatra.

[Translation]
Irrefgularities in C.G. Telecast

20. SHRI DHARMENDRA YADAV:
SHRI ANANDRAO ADSUL:

Will  the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(@)  whether a high level probe panei constituted

f
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by the Government to investigate the alleged cases of
corruption and irregularities "connected with the
broadcasting of the XIX Commonwealth Games (CG),
2010 has submitted its report to the Government;

(b) if so, the details of the major findings of the
report;

(c)  the follow-up action taken/being taken thereon;

(d) Whether the Government has directed the
holding up of payment to certain firms including foreign
firms due to the alleged involvement in irregularities during
the said event; and ‘

(e)  If so, the details of such firms and the reasons
therefor along with the total amount to be paid to them
and the time by which such payments are likely to be
made?

THE MINISTER OF INFORMATION AND
BROADCASTING (SHRIMATI AMBIKA SONI): (a) Yes,
Madam.

() Major findings of the first report of HLC on
Host Broadcasting are enclosed herewith as Statement.
Report of the HLC is also available on the website at

www.india.gov.in.

(c) to (e) Ministry has since examined the report and
has forwarded its remarks to the Cabinet Secretariat.
Foliowing decisions have been taken by Government in
this regard:—

(i) the Director General, Doordarshan has been
reverted to her parent cadre following the
expiry of her tenure o“”& 19.2.2011.

(i)  the Ministry of lnformafion and Broadcasting
has been directed to seek explanations from
the then Chief Executive Officer of Prasar
Bharati and Director General, Doordarshan on
the allegations made against them and
recommend an appropriate, course of action

within two weeks.

(i)  the Ministry of Information and Broadcasting
has been directed to review the claims made

PHALGUNA 3, 1932 (Saka)
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by M/s. SIS LIVE, jointly with Prasar Bharati
and in consultation with their financial advisers
to ensure that there is no over-payment. In the
event of any over-payment having been made,
the Ministry of Information and Broadcasting
has been directed to take appropriate action
for recovery, after seeking due legal advice
and

(iv)  matter relating to the relationship between the
government and the Prasar Bharati and that
between the Chief Executive Officer and the
Board of Prasar Bharati, as also issues
regarding the governance structure and the
oversight mechanism put in place by the
Ministry of Information and Broadcasting in
respect of such events, to be referred to the
existing Group of Ministers on Prasar Bharati,
which is being directed to expedite its work so
that necessary corrective administrative and
legislative measures could be put in place at
the earliest.

(v) A copy of the report has been referred to the
Central Bureau of Investigation through
Department of Personnel and Training for
further action as deemed appropriate.

Statement
First Report of HLC on Host Broadcasting
Chapter 5:'Maior Findings
5.1 Governance Structure

51.1 The Governance structure established by the
Ministry of | & B proved unequal to the task. While
it enabled the Host Broadcasting Monitoring
Committee (HBMC) headed by CEO Prasar
Bharati to make recommendations and secure
approvals of the Oversight Committee, the latter
chaired by Minister of | & B, was unable-to
prevent abuse of authority or even observance
of due process by the former.

5.1.2 Since Prasar Bharati was the Host Broadcaster
for Commonwealth Games, Delhi 2010, the
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5.1.3

51.4

5.2

521

Written Answers

progress of discharge of this responsibility
became the concern of the Committee of
Secretaries (COS) as well as that of Group of
Ministers (GOM). Discord within Prasar Bharati
was discussed and inability to resolve problems
and accelerate decision making was noted. In
fact in the 4th meeting of the reconstituted GOM
under the chairmanship of Minister of Urban
Development held on 20th October, 2009,
Secretary | & B informed the GOM that "in respect
of engagement of Consultant for Production and
Coverage of Commonwealth Games, Delhi 2010,
the Host Broadcasting Management Committee of
Prasar Bharati was not unanimous in their
recommendations to the Government. He stated
that two sets of minutes/recommendations had
been received as a result of which it was not
possible for the Ministry to take a decision in the

matter”.

After its reconstitution in June, 2009, GOM met
seventeen times upto 05th March, 2010 when
Prasar Bharati finally entered into an agreement
with SIS LIVE. Prasar Bharati was part of the
agenda in these meetings without any noticeable
Meanwhile COS kept nudging CEO
Prasar Bharati but he remained undeterred from

results.

his objectives of awarding the contract to SIS
LIVE and thereafter facilitate its assignment to
Zoom Communications. When these objectives
were accomplished on 05th March, 2010, the
subject went off the agenda of GOM.

Transaction of business in Prasar Bharati has
been entrusted to the triumvirate of CEO, Member
(Personnel) and Member (Finance). In practice it
has met the same fate are delays, dysfunctionality
and systemic distrust. The several checks and
balances were unable to prevent abuse of
authority by the CEO and the Prasar Bharati
Board as well as the Government were helpless
spectators in this venal episode.

Role of CEO, Prasar Bharati and DG (DD)

The CEQ Prasar Bharati and DG (DD), in concert
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with some others in these entities, were able

L toi—

— impose restrictive and inflexible conditions
in the tendering process to discourage
competition;

—  misrepresent and suppress information

crucial for informed decision making;

—  disregard/flout established practices vis a
vis Expression of Interest (EOI), Request
for Proposal (RFP) etc. thereby vitiating the
selection process to the advantage of SIS
LIVE;

—  extend post award of contract benefits and
concessions to SIS LIVE — the selected
service provider selected for production and
coverage of the Games;

— feign ignorance of ‘illegal' contract
by SIS LIVE

Communications — an ineligible entity —

assignment to Zoom
even though both contracts had been
signed on 5th March, 2010 'back to back'
and SIS LIVE had announced having done
so in a Press Release issued on 8th March,
2010.

Prasar Bharati assumed no role in planning,
methodoiogy and management by outsourcing
Host Broadcast operations in their entirety-and
ignored:—

— quantitative and qualitative deviations in
supply of equipment; and

— instances of breach of contract including
non-supply of key personnel, other staff and
deliverables.

Prasar Bharati deliberately delayed decisions to
accomplish its pre-meditated objective as fait
accompli.

These actions/inactions are strongly suggestive
of collusion between CEO Prasar Bharati and
Director General (Doordarshan) and the service

provider(s), SIS LIVE/Zoom Communications.
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Basic Amenities in Slum Areas

1. SHRI MAROTRAO SAINUJI KOWASE:
SHRI P. C. MOHAN:

Will the Minister of HOUSING AND URBAN POVERTY
ALLEVIATION be pleased to state:

(a) whether a large number of people living in
slums and cities are facing acute shortage of basic

amenities;

(by if so, the details thereof and the action taken
by the Government to provide basic amenities in the slum

areas;

(c) the estimated number of slum dwellers
proposed to be provided dwelling units during the next
five years under Valmiky/Ambedkar Housing Schemes

being run by the Government, State-wise;

(d)  the number of houses likely to be constructed
annually and the time by which it is expected to be

completed, State-wise; and

(e)  the steps taken to check the rise in slums and

for environmental improvement of urban slums?
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THE MINISTER OF HOUSING AND URBAN
POVERTY ALLEVIATION AND MINISTER OF CULTURE
(KUMARI SELJA): (a) and (b) Yes, Madam. A large
number of people living in slums and cities are facing
acute shortage of basic amenities. The key problems
concern the issues of security of tenure at affordable
prices, affordable housing, water supply, sanitation,
health, education and social security. The Government
launched the Jawaharial Nehru National Urban Renewal
Mission (JNNURM) in December, 2005 to assist cities and
towns in taking up housing and infrastructure! facilities for
the urban poor in select 65 cities in the country under
the Basic Services to the Urban Poor (BSUP) Programme.
For other citiestowns, for taking up housing and slum
upgradation programmes, the Integrated Housing and
(IHSDP) has been

launched with the objective to strive for holistic slum

Slum Development Programme
development, with a healthy and enabling environment
by providing adequate shelter and basic infrastructure
facilities to the slum dwellers inciuding the poor. The
duration of JNNURM is seven years beginning from the
2005-06. The details of projects sanctioned under
JNNURM for providing basic amenities to the urban poor
under BSUP and IHSDP are as under— '

Scheme Number of projects Total project cost Total Central share Total number of
sanctioned approved approved dwelling units
sanctioned
BSUP 479 27813.58 14027.18 1036819
IHSDP 977 9957.72 6760.72 523283
Total 1456 37771.30 20787.90 1560102

(c) to (e) The Scheme of Valmiki Ambedkar Awas
Yojana (VAMBAY) has been subsumed under Integrated
Housing and 7 Slum Development Programme (IHSDP)
under JNNURM. State/UT-wise details of dwelling units
sanctioned so far under BSUP and IHSDP are given in
the enclosed Statement. It is expected that as a result of
JNNURM, 1.5 million houses will be completed for slum
dweilers/Urban Poor.

To address the issues of slums and environmental

improvements therein, the Government has announced
a new Scheme-Rajiv Awas Yojana (RAY) which aims
at providing support to States that are willing to provide

property
phase of Rajiv Awas Yojana, called the Slum Free City

to slum dwellers. The preparatory

rights
Planning Scheme has been launched in the last
financial year to support activities like sium survey, GIS
mapping of slums and preparation of slum-free city and

State plans.
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JNNURM-Basic Service to the Urban Poor (Sub-Mission-ll) Total Projects Approved

Status as on 15.02.2011
Rs. in crores

Sl. Name -of the State/ Mission Projects Total Total Total Total 1st 2nd 3rd 4th Total ACA
No. ut Cities Approved Project No. of Central State Installment  Installment Installment Installment Released
Cost Dwelling Share Share Sanctioned Sanctioned Sanctioned Sanctioned
Approved Units Approved Approved
Approved
(N+U)
1 2 3 4 5 6 7 8 9 10 11 12 13
1. Andhra Pradesh 3 36 3010.18 134694 1497.42 - 1512.77 374.35 337.91 227.68 66.86 874.86
2. Assam 1 2 108.44 2260 97.60 10.84 24.40 24.40 0.00 0.00 48.80
3.  Arunanchal Pradesh 1 2 49.25 852 43.95 5.31 10.99 0.84 0.00 0.00 11.83
4. Chandigarh (UT) 1 2 564.94 25728 396.13 168.81 99.03 99.03 75.03 0.00 198.06
5. Chhattisgarh 1 6 462.49 30000 364.99 97.50 . 91.25 78.05 0.00 0.00 169.29
6. Bihar 2 18 709.98 22372 312.76 397.23 78.19 0.00 0.00 0.00 78.19
7.  Delhi 1 17 2783.78 73820 1229.28 1554.51 307.32 43.85 11.54 0.00 228.90
8. Gujarat 4 19 1709.94 106044 822.46 887.48 205.62 167.18 146.10 109.65 621.68
9. Goa 1 1 10.22 155 4.60 5.62 1.15 0.00 0.00 0.00 1.15
10. .'Haryana 1 >2 64.23 3248 31.18 33.05 7.79 7.79 7.79 7.79 31.18
11.  Himachal Pradesh 1 2 24.01 636 18.27 5.74 4.57 0.00 0.00 0.00. 4.57
12. Jammu and Kashmir 2 5 -162.39 6677 134.44 27.95 33.61 3.19 0.00 0.00 33.61
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1 2 3 4 5 6 7 8 9 10 11 12 13
13. Jharkhand 3 11 370.67 12226 251.59 119.08 62.90 0.00 0.00 0.00 62.90
14. Karnataka 2 18 747.18 28118 407.97 339.21 101.99 63.96 1.22 0.00 164.49
15. Kerala 2 7 343.67 23577 233.56 110.11 58.39 50.60 16.38 0.00 125.37
16. Madhya Pradesh 4 22 704.65 41446 344.26 360.48 86.07 45.44 16.40 0.0 147.91
17. Maharashtra 5 60 6817.86 182841 3234.10 3583.76 808.53 403.99 174.15 46.36 1409.68
18. Manipur 1 1 51..23 1250 43.91 7.32 10.98 0.00 0.00 0.00 10.98
19. Meghalaya 1 3 51.74 768 40.35 11.39 10.09 5.94 5.94 0.00 16.03
20. Mizoram 1 4 191.32 1096 80.11 11.21 20.03 7.23 0.00 0.00 27.26
21. Nagaland 1 1 134.50 3504 105.60 28.90 26.40 26.40 26.40 0.00 79.20
22. Orissa 2 6 74.62 2508 54.18 20.44 13.54 9.95 0.00 0.00 13.54
23. Punjab 2 2 72.43 5152 36.15 36.28 9.04 9.04 8.32 0.00 26.39
24. Puducherry 1 3 135.98 2964 83.20 52.78 20.80 1.06 1.06 0.00 21.86
25. Rajasthan 2 4 458.64 23151 257.30 201.34 64.33 21.14 0.00 0.00 85.47
26. Sikkim 1 3 33.58 254 29.06 4.52 7.26 7.26 0.70 0.00 15.23
27. Tamil Nadu 3 51 2327.32 91318 1041.80 1285.53 260.45 147.39 83.42 25.93 494.42
28. Tripura 1 1 '16.73 256 13.96 2771 3.49 3.49 3.49 3.49 .13.96
éQ. Uttar Pradesh 7 67 2342.51 67992 1 1/44.24 1198.27 - 286.02 263.18 86.73 0.00 631.77
30. Uttarakhand 3 12 86.03 1799 ‘ 65.33 20.70 16.33 1.28 0.00 0.00 17.61
31. West Bengal 2 91 3293.05 140113 1607.42 1685.62 402.21 198.11 105.22 11.78 682.65
Total 63 Cities 479 27813.58 1036819 14027.18 13786.49  3507.11 2027.70 997.58 271.86 6248.82
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1 2 3 4 5 6 7 8 9 10 11 12 13
DPR Preparation 20 00.0 0 0.00 0.00 0.00 0.00 0.00 8.59
Charges Released
PMUs 27 0.00 0 30.57 0.00 0.00 0.00 0.00 5.12
PlUs 118 0.00 0 79.76 0.00 0.00 0.00 0.00 16.82
TPIMA 15
cBpP 2.01
Grand Total 63 Cities 479 27813.58 1036819 14137.51 13786.49  3507.11 2027.70 997.58 271.86 6281.36
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Integrated Housing and Slums Development Programme (IHSDP) Total Projects Approved

Status as on 15.02.2011
Rs. in crores

19¢

Total State

Sl. Name of the State No. of Total No. Total Project Total Total 1st 2nd Total ACA
No. towns/ULBs of Projects Cost number of Central Share Installment  Installment released
Approved Approved dwelling Share Approved (50% of approved
units Central
Approved Share
(new+ approved)
Upgradation)
1 2 3 4 5 6 7 8 9 10 11
1. Andhra Pradesh 56 77 1139.10 47896 783.10 355.99 382.28 221.77 551.78
2. Arunanchal Pradesh 1 1 9.95 176 8.96 1.00 4.48 0.00 4.48
3. Andaman and Nicobar 1 2 15.15 40 13.64 1.52 6.82 0.00 5.53
Island
4. Assam 16 16 84.99 8668 70.22 14.77 35.11 0.00 35.11
5. Bihar 19 20 275.22 12956 162.48 112.74 81.24 0.00 81.24
6. Chhattisgarh 17 18 225.60 17922 158.83 66.78 79.41 28.19 104.57
7. Dadra and Nagar 1 2 5.74 144 3.34 2.40 1.67 0.00 1.67
Haveli

8. Daman and Diu 1 1 0.69 16 0.58 0.11 0.29 0.00 0.29
9. Guijurat 37 38 381.78 28424 243.20 121.06 124.76 0.00 119.35
10. Haryana 14 18 272.26 16426 209.70 62.57 104.85 0.00 104.85
11. Himachal Pradesh 6 6 55.34 1616 37.07 18.26 18.54 0.00 18.54
12. Jammu and Kashmir 27 40 114.46 6670 87.97 21.64 41.22 4.42 41.22
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1 2 3 4 5 6 7 8 9 10 11
13. Jharkhand 10 10 217.93 11544 131.33 86.60 62.79 0.00 55.05
14. Karnataka 32 34 398.13 17237 222.56 175.57 111.28 40.04 136.45
15. Kerala 45 53 273.32 26295 201.60 71.71 100.68 39.67 130.70
16. Madhya Pradesh a1 44 319.26 20739 221.83 97.43 110.97 4.76 115.73
17. Mizoram 6 8 39.27 1950 29.78 9.49 14.89 0.00 14.89
18. Rajasthan 51 56 776.37 40874 518.45 257.92 259.23 23.77 219.69
19. Meghalaya 3 -3 41.48 912 22.43 19.05 11.21 0.00 11.21
20. Manipur 6 6 43.38 2829 32.35 10.08 16.33 0.00 13.03
21. Mabharashtra 83 102 1803.93 90072 1228.48 575.44 575.97 34.48 600.15
22. Nagaland 2 2 90.13 2761 44.74 43.60 22.67 7.25 29.92
23. Odisha 29 32 284.67 13049 191.88 92.79 92.90 9.01 92.90
24. Punjab 2 3 63.42 4658 33.77 29.64 16.89 0.00 16.89
25. Puducherry 1 1 17.03 432 5.48 11.56 2.74 0.00 2.74
26. Sikkim 1 1 19.91 39 17.92 1.99 8.96 0.00 8.96
27. Tamil Nadu 83 84 515.88 37585 372.10 127.13 183.89 137.26 281.99
28. Tripura 5 5 43.64 3115 38.05 5.59 ‘19.03 15.52 22.19
29. Uttar Pradesh 135 . 183 1165.08 4?035 751.74 413.34 375.84 67.89 366.82
30. Uttarakhand 18 21 161.28 5032 90.57 ' 470.71 45.28 0.00 45.28
31. West Bengal 81 120 1103.33 60171 826.59 276.25 413.37 163.46 498.79
Total 830 977 9957.72 523283 6760.72 3154.75 3325.59 797.49 3732.01
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265 Written Answers

[English]
Technology for Smail Holdings

2. SHRI RAMSINH RATHWA: Will the Minister of
AGRICULTURE be pleased to state:

(@)  whether small and marginal farmers are largely
constrained due to the absence of simple and low cost
technologies suited to smali plots which can be managed
by, them;

(b) if so, whether the present technologies are
expensive and fit for use only in large fields of big farmers;

(c) -if so, the details thereof;, and

(d) the steps taken to make available suitable
technologies to small and marginal farmers?

THE MINISTER OF E‘;TATE IN THE MINISTRY OF

PHALGUNA 3, 1932 (Saka)

to Questions 266

AGRICULTURE AND MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING INDUSTRIES
(SHRI ARUN YADAV): (a) Simple and low cost
technologies that are especially suitable for small and
marginal farmers are already available in the country.

(b) Presently available technologies are suitable
for deployment for both large and small land holdings.

(c) and (d) Ministry of Agriculture is implementing
central sector schemes namely Macro Management of
Agriculture (MMA), National Horticulture Mission (NHM)
and National Food Security Mission (NFSM) which,
besides incorporating suitable technologies for effective
utilization of agricultural inputs for enhanced productivity,
also makes available suitable agricultural tools and
equipments on subsidized rates to farmers that include
small and marginal farmers also. List of such tools and
equipments is enclosed as Statement.

Statement

List of Equipments and Tools available on subsidy under the following Schemes

Macro Management of
Agriculture (MMA)

National Food Security
Mission (NFSM)

National Horticulture
. Mission (NHM)

1

2

3

Tractor up to 40 HP
Power Tillers
Combine harvesters

Self-propelled Reaper, paddy
transplanter and similar self-propelled
machines '

Special power driven implements like
Potato planter, potato digger,
groundnut digger, strip till drill, cleaner-

cum-grader, dryer, mobile fruit

Rotavator
Power weeder
Seed drill ,(animalftractor operated)

Multi crop planter

Small farm implements (Hand
Weeders, Wheel Hoe, Rake, Rotary
Tiller, Ridger, Marker, Furrow opener

etc.

‘Power machine (up-to 20 BHP) with

rotavator/equipment

Power machine 20 BHP and above

including with accessories/equipment

Power
including Power
protection equipments.

operated machine/tools
saw and Plant
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to Questions 268

harvester, power weeder, mini rice
mill, dal mill, zero till seed drill, raised
bed planter, sugarcane cutter planter,
post hole digger, rotavator, straw
reaper, reaper-cum-binder, happy
seeder, vegetable transplanter etc.

Manual operated implements/tools Irrigation pump

Animal driven implements

Animal driven tool carrier like Multi Cono weeder
tool carrier and paddy seeder
Power driven equipments (Tractor/ Zero Till Drill
Power tiller operated) like MB/Disc

plough, harrow, cultivator, seed cum
fertilizer drif!

Power thresher (all types)
Disel/Electric pump-sets Pump sets
Cono weeder Sprinkler Sets
Plant protection equipments like

Manual, power operated, tractor
mounted, Aero-blast sprayer

Knapsack sprayers

Shortage of Water

3. SHRIMATI PRIYA DUTT:
SHRI MANOHAR TIRKEY:
SHRI JAl PRAKASH AGARWAL:
SHRI PRASANTA KUMAR MAJUMDAR:

Will the Minister of URBAN DEVELOPMENT be
pieased to state:

(@)  whether the Government has made any
assessment in regard to acute shortage of water/drinking
water in major metropolitan and other urban cities
including Delhi and Mumbai;

(b) if so, the details thereof, city-wise;

(c) the steps taken by the Government to solve
the drinking water problem in the urban areas of the
country including Delhi and Mumbai;

(d) the financial allocations made to these cities
during each of the last three years and the utilisation
thereof;

(e)  whether the Union Government is considering
to implement any new scheme to tackle the problem of
drinking water shortage;

W] if so, the details thereof, State-wise including
West Bengal; and

{9)  the action taken/being taken by the Government



269 Written Answers

to resolve conflicts over inter-State rivers and their
contamination?

THE MINISTER OF STATE IN THE MINISTRY OF
URBAN DEVELOPMENT (PROF. SAUGATA ROY): (a)
and (b): An assessment of per capital availability of
drinking water in metropolitan cities was made in
November, 2003. Details are enclosed Statement-l.
Ministry of Water Resources has made an assessment of
water demand for domestic purposes for the 35
metropolitan cities upto 2021 on the basis of inputs from
State Water Resources/lrrigation Departments (Statement-
I1). As per pilot projects for Service Level Benchmarking
for 28 cities, status with respect to coverage including per
capita water supply is given at Statement-lil.

(c) and (d) Ministry is supplementing the efforts of
State Governments/Urban Local Bodies in providing
adequate water supply facilities in urban areas under
various schemes such as Jawaharlal Nehru National
Urban Renewal Mission (JNNURM) and Urban
Infrastructure Development Scheme for Small and Medium
Towns (UIDSSMT). The details enclosed at Statement-IV.

(e)  No, Madam.
(f) Does not arise.

(g) To resolve conflicts over inter-state rivers,
there are various tribunals like Cauvery tribunal, Krishna
tribunal etc. To prevent pollution of water, Government of
India is supporting measures like Sewerage Treatment
and Solid Waste Management.

Statement-|

Per capita water supply in all metro cities received
from various State Water Supply Agencies

Sl. Urban Agglomeration/ Per capita Water
Supply (Ipcd) as

of November, 2003

No. City As per
2001 Census

1 2 3

1. Greater Mumbai 268
2. Kolkata 173
3.  Delhi 218

PHALGUNA 3, 1932 (Saka)

to Questions

270

1 2 3
4.  Chennai 106
5. Bangalore 141
6. Hyderabad 164
7.  Ahmedabad 139
8. Pune 283
9. Surat 139
10. Kanpur 124
11, Jaipur 170
12.  Lucknow 164
13.  Nagpur 176
14. Patna 107
15. Indore 149
16. Vadodara 169
17. Bhopal 180
18. Coimbatore 108
19. Ludhiana 117
20. Kochi 124
21. Vishakhapatnam 131
22. Agra 134
23. Varanasi 191
24, Madurai 88
25. Meerut 185
26. Nashik 140
27. Jabalipur 95
28. Jamshedpur 90
29. Asansol 120
30. Dhanbad 70
31. Faridabad 120
32. Allahabad 111
33. Amvritsar 135
34. Vijayawada 137
35. Rajkot 88




Statement-ll

Water Demand, Water Availability, Present and Future Source of Water Extracted from the Status Reports

on Water Resources Requirements and its Availability in Urban Areas Prepared by the Regional Committees

(Based on data furnished by the Department concerned of the Respective State Government)

Sl. Urban Water Demand Water Availability/Supply Present source Resources to meet
No.  Agglomeration of water supply future demand
2001 2021 2001 2021
1 2 3 4 5 6 7 8
1. Ludhiana 242 (MLD) 580 (MLD) 375 MLD There will be no Under Ground Water 50% through canals
(Punjab) {Domestic) + (Domestic)+ shortfall in future. through tube wells. (Sidhwan canal) and
125 (MLD) 160 (MLD) Industry is making its 50% by tube wells.
(Industrial) (Industrial}) own arrangement. Assumed that industry
will make its own
arrangement.
2. Amritsar 175 (MLD) 267 (MLD) 232.56 MLD There will be no Under Ground Water 50% through canalf
(Punjab) (Domestic) + (Domestic) + shortfall in future. through tube wells. (UBDC system) and
42.11 (MLD) 52.64 (MLD) Industry is making its 50% by tube wells.
(Industriatl) (industriat) own arrangement. Assumed that industry
will make its own
arrangement.
3. Faridabad 89.5 MGD (406 MLD) 160.77 MGD (730 40 MGD (182 MLD) Projected water supply Through tube wells. By canal water (Mewat
(Haryana) including 29.5 MGD MLD) including 41.8 Present shortfall is demand will be met by canal) and ground
(133 MLD) for MGD (189 MLD) for 49.5 MGD (225 MLD) canal system. Tube water.
Industrial and the Industriat and the wells and Ranney
balance for other uses.  balance for other uses. wells.
4. Bhopal (Madhya 255 (MLD) 482 (MLD) Total supply is 265 From identified sources Kolar river, Upper Kolar river, Upper

Pradesh)

(Domestic) +
80 (MLD) (Industrial)

(Domestic) +
80 (MLD) (Industrial)

MLD. Shortage is 70
MLD.

is 630 MLD. Lake, Tube welis and

Dug wells.

Lake, Ground watsr

Narmada river
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river.

2 3 4 5 6 7 8
Indore (Madhya 318.20 (MLD) 671 (MLD) Total supply is Extra requirement Narmada river.  Additional water supply
Pradesh) (Domestic) No Major (Domestic) No 183.5 MLD. Shortage works out to 487.5 Yashwant Sagar project on Narmada
Industry mention of Industry is 134.70 MLD. MLD, which has to reservoir and Ground river. A major project
be met by con- water on Narmada river is

structing  projects also required.

on Narmada river. '
A location for intake
Jabalpur 214.312 (MLD) 327 (MLD) Total supply is 145 The assessed re- Khandari Dam and on Narmada river near
(Madhya (Domestic) + (Domestic) + MLD. Shortage is quirements for 2021 Gour river. Pariat  Tilwara Ghat has been
Pradesh) 25 (MLD) (Industrial) 25 (MLD) 94.51 MLD. will be met from Dem and Phaguwa identified to meet
(Industrial) which is identified sources. Ghat Narmada river additional re-quirement
only the present and Ground water. of water and Ground

demand water.

Hyderabad 956 (MLD) 1817 (MLD) Total supply is 770 From identified Osmansagar, To meet the future
‘(Andhra (210 MGD) (400 MGD) MLD (170 MGD). sources is 2000 MLD Himayatsagar, Manjira water demand, the
Pradesh) Deficit is 186 MLD (440 MGD). Phase-l and Il and proposal prepared by
(40 MGD). Manijira Phase-lll and HMWSSB envisages
IV. Ground water drawing raw water
through bore wells. from foreshore of
Nagarjunasagar in

three phases.
Visakhapatnam 314 (MLD) (69 MGD) 521 (MLD) (115 MGD) For VMC area total ‘For VMC area total Mudasaralova, To increase the
(Andhra + 264 MLD (58 MGD) + 592 MLD (130 MGD) supply is 168 MLD (37  supply is of the order Yeleru, Raiwada, present drawals from
Pradesh) industrial requirement industrial MGD). of 168 MLD (37 MGD). Meghadrigedda, Yeleru Left main
requirement Deficit is 146 MLD Deficit will be 353 Thatipudi Reservoir canal and Thatipudi
(32 MGD). MLD (78 MGD). Scheme and Gosthani Reservoir. Drawing

water from Jhanjavathi
addi-

water from

reservoir and
tional

Godavari river.

€le
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1 2 3 4 5 6 7 8
9. Vijayawada 150 (MLD) (33 MGD) 270 (MLD) (60 MGD) Total supplyis 155 From identified sources From Krishna River From Krishna River
(Andhra MLD (34 MGD). is 270 MLD (60 MGD).  (Surface source) and (Surface source) and
Pradesh) Ground Water (includ-  Ground Water (includ-
ing infiltration galleries  ing infiltration galleries
in Krishna River Basin) in Krishna River
. Basin)
10. Bangalore 1176 MLD LDR) 2232 MLD 705.5 MLD 2575 MLD 1. Arkavathy Cauvery Stage-IV
(Karnataka) (HGR & LDR) 2. Cauvery (i) Phase-!
1680 MLD HDR) 1910 MLD (i) Stage-! (i) Phase-li
(LGR & LDR) (i) Stage-ll Cauvery Stage-V
3189 MLD (iii) Stage-lii Sufficient to meet
(HGR&HDR) water demands up to
2729 MLD 2025. To meet
(LGR&HDR}) demands beyond
2025, BWSSB has to
go for new resources.
11. Nagpur 361 MLD 600 MLD (for con- 430 MLD 2670 MLD Gorewada Tank, Rahari Barrage on
(Maharashtra) sumption. rate of Kanhan river and Kanhan river (350
155.25 Ipcd) 670 MLD Pench Irrigation  MLD). Jamghat HE
(for consumption rate Project Project (1827 MLD).
of 172.50 lpcd) Additional .Ground
Water of 450 MLD.
12. Greater Mumbai 3878 MLD (total 5081 MLD (total 2906 MLD (surface 5293 MLD (surface Tulsilake, Vehar Lake, Middle Vaitarna,
(Maharashtra) requirements per requirements per water) water) Tansa dam, Vaitarna Gargai, Pinjal, Kalu
GMMC norms) GMMC norms) 2741 60 MLD (ground water) 288 MLD (ground dam, Upper Vaitarna project and ground
2056 MLD (domestic MLD (domestic water) dam. Bhatsa dam and  water.

requirement
CPHEEQO norms)

as per

requirement as per

CPHEEO norms)

ground water

Si¢
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1 2 3 4 5 6 7 8
13. Nashik 199 MLD (as per 345 MLD (as per Total water supply is 325 MLD fiom surface Gangapur dam and Gangapur dam and
(Maharashtra) CPHEEO norms) CPHEEO norms) 185 MLD including sources and 16 MLD Darna dam Darna dam and aiso
179 MLD (as per NMC 7 MLD non-domestic from ground water with construction of
with 135 Ipcd) demand. sources. Gautami and Kashyapi
dams.
14. Pune 635 MLD (tbtal 777 MLD At present 750 892.20 MLD from Khadakwasla Project PMC required to
(Maharashtra) requirement as per (as per CPHEEO MLD water is supplied Khadakwasla project and Temghar dam identify new sources
PMC) norms) to the PMC area. and an additional since sanction to
468 MLD (domestic 29.64 mid from ground draw water from
requirement as per water. Khadakwasla project
CPHEEO norms) A is valid up to 2002.
15.. Kolkata 2258.4 MLD 3124 MLD 3207.7 MLD Future requirement River Hoogly is the Future demand has
(West Bengal) can be met from only source of surface been proposed to be
) surface and ground water for KUA. Water met by installation
water sources. Treatment Plants are of new plants as well
functioning for water as increasing the
supply. Groundwater capacity of the
is also used through existing treatment
deep tube wells and Plants e.g. Garden
hand tube welis. Reach Water Works
and Palta Water
Works.
16. —'Aasansol 136.35 MLD 206 MLD 165 MLD Shortfall in future Damodar, Ajay and Completion of RCFA
- (Westv Bengal) supply is projected as Barakar river. Part-ill water supply
C 14 MLD Scheme. Tapping
of ground water
resources etc.
17. Kanpur 588.50 MLD. 1226.50 MLD 310 MLD 1606 MLD Gangariver, canal and Ganga Barrage,
(Uttar Pradesh) tube wells. Kanpur

Ll¢e

SIBmsuy usilIMm

(exes) ¢e61 ‘€ YNNOIVHJ

suonsanpd o}

8/¢



1 2 3 4 5 6 7 8
18. Agra 270.97 MLD 425.79 MLD Figure not indicated 345 cusecs from Gokul  Yamuna river and tube  Gokul barrage and
(Uttar Pradesn; in report. tarrage and Agra wells. proposed Agra
barrage. barrage.
19 Lucknow 431 MLD 776 MLD 410 MLD Future requirement Gomti river and tube 3rd and 4th water
(Uttar Pradesh) will be met from wells. works 1 of Sharda
Sharda Sahayak Canal Sahayak Canal
System. System.
20. Varanasi 210 MLD 330 MLD 235 MLD Future requirement Ganga river and tube_’
(Uttar Pradesh) will be met from wells.
construction of second
water works.
21. Allahabad 180 MLD 300 MLD 140 MLD Future requirement Yamunariver andtube Second water works
(Uttar Pradesh) will be met from wells have been proposed
construction of second to meet future
water works. requirement.
22. Meerut 267.37 MLD 400.20 MLD 267.37 MLD Figure not indicated in  Tube wells
(Uttar Pradesh) report
23. Patna (Bihar) Figure not indicated in 628 MLD (6.28 lakh K 135 MLD (1.35 lakh The future needs for 72 Nos. of high Ground water s

24

Jamshedpur
(Jharkhand)

report

Figure not indicated in
report

litres/day)

601 MLD (6.01 lakh K
litres/day

KL/day) and 60000-
80000 KL/day.

Present requirement is
met from surface water
source.

year 2021 and beyond

can be met from

Ground water.

Future availability from
surface water sources
only.

yielding tube wells.

Dimna Lake,
Sitarampur lake and
by pumping from

ponding across

available in abundance
and the future needs
2021
beyond can be met.

for year and

Chandit
Subernarekha and

dam across

Icha dam across
Kharkai river.
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1 2 3 4 5 6 7 8
Subernarekha created
by low height weir
near mango bridge.
25. Dhanbad Figure not indicated in 653 MLD (6.53 lakh K Present requirementis  Future availability from Small ponding at Bokaro Barrage and
(Jharkhand) report litres/day met from surface surface water sources Jamadaba on river Konar dam.
water source. only. Damodar.
26. Chennai 809 MLD 1230 MLD 299 MLD Future availability from  Poondi, Cholavaram Gap may be bridged
(Tamil Nadu) surface water, ground and Red Hilis  through Krishna
water and seawater reservoirs system and Water Supply Project.
sources. ground water. Balance need to be
met from  other
sources.
27. Coimbatore 249.441 MLD 437.858 MLD 153.284 MLD 276.254 MLD Siruvani River Source Pillur River Scheme-il,
(Tamil Nadu) Gap of 96.157 MLD Gap of 161.604 MLD  Pillur Water Supply scheme for
' Scheme. Koundampalayam and
Vadavalli Town
panchayat from
Bhavani river near
Nellithurai and Aliyar
river scheme.
28. Madurai 215.04 MLD 264.53 MLD 115 MLD present gap Future availability Surface water through Kallar River %pply
(Tamil Nadu) of 99.96 MLD expected to increase Vaigai water supply Scheme. Cauvery
from proposed water scheme. Subsurface River Source,

supply schemes.

water from 6 pickup
wells. Melakkal,
Thatcampathu, -
Kochadai collector
well, Kochadai,
Manaloor and

Rejuvenation of Tanks
and supply Channel in
and around Madurai
Corporation and
proposal for bringing
additional water
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1 2 3 4 5 6 7 8
Thiruppuvanam. directly from Vaigai
dam instead of
drawing from river-
beds.
29. Kochi 2742 MLD 358.7 MLD 250 MLD By implementing Kochi water supply Apart from the present
(Kerala) various schemes the schemes and seven sources, two
availability will be other water supply augmentation
nearly equal to schemes schemes and four new
demand. water supply schemes.
30. Rajkot 135 (Domestic 315 MLD 94 MLD 94 MLD Aji-l Water Supply It is proposed to raise
(Gujarat) demand) Short Fall is 69 MLD  Short Fall is 221 MLD  Scheme, Nyari-l Water the capacity of Nyari
Supply Scheme, — | dam by rising
Bhadar Water Supply earthen dam and
Scheme, Nyari-1l  widening of water weir.
Water Supply Scheme, Extension of distri-
Drinking water from bution network is also
Mahi canal. proposed.
31. Surat 573 MLD 1440 MLD Installed capacity 24x7 supply is River Tapiis the major Rain water recharging
(Gujarat) (Surface + Ground) envisaged in the year source of water. The and harvesting plan,
: is 673 MLD 2021 in Water Supply Water Works are modernization of
Average water Master Plan. Varachha, Sarthana, existing infrastructure,
supplied is 540 MLD Katargam and Rander. private sector parti-
cipation etc.
32. Vadodara 275.90 MLD 460 MLD 275.85 MLD 275.85 MLD Shri Sayaji Sarovar. Vadodara Municipal
(Gujarat) At present there is Future shortfall of French wells in Mahi Corporation has
no shortfali\, 184 MLD has been river Fazalpur, Poicha, brepared two master

projected.

Raik, Dodka. Tube
wells.

plan. Source Augmen-
tation on Narmada
River basis and

€8¢
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1 2 3 4 5 6 7 8
Upgradation of distri-
bution system.

33. Ahmedabad Figure not indicated in 279 MGD (1266 MLD) Average daily water Future supply esti- Filter plant at DDW, . Filter plant at DDW,

(Gujarat) report. supply is 529.786 MLD mated to be 334 French well, Raska French well, Raska
MGD (1516 MLD) project, Intake well -1, project, intake well-l,
Bore wells. Intake well-1l and Bore

wells.

34. Delhi (a) 893 MCM* (a) 1574 MCM (4310 1231.04 MCM/year 4017.28 MCM/Year River Yamuna, River Apart from the present

(Dethi) (2445 MLD) MLD) (3369 MLD) (11000 MLD) Ganga, Bhakra Storage  sources water s
and ground water also proposed to be

(b) 1326.56MCM** (b) 2288 MCM made available from

(3632 MLD) (6265 MLD) the proposed ehri

Renuka, Kishau and

Lakhwar-Vyasi dams

35. Jaipur 361.1 MLD 796.5 MLD Present water supply Availability is expected Tube wells, Ramgarh From existing Bisatpur
(Rajasthan) (BIS norms) 885 MLD is of the order of 313 to increase from Lake and TW outside dam and from

349 MLD MLD. proposed surface wurban areas, Hand proposed Isardah dam.

(CPHEEO norms)

water sources.

pumps, Cavity wells.

(a) *As per CPHEEO norms @ 172 LPCD

(b) **As per DJB proposal @ 274 ipcd

Note: This statement is based on the data/information furnished by the concerned

of India.

.

Department of the State Governments to the Ministry of Water Resources, Government
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to Questions

MoUD Service Level Benchmarking Study 2009 for Water Supply

288

Benchmark Value

Per capita Water Supply 135 litres/capita/day

City Value Reliability Grade
Ahmedabad 121 D
Amritsar 104 D
Bangalore 88 A
Berhampur 81 C
Bhopal 126 D
Bhubaneswar 92 D
Bokaro 298 D
Chandigarh 158 B
Chas 37.3 D
Delhi 144 C
Dharamshala 198 D
Guntur 109 D
Hyderabad 122 B
Imphat 110 D
Indore 73 C
Jaizndhar 165 D
Kothapur 133 C
Kazhikode 197 C
Nashik 91 C
Palampur 175.8 D
Pimpri-Chinchwad 246 A
Raipur No data No data
Shimla 113.2 D
Surat 147 D
Tiruchirappalli 79 D
Trivandrum 124 Cc
Udhagamandalam 71 D
Ujjain 96 Cc




/

Summary of SLB Indicators — Water Supplyr

Coverage Per capita NRW Consumption Continuity Complaints Quality of Cost recovery Collection
supply metering redressal supply efficiency
Be.r:.chmarks 100% 135 Iped 20% 100% 24 hours 80% 100% 100% 90%
City Valin RG Valin RG Valin RG valin  RG  Valin RG \Valin RG  Vvalin | RG Vvalin RG valin  RG
% Ipcd

1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17 18 19

Ahemdabad 85.4 B 121 D 31.0 D Nil 2 B 99.2 A 94.8 B 53.9 A 60.3 A

Amritsar 66.4 D 104 D 57.0 C 8.5 B 11 D 99.3 B 60.0 A 61.9 B 40.7 B

Bangalore 50.8 B 88 A 51 A 97.6 A 3 D 86.7 C 82.7 A 92.2 B 97.1 A

Berhampﬁr 292 D 81 C 340 C Nil 1 ‘B 73.3 D 100.0 D 491 B 50.8 B

Bhopal 348 B 126 D 30 D 14 B 05 D 90.1 A 90 A 511 B 68.2 B

Bhubaneshwar 45.0 B 92 D 69.5 D 0.8 D 2 B 99.4 D 100.0 B 321 B 93.9 B
Bokaro 99.5 D 298 D 25 B 63.6 A 13 D No D 100.0 B No No No No
data data data data  data

Chandigarh 87.0 B 158 B 31.0 B 73 B 17.5 A 100.0 B 100.0 A 64 B 89.0 B

Chas 9.3 B 37.3 D 425 D Nil NA  Intermit D 100 C Nil NA 61.4 D 25 D

Delhi 71.5 B 144 Cc 524 B 55.3 A 3 B 73.0 A 99.5 A 41.6 B 86.3 B

Dharamshala 97.3 B 198 D 6.0 D 39.7 ;B 15 D 100.0 C 100.0 A 422 D 97.8 B

Guntur 50 B 109 D 52.7 D 24 B 1.0 D 40 B 99.3 C 144.9 B 46.3 B
Hyderabad 66.0 B 1 22 B 38 B 63.0 A 0.3-2 D 52.0 A 99.4 c 69.0 B 771 A

Imphal 471 B 110 D 73.0 D Nil 2 B 82.4 B 100.0 C 16.6 D 42.8 0

68¢
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1 2 3 4 5 6 7 8 10 11 12 13 14 15 16 18 19
Indore 38 B 73 C 59 b 0.04 0.75 D 82 B 90 B 347 B 617 B
Jalandhar 69.9 B 165 D 52.8 D 29 12 D 98.7 A 72.1 >’C 66.9 B . 449 B
Kolhvapur 835 B 133 o] 45.8 C 100 3 B 75 B 91.4 B 105.6 B 95.6 B
Kozhikode 385 A 197 Cc 459 A 837 7 D 79 A 100 A 105 A 86 A
Nashik 99.5 A 91 C 57.8 B 96.7 3 B 93.3 A 99.7 A 77.5 B 92.4 B
Palampur 937 B 175.8 D 59.5 D 0 12 D 100 B 100 A 16.1 B 61.9 D
Pimpri-Chichwad 81 B 246 A 243 B 96.9 6 D Nodata D 99 A 412 A 48.3 A
Raipur 20.0 No * No No No No Nil 1.5 No No No 97.8 No 258 No No No
data data data data .data data data data data data data  data
Shimla 97.8 B 1132 D 237 D 59.8 1.5 D 85 D 100 B 97.9 B 82.6 B
Surat 86.6 B 147 D 20.4 D 04 3 B 94.8 B 100.0 A 92.3 A . 940 A
Tiruchirappali 417 B 79 D 371 B 37.6 2 B 100.0 B 100.0 A 197.4 B 57.6 B
Trivandrum 68.3 A 124 C 18.2 B 814 18 A 100 A 77 A 223 A 35.1 A
Udhagamandalam 515 B Il D 441 D 87.2 4 D 733 C 100.0 B 275 D 77.6 B
Uijain 50 B %6 c 5 D 43 1 B 100 c 100 B B B

28
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293 Written Answers PHALGUNA 3, 1932 (Saka) to Questions 294
Statement-1V
UIDSSMT: State-wise/Town-wise water Supply projects approved as on 31.1.2011

Si. State Town Approved ACA
No. Cost Committed
1 2 3 4 5

1. Andhra Pradesh Adilabad 800.00 640.00
2. Andhra Pradesh Adoni 5§73.00 458.40
3. Andhra Pradesh Anarkali 366.00 292.80
4. Andhra Pradesh Ananthpur 6500.00 5200.00
5. Andhra Pradesh Bellampally 1887.00 1509.60
6. Andhra Pradesh Bheemunipatnam 1064.00 851.20
7. Andhra Pradesh Bhongir 2037.00 1629.60
8. Andhra Pradesh Bodhan 1807.00 1445.60
9.  Andhra Pradesh Chirala 619.00 495.20
10. Andhra Pradesh Dharmavaram 5945.00 4756.00
11.  Andhra Pradesh Dhone 4476.00 35.80.80
12. Andhra Pradesh Eluru Corp 5959.00 4767.20
13. Andhra Pradesh Gudur 6487.00 5189.60
14.  Andhra Pradesh Guntakal 1685.00 1348.00
15. Andhra Pradesh Hindpur 1630.00 1304.00
16.  Andhra Pradesh Jakalmadugu 1169.00 935.20
17. Andhra Pradesh Janagaon 1570.00 1256.00
18. Andhra Pradesh Kadiri 4546.00 3636.80
19. Andhra Pradesh Kamareddy 2235.00 1788.00
20. Andhra Pradesh Kandukar 4560.00 3648.00
21. . Andhra Pradesh Kavali 186‘9.00 1495.20




295 Written Answers FEBRUARY 22, 2011 to Questions 296
1 3 4 5
22.  Andhra Pradesh Kurnool 3309.00 2647.20
23. Andhra Pradesh Machrerial 91.00 72.80
24. Andhra Pradesh Mahaboob Nagar 6838.00 5470.40
25. Andhra Pradesh Mancherial 2287.00 1829.60
26. Andhra Pradesh Mangalagiri 130.00 104.00
27. Andhra Pradesh Markapur 3338.14 2670.51
28. Andhra Pradesh Miryalguda 236.86 189.49
29. Andhra Pradesh Nagari 3540.00 2832.00
30. Andhra Pradesh Nalgonda 444.00 355.20
31. Andhra Pradesh Narayanpet 903.00 722.40
32. Andhra Pradesh Nirmal 2709.00 2167.20
33. Andhra Pradesh Nizamabad 3592.00 2873.60
34. Andhra Pradesh Nuzvid 4119.00 3295.20
35. Andhra Pradesh Ongole 1554.00 1243.20
36. Andhra Pradesh Palamaneru 4340.00 3472.00
37. Andhra Pradesh Piduguralla 3454.00 2763.20
38. Andhra Pradesh Pithapuram 1966.00 1672.80
39. Andhra Pradesh Ponnur 1243.00 994.40
40. Andhra Pradesh Proddutur 1680.00 1344.00
41.  Andhra Pradesh Pulivendula 3300.00 2640.00
42.  Andhra Pradesh Punganur 3036.00 2428.80
43. Andhra Pradesh Puttur 3904.00 3123.20
44. Andhra Pradesh Rajampet 3413.00 2730.40
45. Andhra Pradesh Ramachandrapuram 1162.00 929.60

‘ 46. Andhra Pradesh Ramachandrapuram 404.00 323.20
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1 2 3 4 5
47. Andhra Pradesh Rayachoty .3182.00 2545.60
48. Andhra Pradesh Rayadurg 4239.00 3391.20

~49.  Andhra Pradesh Sangareddy 1412.00 1129.60
50. Andhra Pradesh Sattenapalle (M) 2040.00 1632.00
51. Andhra Pradesh Siddipet 4512.00 3609.60
52. Andhra Pradesh Srikakulam 2092.00 1673.60
53. Andhra Pradesh Srikalashasthi 1881.00 1504.80
54. Andhra Pradesh Suryapet (Phase-1) 2348.00 1878.40
55. Andhra Pradesh Suryapet (Phase-2) 960.00 768.00
56. Andhra Pradesh Tanuka 1457.00 1165.60
57. Andhra Pradesh Tenali 8085.00 6468.00
58. Andhra Pradesh Venkatkagiri 6962.00 5569.60
59. Andhra Pradesh Vinukonda 960.00 768.00
60. Andhra Pradesh Wanaparthy 2808.00 2527.20
61. Andhra Pradesh Warangal (MC) 16446.00 14801.40
62. Andhra Pradesh Zaheerabab 1409.06 1268.10

- Andhra Pradesh Total 179570.00 ‘ 145722.30
63. Assam Hojai 1055.54 949.99
64. Assam Lakhipur (Cachar) 815.88 734.29

Assam Total 1871.42 1684.28
65. Bihar Muzafarpur 9872.25 7897.80
Bihar Total 9872.25 7897.80
66. Chhattisgarh Bilaspur 4142.60 3314.08
67. Chhattisgarh Kondagaon 451.55 361.24
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1 2 3 4 5
'68. Chhattisgarh Raigarh 1524.50 1219.60
Chhattisgarh Total 6118.65 4894.92
69. Dadra and Nagar Haveli Silvassa/Amli 1864.73 1491.78
Dadra and Nagar Haveli 1864.73 1491.78
Total
70.  Gujarat Amerli 1082.95 866.36
71.  Gujarat Balasinor 521.60 417.28
72.  Gujarat Bardoli 512.64 410.11
73.  Gujarat Bharcuch 1371.98 1097.58
74.  Gujarat Bhavnagar 2096.07 1676.86
75.  Gujarat Billmora 806.25 645.00
76.  Gujarat Boriyavi 434.35 347.48
77.  Gujarat Chaklasi 713.20 570.56
78.  Gujarat Chalala 503.64 402.91
79.  Gujarat Chota Udepur 371.67 297.34
80. Gujarat Dakor 451.98 361.58
81. Gujarat Dhanera 416.35 333.08
82. Gujarat Dhoraiji 841.61 673.29
83. Gujarat Dhragadhra 1461.04 1168.83
84. Gujarat Dwarka 1665.81 1332.65
85. Gujarat Gandevi 362.94 290.35
86. Gujarat Godhra 1446.53 1157.22
87. Gujarat Gondal 1434.04 1147.23
88. Gujarat Himatnagar 814.94

651.95
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1 2 3 4

89. Guijarat Jamnagar 2015.31 1612.26
90. Gujarat Jasdan 337.90 270.32

91.  Gujarat Jetpur 2384.09 1907.27
92. Guijarat Junagadh 1598.64 1278.91
93. Gujarat Kadi 523.51 418.81

94. Gujarat Kapadwanj 823.58 658.86

95. Gujarat Kathlal 392.44 313.95

96. Gujarat Keshod 1080.96 864.77

97. Gujarat Khambat 881.93 705.54

98. Gujarat Kheda 496.59 397.27

99. Gujarat Lunawada 477.04 381.63

100. Gujarat Mahudha 528.52 9422.82
101. QGujarat Mehsana 940.74 752.59

102. Gujarat Modasa 856.90 685.52

103. Guijarat Palitana 473.69 378.95

104. Gujarat Pethapur 428.20 342.56

105. Guijarat Petlad 1063.28 850.62

106., Gujarat Prantij 279.93 223.94

107. Guijarat Radhanpur 224.53 179.62

108. Gujarat Rajula 366.89 293.51

109. Guijarat Savardundla 555.45 444.36

110. Gujarat Shehera 369.72 295.78

111. Gujarat Sojitra 533.45 426.76

112. Gujarat Songadh 334.30 267.44

113. Gujgrat Surendranagar 765.13 612.10
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114. Gujarat Sutarpada 657.74 526.19
115. Gujarat Umreth 762.96 610.37
116. Guijarat Unjha 1699 78 1359.82
117. Gujarat Upleta 1450.48 1160.38
118. Gujarat Valsad 618.59 494.87
119. Guijarat Vijapur 273.04 218.43
120. Guijarat Viragam 770.22 616.18
121. Gujarat Wadhwan 1539.28 1231.42
Gujarat Total 43814.40 35051.52
122, Jammu and Kashmir Bhadrwah 1177.98 1060.18
123. Jammu and Kashmir Doda 2633.60 2370.24
124. Jammu and Kashmir Kathua 2136.60 1922.94
125. Jammu and Kashmir Samba 1882.00 1693.80
126. Jammu and Kashmir Sopore 3353.16 3017.8
127. Jammu and Kashmir Sunderbani 930.71 837.64
128. Jammu and Kashmir Anantnag 3689.23 3320.31
129. Jammu and Kashmir - Udhampur 2882.00 2593.80
Jammu and Kashmir Total 18685.28 16816.75
130. Jharkhand Chas 3324.19 2659.35
131. Jharkhand Deoghar 4737 77 3790.22
Jharkhand Total 8061.96 6449.57
132. Karnataka Bijapura 6277.57 5022.06
133. Karnataka Birur 1339.00 1071.20
134. Karnataka Chikkodi

2039.91

1631.93
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135. Karnataka Davangree 355.80 284.64
136. Karnataka Gajendragad — Naregal 3632.44 2905.95
137. Karnataka Hirekerur 1617.00 1293.60
138. Karnataka Hobli Dharwad 990.21 792.17
139. Karnataka Holenarasipura 89.79 7783
140. Karnataka Hungunda-likal-Kistagi 5821.20 4656.96
141. Karnataka Kerur 11 73.23 . 938.58
142. Karnataka Mulabagalu 1894.76 1515.81
143. Karnataka Mundgod 376.58 301.20
144. Karnataka Shiggaon-Savanur-Bankapur 3975.70 _ 3180.56
145. Karnataka .Shirahatti-Mulgunda 2595.58 2076.46
146. Karnataka ‘Siddapura 524.90 419.92
147. Karnataka Vijaypura 1109.62 887.70
148. Karnataka Yargol (Kotar-Bagarpet-Malur) 7992.00 6393.60
Karnataka Total 41805.29 33444.23
149. Kerala Alappuzha 9194.00 7355.20
150. Kerala Changanassery 391.91 313.53
151.. Kerala Chavakkad 1900.67 1520.54
152, _Kerala Chittur-Thathamangalam 650.00 520.00
153. Kerala ' Guruvayoor 3144.33 ' 2515.46
154. Kerala Kalpetta 3217.00 . 2573.60
155. Kerala : Malapuram 1976.00 1580.80
156. Kerala Ottapalam 1800.00 1449.00

157. Kerala Payyannur 4019.00 3215.20 -
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158. Kerala Perinthalmanna 811.00 648.80
159. Kerala Thalassery 4120.00 3296.00
160. Kerala Thiruvalla 627.92 502.34
161. Kerala Vadakara 2291.75 1833.40
Kerala Total 34143.58 27314.86
162. Madhya Pradesh Aagar 1005.80 804.64
163. Madhya Pradesh Aashta 980.40 784.32
164. Madhya Pradesh Biaora 709.47 567.58
165. Madhya Pradesh Budni 194.60 155.6S
166. Madhya Pradesh Chhatarpur 1593.80 1275.04
167. Madhya Pradesh Dabra 1112.10 889.68
168. Madhya Pradesh Dabra 1441.84 11563.47
169. Madhya Pradesh Damoh 874.20 699.36
170. Madhya Pradesh Damoh 130.17 104.14
171. Madhya Pradesh Dewas 5837.00 4669.60
172. Madhya Pradesh Garhakota 596.36 477.09
173. Madhya Pradesh Harda 1787.00 1429.60
174. Madhya Pradesh Hoshangabad 1615.26 1292.21
175. Madciiya Pradesh ltarsi 1467.83 1174.26
176. Madhya Pradesh Jaora 663.00 530.40
177. Madhya Pradesh Katni 4080.95 3264.76
178. Madhya Pradesh Khandwa 10672.30 8537.84
179. Madhya Pradesh Malajkhand 525.42 420.34
180. Madhya Pradesh Mandsaur 1552.45 1241.96
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181. Madhya Pradesh Nasrullaganj 488.96 391.17
182. Madhya Pradesh Panna 1806.37 1446.70
183. Madhya Pradeshv Ratlam 3265.10 2612.08
184. Madhya Pradesh Rehli 602.75 482.20
185. Madhya Pradesh Rehti 276.48 221.18
186. Madhya Pradesh Rewa 1427.87 1142.30
187. Madhya Pradesh Sanawad 729.68 583.74
188. Madhya Pradesh Sehore 1454.52 1163.62
189. Madhya Pradesh Shajapur 996.00 '796.80
190. Madhya Pradesh Shivpuri 5964.66 4771.73
191. Madhya Pradesh Shujalpur 1745.32 1396.26
192.  Madhya Pradesh Sironj 622.95 498.36
193. Madhya Pradesh Tikamgarh 983.18 786.54
194. Madhya Pradesh Vidisha 1557.52 1246.02

Madhya Pradesh Total 58763.31 47010.65
195. Maharashtra ) Achalpur 3759.00 3007.20
196. Mabharashtra Ahmadnagar - Ehase-1 2549.00 2039.20
197.  Maharashtra Ahmadnagar — Phase-2 7305.00 5844.00
198.  Mabharashtra Akot 1957.00 1665.60
189.  Maharashtra Amainer 2487.00 1989.60
200. Maharashtra Ambejogai 1102.30 881.84
201.  Maharashtra Arvi 729.30 583.44 v
202. Maharashtra Astha 673.50 538.80
203. Mabharashtra 35967.00 ~ 28773.60

Aurangabad __




311

Written Answers

FEBRUARY 22, 2011

to Questions

312

1 2 3 4 5
204. Maharashtra Balapur 605.00 484.00
205. Maharashtra Baramati 1368.00 1094.40
206. Maharashtra Basmath 3213.00 2570.40
207. Maharashtra Beed 2076.00 1660.80
208. Maharashtra Bhadravati 1 725.20 1380.16
209. Maharashtra Bhor 319.20 #255.36
210. Maharashtra Chalisgaon 407.00 325.60
211.  Mabharashtra Chiplun 956.00 764.80
212. Maharashtra Chopada 486.00 388.80
213. Mabharashtra Dapoli 142.00 113.60
214. Maharashtra Gadghinglaj 898.05 718.44
215. Maharashtra Gondia 6138.26 4910.61
216. Maharashtra Hadgaon 214.62 171.70
217. Maharashtra Hingoli 4576.92 3661.54
218.  Maharashtra Ichalkaranii 3694.82 2955.86
219. Maharashtra Islampur 1454.00 1163.20
220. Maharashtra Jalna 12399.00 9919.20
221. Maharashtra - Jammer '763.60 614.88
222. Maharashtra Jaysingpur 691.20 552.96
223. Mabharashtra Jintur 909.00 727.20
234,  Maharashtra Junner 660.66 528.53
225. Maharashtra Karad 2910.00 2328.00
226. Maharashtra Karmala 939.86 751.89
227. Maharashtra Katol 1918.00 15634.40
4328.18 3462.54

228

Ma.‘harash'tr,a

Khamgaon
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229.  Maharashtra Khopoli 1483.00 1186.40
230. "Maharashtra Kolhapur 5844.00 4675.20
231.  Maharashtra Kuruduwadi 766.84 613.47
232, Maharashtra Malegaon 4611.00 3688.80
233. Maharashtra Mangalwedha 796.50 ' 637.20
234. Maharashtra Manmad 336.00 ‘ ‘268.80
235.  Maharashtra Murtijapur 1767.00 i413.60
236. Maharashtra Nandbur 2405.18 1924.14
237-. Maharashtra Osmanabad 10349.42 8279.5_4.’
238. Maharashtra Pachora 1818.00 1454'4'(%)"
239. Maharashtra Parbhani 10448.00 8358.40
240. Maharashtra Parola 403.00 322.40 v
241.  Maharashtra Pathri 1043.00 834.40
242.  Maharashtra Pen 1297.00 1037.60
243.  Maharashtra Phaltan 3284.87 262.90
244.  Maharashtra Pusad 838.90 671.12
245,  Maharashtra Rahimatpur 403.60 322.88
246. Maharashtra Sailu 1189.00 951.20
247.  Maharashtra Sangammer 878.00 702.40
248. Maharashtra Sanglim, Miraj, Kupwad 7902.00 6321.60

(Sangli-ws) ‘
249. Maharashtra Sangola 2145.00 1716.00
250. Maharashtra Satara 4715.90 ' 3772.72
251. Maharashtra’ Shahda 1724.00 1379.20
252.  Maharashtra Shegaon 3104.51

3880.64
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253.. Maharashtra Shrirampur ~ 4357.00 3485.60
254, Maharasht.ra Sillod 1236.88 989.50
255. Maharashtra Solapur 7198.95 5759.16 '
256.  Maharashtra Sonepeth 298.00 238.40
257. L Maharashtra Tasagaon 1456.00 1164.80
258. Maharashtra Telhara 614.00 491.20
259. Maharashtra Umred 1516.00 1212.80
260. Mahqrasntra Vadgaon 664.06 531.20
261. Maharashtra Vaijapur 3490.60 2792.48
262. Maharashtra - Vita 747.80 598.24
263. Maharashtra Washim 2997.00 © 2397.60
' 264. Mabharashtra Yavatmal 1096.00 876.80
265. Maharashtra Yeola 1012.65 810.12
Mahérashtra Total 207342.40 165873.92
266. Manipur Bishnupur 1209.00 1088.10
'267.  Manipur Jiriban 576.00 518.40
268. Manipur Kakching 1327.00 1194.30
269. Manipur Moirang 1779.00 1601.10
~270.  Manipur Thoubal 1386.00 1247.40
Manipur Total 6277.00 5649.30
271 Mizoram Lunglei 867.44 780.70
272.  Mizoram Serchhip 687.60 618.84
Mizoram Total 1565.04 1399.54
. 273. Odisha Angul 1275.32 1018.66.
Odisha Bargarh 3033.00 2426.40

274.
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. 275. OdMha Berhampur 520.15 416.1'2_

276. Odisha Bhawanipatna 972.00 777.60

277.  Odisha Koraput 87.50 70.00

278. Odisha Nayagarh 2048.66 | 1638.93

279. Odisha Parlakhemundi 527.74 422.19

| 280. Odisha Phutbani 748.45 598.76

281. Odisha Sambalpur 976.00 780.80

282. QOdisha Talcher : 1069.00 855.20 —

283. Odisha Vyasnagar 1429.87 114390
Odisha Total 12685.69 10148.55

284.  Puducherry Yanam 3918.00 3134.40
Puducherry Total 3918.00 3134.40 -

285.  Punjab Adampur 51.00 40.80

286. Punjab Bathinda 2642.00 2113.60

287.  Punjab Fatehgarh Churrian 106.00 84.80

288. Punjab Ferozpur 834.00 667.20

289. Punjab Jalandhar (Phase-1) 336.46 -269.17

290. Punjab Kapurthala 92._00 73.60

291.  Punjab Majitha 121.00 96.80

292.  Punjab Mukstar 1541.08 12;’32.36

293.  Punjab Sunam 207.00 165.60
Punjab Total 5030.54 - 4744.43

294. Rajasthan Beawar 4979.31 | 3983 45

295. Rajasthan Makrana 4870.41 3896 33

296. Rajasthan Udaipur 5395.00 431.6.00 .
Rajasthan Total 15244.72 12195.78
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297 ° Sikkim Mangan 1580.82 1+422.74
Sikkim Total 1580.82 1422.74
298 Tamil Nadu A. Vellapatty .347.30 277.84
299. Tamil Nadu Abiramam 339.00 271.20
v_3l00. Tamil Nadu Amoor 110.00 88.00
301.  Tamil Nadu Arakkonam 844.70 675.76
302.. Tamil Nadu Aranthangi 340.00 272.00
-303. Tamil Nadu Boothipuram 61.18 48.94
304 Tamil Nadu Chettipalayam 71.07 56.86
1305.  Tamil Nadu Chidambaram 615.60 492.48
306. Tamil Nadu ' Devakottai 30.00 24,00
307. Tamil Nadu Erode 588.16 470.53
308._ Tamil Nadu Gandhi Nagar 29.15 23.32
309. Tamil Nadu Gudalore 165.10 132 08
310.  Tamil Nadu Gudalpur 525.00 420.00
311.  Tamil Nadu llayankudi 1121.00 896.80
312.  Tamil Nadu Kalinjur 105.27 84.22
313.  Tamil Nadu Kamuthi 801.00 640.80
"314: - Tamil Nadu . . Karumathampatti 561.41 449.13
315.  Tamil Nadu Karur 110.38 88.30
-316. . Tamil Nadu Keelakarai 2015.50 1612.40
317.  Tamil Nadu Kombai 223.00 178.40
318. Tamil Nadu Mandapam 893.00 714.40
‘319.  Tamil Nadu Manimutharu 130.84 104.67
320. Tamil Nadu Maraimalai Nagar 254.00 203.20
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321.  Tamil Nadu Marungoor 31.26 25.01
322. Tamil Nadu Methur ' 1247.19 997.75
323. Tamil Nadu Moolakaraipatti 226.00 180.‘50
324, Tamil Nadu Mudukulathur 1127.00 901.60
325. Tamil Nadu Myladi 25.91 20.73

- 326. Tamil Nadu Nalloor 62.69 _ 50.15
327. Tamil Nadu Namakkal ‘ 990.50 792.40
328. Tamil Nadu Nerkuppai '314.00 251.20
329" Tamil Nadu Oddanchatram 581.1‘7 464.94
330. Tamil Nadu Othakalmandapam 51.52 41.22
331. Tamil Nadu , Palayam 159.18 127.34
332. Tamil Nadu Palladam 891.23 712.98
333. Tamil Nadu Panaipuram 155.37 124.30
334, Tamil Nadu Parmakudi 5824.30 4659.44
335. Tamil Nadu Ponnamaravathy 721.00 576 80
336. Tamil Nadu R.S. Mangalam -567.00 453.60
337. Tamil Nadu Ramanathpuram 4770.00 3816.00 -
338. Tamil Nadu Rameshwaram 3376.50 ‘ 2701.20
339. Tamil Nadu Rasipuram 669.20 - 535.36
340. Tamil Nadu Samalapuram 337.87 270.00
341.  Tamil Nadu Sarkarsamakulam 78.27 62.62 R
342. Tamil Nadu Sayalkudi 853.60 682.88
343. Tamil Nadu Sevugapatti 141.84 113.47
344. Tamil Nadu Shenbakkam 78.65 62.92
345. Tamil Nadu Sivagangai 3279.90 2623.92

346. Tamil Nadu Srivilliputhur 2949.19 2359.35
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1 2 3 4 5
347. Tamil Nadu Thanjavur 904.00 723.20
348. Tamil Nadu’ Thevaram 252.25 201.80
349. Tamil Nadu Thimiri 101.00 80.80
.350.  Tamil Nadu Thirukazhukundram 105.00 84.00
351.  Tamil Nadu Thirumalayampalayam 57.62 _46.10
352.  Tamil Nadu Thirupathur (Sivaganga Distt.) 1447.00 11567.60
353. Tamil Nadu Thirupathur (Vellore Diétt.) 648.00 518.40
354. Tamil Nadu Thiruthani 512.30 409.84
355. Tamil Nadu Thondi 930.00 744.00
356. Tamil Nadu Valparai 221. 0 177.12
357.  Tamil Nadu Vedasandur 236.68 189.34
358.‘ Tamii Nadu Vellakoil 947.06 757.65
359. Tamil Nadu Vikramsingapuram 246.00 196.80
360. Tamil Nadu Villupuram 955.00 764.00
Tamil Nadu Total 47355.31 37884.25
361.  Uttar Pradesh Basti 973.26 778.61
362.  Uttar Pradesh Fatehpur (Distt.-Fatehpur) 1570.04 1256.03
363.- Uttar Pradesh Firozabad 2638.88 2111.10
364. : Uttar Pradesh - Siddharthnagar 203.36 162.69
365. Uttar Pradesh Unnao 385.09 308.07
366. - Uttar Pradesh. Ballia 804.23 643.38
367.  Utar Pradesh . Etah 962.48 769.98
368.  Uttar Pradesh Bulandshahar 1937.86 1550.29
369.  Uttar Pradesh Gonda 986.71 788.57
370.  Uttar Pradesh Baruasagar 718.62 574.90
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1 2 3 "4 5
371.  Uttar Pradesh Faizabad 1880.82 1504.66
372.  Uttar Pradesh Gorakhpur 1598.85 1279.08
373. Uttar Pradesh Loni 4983.63 3986.90
374. Uttar Pradesh Baghpat 318.15 254.52
375.  Uttar Pradesh Ghazipur 681.58 545.26
376.  Uttar Pradesh Khurja (Bulandshahar) 1243.81 995.05
377.  Uttar Pradesh Moradabad 3719.24 2975.39
- 378. Uttar Pradesh Muzaffernagar 3214.33 2571.46
| 379.  Uttar Pradesh Hapur 2848.96 2279.17
380. Uttar Pradesh Laharpur (Sitapur) 178.25 142.60
381.  Uttar Pradesh Modinagar 2339.17 1871.34
382. Uttar Pradesh Nanpara (Bahraich) 237.78 190.22
383. Uttar Pradesh Sambhal 1201.29 961.03
384.  Uttar Pradesh Badaun 1118.74 894.99
385.  Uttar Pradesh Balrampur 616.29 493.03
386. Uttar Pradesh Bijnaur 1036.94 829.55
387. Uttar Pradesh Deoria 1104.06 883.25
388. Uttar Pradesh Kannauj 885.26 708.21
389. Uttar Pradesh Lakhimpur 1190.31 952.25
390. Uttar Pradesh Mau 555.93 444.74
391.  Uttar Pradesh Ramnagar 591.93 473.54
392. Uttar Pravdesh Shahjahanpur 999.77 799.82
393. Uttar Pradesh Azamgarh 458.34 366.67
394. Uttar Pradesh Ghaziabad (PM) 3108.12 2486.50
395. Uttar Pradesh Padurna 615.25 492.20
396. Uttar Pradesh Sandila 693 58 554.86
Uttar Pradesh Total 48599.91 38879.93
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397.- West Bengal Arambag 1122.21 897.77
398. West Bengal Berhampore 1270.00 1016.00
399. West Bengal Contai 2317.88 1854.30
400. West Bengal Dhulian 2062.64 1650.11
401. West Bengal Diamond Harbour 3479.90 2783.92
402.  West Bengal Gushkara 780.27 624.22
403. West Bengal Haldia 558.57 446.86
404. West Bengal Kaliyaganj 1167.84 934.27
405. West Bengai Kandi 3740.29 2992.23
406. West Bengal Katwa 1298.14 1038.51
407. West Bengal Kharar 679.17 543.34
408. West Bengal Khirpai 946.34 757.07
409. West Bengal Krishnanagar 1243.00 994.40
410. West Bengal Nalhati 567.62 454.10
411. West Bengal Old Malda 1819.86 1455.89
412.  West Bengal Rampurhat 715.67 572.54
413. West Bengal Santipur 1724.00 1379.20
414.  West Bengal Siliguri 2271.00 1816.80
415.  West Bengal Suri 965.73 772.58
416. West Bengal Taherpur 867.75 694.20
417. West Bengal Tamluk 1135.60 908.48
418. West Bengal Tarakeshwar 927.58 742.06

West Bengal Total 31661.06 25328.85
Grand Total 786721.36 634440.34
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Detail of Sanctioned projects in FY 2007-08

Sl Name of Name of City Sector Project Name Date of Approved  Additional Amount
No. State approval Cost Central of ACA
by CSMC (Rs. in  Assistance Released
lakhs) (ACA) for
Committed  Utilisation
(Rs. in (Rs. in
lakhs) lakhs)
1 2 3 4 5 6 7 8 9
1.  Andhra Hyderabad Water Krishna Drinking Water Supply Project 26-Nov.-07  60650.00 21227.50 21227.50
Pradesh Supply (Phase-ll)
2. Andhra Hyderabad Water Refurbishment of existing feeder system 28-Jan.-08  23222.00 8127.70 2031.92
Pradesh Supply including distribution network for 19 zones
in Old Municipal Corporation of Hyderabad
3. Andhra Vishakhapatnam Water Providing water supply distribution system 7-Sep.-07 4600.00 2300.00 575.00
Pradesh Supply to Gajuwaka area ofGVMC (Phase-lIl)
4.  Andhra Vishakhapatnam Water Augmentation of Drinking water supply to 28-Dec.-07  24074.00 12037.00 2407.40
Pradesh Supply peripheral areas
5. Assam Guwabhati Water Proposal for South Guwahati West Water 29-Feb.-08 28094.00 25284.60 0.00
Supply Supply Scheme in Guwahati Metropolitan
Development Area
6. Gujarat Surat Water Water Supply system for New East Zone 29-Feb.-08 16743.43 8371.71 0.00
Supply areas of Surat Municipal Corporation
7. Jammu and Srinagar Water Augmentation of Water Supply to Tangnar 23-Nov.-07 14837.00 13353.30  3338.33
Kashmir Supply Zone (Zone-V) of Greater Srinagar
8. Karnataka Mysore Water Water Supply project for Mysore 7-Mar-08 10881.99 8705.59 0.00
Supply
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9. Madhya Bhopal Water Narmada Water Supply Project for Bhopal 15-Feb.-08  30604.16 15302.08  3825.52
Pradesh Supply
10. Madhya Ujjain Water Reorganisation of Water Supply Scheme 7-Mar.-08 6686.44 5349.15 1337.28
Pradesh Supply
t1. Maharashtra Greater Water Underground Tunnel from Malabar Hill 20-July-07  9398.79 3289.58 822.39
Mumbai Supply Reservoir to Cross Maidan (3.6 kms.)
12. Maharashtra Greater Water Underground Tunnel from Maroshi to
Mumbai Supply Ruparel College (12 kms.) 7-Sep.-07 29486.76  10320.37 2580.09
13. Mizoram Aizawl Water Renewal of Pumping Machineries and 23-Nov.-07 1681.80 1513.62 378.41
Supply Equipments and Transmission System of
Greater Aizawl Water Supply Scheme
(Phase-li}
14.  Rajasthan Ajmer- Water Water Supply to Ajmer Pushkar 28-Dec.-07 16642.00 13313.00 0.00
Pushkar Supply
16.  Tamil Nadu Chennai Water Improvement of Water Supply to Porur 18-May-07 1235.79 432.53 108.13
Supply Town Panchayat
16. Tamil Nadu Chennai Water Improvement of Water Supply to Maduravoil 20-July-07 2330.00 815.50 203.88
Supply
17. Tamil Nadu Chennai Water Construction of sump cum pump house 6-Aug.-07 911.00 318.85 79.71
Supply over 90 cusec canal near Poondi reservoir
for raw water treatment plant
18. Tamil Nadu Chennai Water Comprehensive Water Supply scheme for 26-Oct.-07 10384.00 3634.40 908.60
Supply Avadi Municipality
19. Tamil Nadu Chennai Water Nerkundram Village Panchayat-improvement  18-Jan.-08  1917.00 670.95 67.09
Supply of Water Supply
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20. Tamil Nadu Chennai Water Providing Comprehensive Water Supply 23-Nov.-07  2424.00 848.40 212.10
Supply Scheme to Ulagaram Puzhuthivakkam

Municipality

21. Uttar Pradesh  Agra Water Agra Water Supply 22-Feb.-08 8270.50 4135.25 1033.81
Supply '

22. Uttar Pradesh  Allahabad Water Water Supply Component of Allahabad City 6-Aug.-07 8969.00 4484 .50 1121.13
Supply '

23. Uttar Pradesh  Kanpur Water Water Supply Works for innder Old Area 26-Oct.-07 27094.89 13547.44 2709.49
Supply of Kanpur City

24, Uttar Pradesh  Lucknow Water Water Supply Works of Lucknow (Phase-| 7-Sep.-07 38861.00 19430.50 4857.63
Supply Part-1 Vol. 1 to V)

25. Uttar Pradesh  Meerut Water Water Supply for Meert 11-Jan.-08 27301.00 13650.00 3412.63
Supply

26. Uttar Pradesh  Varanasi Water Water Supply Component Priority of 6-Aug.-07 11102.00 5551.00 1387.75
Supply Varanasi

27  _ttarakhand Dehradun Water Water Supply Scheme (Phase-l) 28-Dec.-07 7002.70 5602.16 840.32
Supply

28. Uttarakhand Haridwar Water Water Supply Reorganisation Scheme ~ 28-Jan.-08 4784.43 3827.54 574.13
Supply

29. Uttarakhand Nainital Water Augmentation and Renovation of Water 28-Dec.-07 547.00 437.60 109.40
Supply Supply Part-|

30. West Bengal Kolkata Water Water Supply Scheme for added areas of 18-May-07 9068.91 3174.12 793.53
Supply Howrah Municipal Corporation
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31. West Kolkata Water Development and Management of Water 28-Dec.-07  2606.62 912.32 228.08
Bengal Supply Supply and Sewerage system at Sector-V,
Naba Digianta Industrial Township Authority
at Sark Lake
A
32. West "Kolkata Water Barrackpore and North Barrackpore Municipal 11-Jan.-08  12950.88  4532.81 226.64
Bengal Supply Areas N
33. West Kolkata Water 24x7 Water Supply Scheme for Chandernagore 8-Feb.-08 2521.87 882.67 44.13
Bengal ' Supply Municipal Corporation ‘
34. West Kolkata Water Surface Water Supply Scheme for Municipal 22-Feb.-08  14194.25 4967.98 0.00
Bengal Supply Towns of Naihati, Halisahar, Kanchrapara,
Gayeshpur and uncovered areas of Kalyani,
Kolkata
Total 472079.21 240351.71 57442.02
Detail of sanctioned Projects in FY 2008-09
1. Andhra Vishakhapatnam Water Refurbishment of comprehensive Water 22-Jan.-09  19018.00 9509.00 2377.25
Pradesh ' Supply Supply in North Eastern Zone in Central
Area of Greater Vishakapatnam Municipal
Corporation
2. Andhra Vishakhapatnam Water Comprehensive Water Supply proposed in 22-Jan.-09 4793.48 2396.74 599.18
Pradesh Supply Old City of Greater Vishakapatnam
3. Bihar Patna Water Phulwarishariff Water Supply Scheme 29-Dec.-08  2470.26 1235.13 123.51
Supply
4.  Bihar Patna Water Khagul Water Supply Scheme 29-Dec.-08  1315.43 657.72 154.43
Supply
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5. Bihar Bodhgaya Water Bodhgaya Water Supply Project 14-Jan.-09 3355.72 2684.57 671.14
Supply
6. Bihar Patna Water Danapur Water Supply Project 13-Feb.-09 6896.45 3448.23 862.06
Supply
7.  Bihar Patna Water improvement and Augmentation of Water 20-Feb.-09 42698.00 21349.00 0.00
Supply Supply System of Patna City
8. QGujarat Surat Water Water Supply Distribution System for South- 6-Feb.-09  20109.67 10055.00 2514.00
Supply East Zone Areas
9.  Gujarat Vadodara Water Source Augmentation for Water Supply 13-Feb.-09  3839.00 1919.00 480
Supply (Canal Based) Vadodara {Gujrat) Phase-ll
10. Haryana Faridabad Water Augmentation of Water Supply for Faridabad 14-Jan.-09 49349.00 24674.50 6168.61
Supply Town, Haryana
1.  Himachal Shimla Water Rehabilitation of Water Supply Distribution 20-Feb.-09  7236.00 5788.80 0.00
Pradesh Supply System for Shimla City
12.  Jammu and Srinagar Water Augmentation of water supply for Zone-IV 13-Feb.-09 12100.00 10000.00 2500.00
.\ashmir Supply of Greater Srinagar '
13. Jharkhand Ranchi Water Water Supply Project for Ranchi 19-Aug.-08 28839.15 23071.32 5767.83
Supply
14. Jharkhand Dhanbad Water Improvement of Water Supply to Dhanbad 21-Nov.-08 36585.00 18292.65 914.63
Supply
15. Madhya Bhopal Water Water Supply Diétribution Network of Bhopal 14-Jan.-09 41545.64 20772.82 5193.2
Pradesh Suppy
16. Madhya Jabalpur Water Rehabilitation of existing Pumping Stations 20-Feb.-09 1406.00 703.00 0.00
Pradesh’ Supply at Ranjhi, Fagua and Construction of new '

Pumping Stations at Bhongadwar WTP

FAN

SI8MSUY UBNILIM

(exes) 2e61 ‘€ YNNOIVHA

suoseny o}

8¢ge



1 2 3 4 5 6 7 8 9
17.. Maharashtra Greater Water Kalyan Dombivli-150 MLD Water Supply 14-Oct.-08  10681.49 3738.52 373.85
Mumbai Supply Scheme of Kalyan Dombivli Municipal
Corporation
18. Maharashtra Greater Water Navi Mumbai — Augmentation of Water 30-Oct.-08  23052.03 8068.21 2017.06
Mumbai Supply Supply system for Navi Mumbai Municipal
Corporation (NMMC)
19. Mabharashtra Greater Water Ulhasnagar-Water Supply Distribution System 19-Dec. 08  12765.23 4467.83 223.30
Mumbai Supply
20. Mabharashtra Greater Water Augmentation of existing Water Supply 6-Feb.-09  25363.48 8876.51 2219.13
Mumbai Supply Scheme of Kalyan Dombivli Municipal
Corporation
21. Maharashtra Pune Water PCMC — Water Supply Phase-lt 14-Jan.-09  13511.82 6755.91 17511
Supply
22. Maharashtra Nagpur Water Water Supply for NIT Area (Phase-Il) 13-Feb.-09 29639.55 14819.78 0.00
Supply Tertiary Distribution Network in 46 Clusters
23. Mabharashtra Nagpur Water Rehabilitation plan to implement 24x7 Water 13-Feb.-09  38786.00 19393.00 0.00
Supply Supply Project for Nagpur under PPP
framework
24. Meghalaya Shillong Water Greater Shillong Water Supply Project 19-Aug.-08 19349.72 17414.75 4353.69
Supply (Phase-lil) for augmentation of Water Supply
to Shillong
25. Odisha Puri Water 24x7 Piped Water Supply to Puri Town 18-July-08  16690.00 13352.00 3338.00
Supply
26. Tamil Nadu Chennai Water Providing Comprehensive Water Supply 21-Nov.-08  8511.70 2979.00 745.00
Supply Scheme to Thiruvottyur Municipality

B

6€€

S1omMsuy Uajlim

102 ‘22 A”vNdE3d

suonsend o}

ove



1 2 3 4 5 6 7 8 9
27. Tamil Nadu Chennai Water Comprehensive Water Supply Scheme to 29-Dec.-08 6439.00 2254.00 564.00
' Supply Alandur Municipality
28. Tamil Nadu Coimbatore Water Water Supply Improvement scheme to 6-Feb.-09 5882.36 2941.18 735.30
Supply 16 Town Panchayats in Coimbatore Urban
Agglomeration
29. Tamil Nadu Chennai Water Providing Comprehensive Water Supply in 14-Jan.-09 26708.00 9347.00 2336.95
Supply entire area of Ambattur Municipality
30. Tamil Nadu Madurai Water Combined Water Supply Sheme to Madurai  20-Feb.-03 20141.00 10070.50 0.00
Supply Urban Agglomeration Area
31. Tripura Agartala " Water Agartala Water Supply Project (North Zone) 19-Sep.-08  7826.00 7043.40 1760.85
y, Supply
32> Uttar Allahabad/ VWater Water Supply Component of Allahabad City 29-Dec.-08 16234.00 8117.00 1623.00
Pradesh Supply (Part-H)
33. Uttar Varanasi Water Water Supply Part-il of C-s-Varuna-Area 30-Oct.-08 8610.00 4305.00 1076.25
Pradesh Supply '
34. Uttar Kanpur Water Water Supply Part-ll for remaining areas of
Pradesh Supply . Kanpur ' 22-Jan.-09 37778.92 18889.46 472237
35. - Uttar Lucknow Water Water supply for Lucknow (Phase-l Pan-ll) 20-Feb.-09 14656.60 7328.25 0.00
Pradesh Supply ' :
36. West Kolkata Water Tallah Palata Dedicated Transmission Main 16-May-08 30492.48 10672.37 2668.09
Bengal Supply
37. West ‘Kolkata Water 24x7 Water Supply Scheme for Garulia 14-Oct.-08 4719.26 1651.74 412.94
Bengal Supply Municipality
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38. West Kolkata Water Trans‘municipal Surface Water Supply 22-Jan.-09 31272.08 10945.23  2736.31
Bengal Supply Scheme for Dum Dum, North Dum Dum, :
and South Dum Dum Municipalities
39. West Kolkata Water Water Supply Scheme for Bhadreswar 20-Feb.-09  7462.89 2612.01 -0.00
Bengal Supply Municipal Area, Kolkata U.A.
40. West Kolkata Water 24x7 Water Supply Scheme for Budge 26-Feb-09 8164.12 2857.44 0.00
Bengal Supply Budge Municipality, Kolkata U.A.
Total 706294.53 355457.57 61983.02
Detail of sanctioned Projects in FY 2009-10
Sl.  Name of Name of City Sector Project Name Year of Date of Approved Additional  Amount ..
No. State sanction approval Cost Central of ACA
by CSMC (Rs. in  Assistance Released
lakhs) (ACA) for
Committed Utilisation
(Rs. in (Rs. in
lakhs) lakhs)
1 2 3 4 5 6 7 8 9 10
1. Andhra Hyderabad Water Comrehensive Water Supply 2009-10 22-Jan-10 31426.00 9000.00 0.00
Pradesh Supply Distribution Network and

Implemention of Sewerage
Master Plan for identified
priority Zones of Rajendranagar
Municipal Circle of GHMC
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Chandigarh ~ Chandigarh Water Augmentation of Water Supply 2009-10 20-Nov.-09 13421.00 10738.80 0.00
(UT) Supply Phase-V, Chandigarh
Guijarat Vadodara Water Basic Services to Developing 2009-10 29-Sep.-09 16789.88 8394.94 2098.73

Supply Rehabiltation of Kaans in
.Vadodra City (a) Storm Water
drainage Sector (b) Water
Supply Sector
Gujarat Vadodara Water Supplementary DPR for Water 2009-10  9-Feb.-10 2059.26 605.50 151.37
Supply Supply in Ajwa Zone of ‘
Vadodra City
Punjab Amritsar Water Rehabilitation of exicting Water 2009-10 20-Nov.-09  4578.00 2289.00 572.25
Supply Supply for Walled City Area,
Amritsar
Sikkim Géngtok Water Upgradation and modernization 2009-10 20-Nov.-08  7261.66 6535.49 1663.87
' Supply of raw water trunk mains and
water treatment plant for Greater
Gangtok
Uttar Varaha_si Water Water Supply Component 2009-10 25-Sep.-09  20916.00 9000.00 2250.00
Pradesh ' Supply (Priority-ll) for Trans-Varuna
Area of Varanasi City
West Kolkata Water Comprehensive distribution 2009-10  24-Apr.-09 2155527  7544.34  1886.06
Bengal Supply network with in the command
zone of 30 MGD dhapa water
treatment plant.
West Kolkata Water Water Supply Scheme for 2009-10 28-Aug.-09  24970.42 8739.65 2184.91
Bengal . Supply Bhatpara Municipal Area
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West Asansol Water 24x7 Water Supply Scheme 2009-10 11-Dec.-09 12681.40 6340.70 - 1585.18
Bengal Supply (Phase-lll) for Durgapur
West Asansol Water 24x7 Water Supply Scheme for 2009-10 22-Jan.-10 13370.60 6685.50 1671.33
Benga!l | Supply Kulti Municipality, Asansol UA
West Kolkata Water Metering of Water Supply System  2009-10 22-Jan.-10  1369.41 479.29 119.82
Bengal Supply for Chandernagar Municipal

Corporation

West Kolkata Water Supply Surface Water Supply Scheme 2009-10  19-Mar.-10  13849.36 4847.28 0.00

Bengal for Bally Municipality, Kolkata
Total : 184248.26 81200.29 14183.52
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349 Written Answers

Foreign Contribution for NGOs

4. SHRI P.C. MOHAN: Will the Minister of HOME
AFFAIRS be pleased to state:

(a)  whether the competent authority is allowed to

grant permission to Non-Governmental Organisations

(NGOs) to receive foreign contribution through other
organisations, registered under Societies Act and having

prior permission for receiving foreign contribution;

(b) if so, the details of such permission granted
to the organisations registered with the Registration of
Societies, Delhi during each of the last three years; and

(¢} the details of the NGOs and the respective

.organisation through which the fund is received?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI MULLAPPALLY RAMACHANDRAN):
(a) Yes, Madam.

{b) and (c) The number of such permission during
the period 1.1.2008 to 31.12.2010 to NGOs registered in
Delhi under Societies Registration Act is ‘one' only i.e.
during the year 2010.

Permission to Operate TV Channels

5. SHRI G.M. SIDDESHWARA:
SHRI P.K. BlJU:

Will  the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the number of news and entertainment
Television (TV) channels functioning/operating in the
country alongwith the number of requests received by the
Government to operate new TV channels;

(b) whether a large number of applications are
still pending with the Government to permit the operation
of private news and entertainment channels in the

country;

(c) if so, the details thereof alongwith the reasons

PHALGUNA 3, 1932 (Saka)

to Questions 350

therefor and the action taken thereon so far;

(d)  whether the recommendations made by the
Telecom Regulatory Authority of India (TRAI) in this

" regard have been cleared by the Government;

(e) if so, the details thereof and if not, the reasons

therefor; and

() the number of existing TV channels which have
not followed the norms/guidelines prescribed by the Gover-
nment alongwith the details of action taken against them?

THE MINISTER OF STATE IN THE MINISTRY OF
INFORMATION AND BROADCASTING (SHRI CHOUDHARY
MOHAN JATUA): (a) The Ministry has permitted 314 Non-

News and Current Affairs Channels and 312 News and

Current Affairs Channelsas on 19-01-2011. 293'app|ications
have been received by the Ministry for issue of permissions
to operate new TV Channels.

(b) and (c) 293 applications have been received in
the Ministry for permission to operate TV Channels.
Receipt of new applications in the Ministry is an ongoing
process. The applications received are processed in
accordance with the Uplinking/Downlinking Guidelines
and permissions are issued after obtaining clearances
from the Ministry of Home Affairs, Department of Space
and Department of Revenue as the case may be.

(d) and (e) Recommendations of Telecom Regulatory
Authority of India (TRAI) have been considered in the
Ministry, and the views of the Ministry on each of the
recommendations have been forwarded to TRAI- on
02-02-2011 for their further recommendations. The views
of the Ministry have also been posted on the Ministry's
website www.mib.nic.in.

W] During the period from January, 2008 till date
(17.02.2011), 75 instances of violation of the Programme
and Advertising Codes by various channels have been
noticed. The Ministry has taken appropriate action
against channels which have violated the provisions
of the Cable Television Networks (Regulation) Act,
1995.
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Wheat for Fiour Mills

8.  SHRI K.C. SINGH 'BABA" Will the Minister of
CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION be pleased to state:

(a) the number of roller flour mills registered with
the Food Corporation of India (FCl) in Delhi and
“the number out of them getting wheat from the FCt
alongwith the average quantity disbursed Per week
durihg each of the last three years and the current year,

State-wise;

(b) the rates at which wheat was provided to
these mills alongwith the market priée of such wheat
prevailing at that time;

{c)  whether the FCI has imposed certain conditions
including furnishing of pollution certificate for providing
wheat at cheap rate to the mills after the initiation of bids
during December. 2009;

{d) if so, the details thereof indicating the number
of mills rendered ineligible as result thereof; and

(e) the likely impact of the move on the

consumers?

THE MINISTER OF STATE OF THE MINISTRY
OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (PROF. K.V. THOMAS): (a) The
procedure of empanelment of Roller Flour Mills etc. has
been started from 1.12,2009. At present 57 Roller Flour
Mills are empanelled with FC| in Delhi. Wheat under
OMSS (D) is sold to these buyers only in Delhi and not
in other States.

_ During 2007-08, no wheatsstock was sold under
OMSS (D) in Delhi Region.

During 2008-09, wheat was sold through tenders to
85 buyers. Buyer-wise details are at Statement-l, giving
quantity of wheat sold in various tenders.

Details of wheat sold through tender in Delhi in

FEBRUARY 22, 2011
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2009-10 and 2010-11 are at Statement-ll and Il

respectively.

(b) The wheat stocks are sold through tenders at

" the reserve price fixed by HLC or at higher prices if

offered by tenderers. Year-wise prevail'ing whole-sale
prices of wheat for the period January 2009 to February,
2011, are enclosed ‘at Statement-lV. The statements
showing the reserve prices from 2008-09 to 2010-11 is
placed at Statement-V.

(c) and (d) Yes, Madam, as per the approved

" guidelines, a Committee headed by GM, FCI, (Region)

has been delegated powers to undertake sale of wheat
under OMSS (D) to Bulk consumers. While' empanelling
the eligibie Bulk consumers in Delhi Region the
competent committee did not consider Bulk consumers
having their mills located in residential/non-ming areas
of Delhi as Hon'ble Supreme Court of India has ordered
shifting of industries from the non-conforming areas, in
the case of M.C. Mehta v/s Union of India and Others
W.P.(C) N0.4677/1985. Delhi Pollution Control Committee
(DPCC) confirmed that 56 mills were located in
approved industrial areas/nonh residential areas. and
these had either their consent or are under consideration
for granting consent/renewal of consent. The, Committee
headed by G.M. (Delhi Region), FCI considered these
56 cases for empanelmént and sale of wheat under
OMSS (D) Bulk. The remaining 44 Mills which were
located in residential/non-conforming cluster of Industries
for redevelopment in MPD-2021, were not considered
eligible by the Committee headed by GM, FCI, (Delhi
Region). Later on one more buyer was empanelled as
eligible by FCI.

{e) As against the allocation of 2,26,608 tonnes
of wheat for Bulk consumer of Delhi State, FCI has sold
2,18,810 tonnes of wheat from October 2009 to December
2010. Similarly against the allocation of 1,57,000 tonnes
wheat for Bulk consumer of Delhi State FCI has sold
64,360 tonnes of wheat from January 2011 to February
2011 (As on 15.02.2011).



Statement-1

Party-wise details of Wheat alloted under OMSS(D) Bulk during 2008-09

+

Area, Ba\{yana, Delhi

Sl Name of the Party Against Against Against Against Against Against Total
No. 1st Tender 2nd Tender 3rd Tender 4th Tender 5th Tender 6th Tender Quantity
dated dated dated dated dated dated
23.10.2008 21.11.2008 23.12.2008 28.01.2009 16.02.2009 25.02.2009

1 2 3 4 5 6 7 8 9

1. Bawana Dal and Flour Mills, Sector-4, J-120, 1000 470 1000 400 390 207 3467
Industrial Area, Bawana, Delhi

2.  Shakti Bhog Foods Ltd., 24 SSI Industnal. 1000 470 1000 380 460 850 4160
Area, G.T.- Road, Delhi-110033

3. Bajrang Flour Mills, P-19, Sector-01, DSIDC, 800 . 455 1000 380 410 980 4025
Bawana, Delhi

4. J.J. Foods (P) Ltd., F-1738, DSIDC Complex, 1000 470 1000 400 390 1000 4260
industrial Area, Narela, Delhi-110040

5. Shri Kalka Flour Mills, C-29, Okhla Industrial 250 115 550 220 210 500 1845
Area, Phase-i, New Delhi

6. Sahrawat Flour Mills, G-46, Serctor-2 DSIDC, 500 235 800 320 310 740 2905

" Bawana, [_)elhi

7. Jugal Kishore Harbans Lal, B-40/1 and 40/2, 1000 550 1000 400 390 1000 4340
Lawrence Road, Industrial Area, Delhi-110035

8. Suraj Flour Mills, 86, Pehiad Pur Banger, 200 100 500 200 190 335 1525
Delhi-110042

9 Gaurav Enterprises, Sector-4 H-1-6, Industrial 100 100 400 160 150 79 989

€6¢E

SIaMsSUY USHILIM

(exes) ze6L ‘€ VNNOIVHA

suojiseny) o} -

451



2 3 4 5 6 7 8 9

10. Goel Flour.Mills, F-273, Sector-1, DSIDC, 300 140 600 240 230 " 550 2060 '
Bawana, Delhi

11. Vikas Pulses Pvt. Ltd., C-463-64, DSIDC 1000 470 1000 300 490 960 4220
Industrial Area, Narela, Delhi-110040 )

12. Naresh Kumar Sunil Kumar, D-1519, DSIDC 600 280 900 360 350 186 2676
Industrial Complex, Narela, Delhi-110040

13. M/s. Raj Kumar Ahuja, C-6/11, Lawrence 750 615 1000 645 640 1000 4650
Road, Industrial Area, Delhi-110035 :

14. Ganga Roller Flour Mills (P) Ltd., B-37, 1000 615 1000 645 645 1000 4905
Lawrence Road, Industrial Area, Delhi-110035 '

15. Mahaiaxmi Roller Flour Mills, C-35/14, 1000 615 1000 640 645 1000 4900
Lawrence Road Industrial Area, Delhi-110035

16. Vikram Roller Flour Mills (P) Ltd., B-71/1-2, 1000 615 1000 645 645 1000 4905
Lawrence Road, Industrial Area, Delhi-110035

17. Modern Flour Mills (P) Ltd., B-15, Lawrence 1000 615 1000 645 640 1000 4900
Road, Industrial Area, Delhi-110035 '

18. The Delhi Flour Mills Company Ltd., 8381, 1000 1000 1000 1000 1000 1000 6000
Hos}:-anara Road, Delhi-110007

19. Ashoka Roller Flour Mills, B-40, Lawrence 700 615 1000 640 645 1000 4600
Road Industrial Area, Dethi-110035

20. Shree Bankey Behari Roller Flour Mills, C-12, 1000 615 1000 645 640 - 1000 4900
Lawrence Road industrial Area, Delhi-110035

21. Rajdhani Roller Flour Mills Pvt. Ltd., C-32, 1000 615 1000 645 *640 1000 4900

Industrial Area, Lawrence Road, Delhi-110035
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22. Modi Flour Mills, Okhla Industrial Estate, 1000 615 1000 645 640 1000 " 4900
Phase-3, New Dethi-110020

23. Victoria Foods Pvt. Ltd., B-32, Lawrence 1000 615 1000 645 640 1000 4900
Road, Industrial Area, New Delhi-110035

24. Yadav Flour Mills Ltd., S-12 and 13, Badii 1000 615 1000 640 645 1000 4900
Industrial Area, Phase-1, Delhi-110042

25. Sadashiv Agro Foods Pwt. Ltd., C-35/16, 100 100 200 100 100 250 850
Lawrence Road Industriali Area, Delhi-110035 '

26. Mahender Flour Milis, 51 Packet-M, Sector-1, 500 290 800 320 310 740 2960
DSIDC Complex, Bawana, Delhi-110039

27. Trupati Foods Products, 22/12/1, Gali No. 4, 300 285 800 320 280 625 2610
Sameypur, Delhi

28. Neel Kanth Food Products, F-1755, DSIDC 200 100 500 200 190 460 1650
Industrial Complex, Bhorgarh (Narela), Delhi '

29. Kumar Flour Mills 839 G, Najafgarh, Nangloi 200 100 500 200 190 455 1645
Road, Delhi’

30. Om Prakash Gupta Associates, A-10, Lawrence 500 235 800 320 310 740 2905
Road Industrial Area, Delhi

31. Ram Karan Flour Mills Pvt. Ltd., D-1582, 800 200 1000 400 390 207 2997
DSIDC, Narela, Delhi-110040

32. Goyal Food Products, A-16, DSIDC, Narela, 150 100 450 180 170 405 1455
Delhi-110040

33. Chhabra Flour Mills, 29, Group Industries, 300 150 500 300 190 455 1895

Lawrence Road, Delhi-110035
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34. Sodhi Flour Mills, C-35, Okhla Industrial Area, 1000 615 1000 640 645 1000 4900
Phase-l, New Delhi-110020

35. Gogia Flour Miils, GI-30, Lawrence Road 700 300 1000 400 390 940 3730
Industrial Area, Delhi-110035

36. Mahavir Dal Mill, B-150, Sector-2, DSIDC, 900 400 1000 400 390 940 4030
Bawana, Delhi-110039

37. Shri Hanuman Flour Mills, C-9/3, Lawrence 150 495 500 200 190 455 1990
Road Delhi-110035

38. Golden Food Products, Gl-25, Lawrence Road 500 235 900 360 350 840 3185
Industrial Area, Delhi-110035

39. Priyanshu Flour Mills. A-65, Gali No. 7, 300 140 450 180 170 405 1645
Teachers Colony, Samaypur, Industrial Area.

' Badli, Delhi-110042

40. Aloka Flour Mills. GI-40/3, Lawrence Road 300 275 800 300 250 600 2525
Industrial Area, Delhi-110035

41. M.K. Flour Mills, Village Muundhela Khord, 100 100 400 160 150 360 1270
Najafgarh, New Delhi-110073

42. Jindal Industries, A-228, DSIDC, Bhirgarh, 200 100 500 200 190 100 1290
Delh-1100401

43. Sahrawat Flour Mills, Dwarka, Khasra No. 56, 150 100 450 180 170 90210 1140
Village Amberhai, Sector-19, Dwarka, Delhi-
110045

44. Satya Roller Flour Mill, Khasra No. 56, Village 500 235 600 140 280 670 2425

Amberhai, Sector-19, Dwarka, Delhi-110045
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45. Hari Flour Mill, Khsara No. 56, Amber Hai, 500 235 800 320 310 745 2910
Pappankala, Sec-19, New Delhi-110045

46. New Nirankari Oil and General Mills. B-40/3, 1000 470 1000 400 390 1000 4260
Lawrence Road, Industrial Area, Delhi-110035

47. Ahaar Consumer Products Pvt. Ltd., G-37, 400 265 1000 380 290 695 3030
Lawrence Road Industrial Area, Delhi-110035

48. Shakti Bhog Foods Ltd.,, 112 and 112A, Gali 1000 470 1000 400 390 1000 4260
No. 6, Samaypur Indl. Area, Delhi

49. Suraj Flour Mill, Khasra No. 56, Vill. Amberhai, 100 100 400 160 150 360 1270
Sector-19, Dwarka, New Delhi-110045

50. Sri Krishna Flour Mills, 40/6, Street No. 1, 100 200 100 100 250 750
Industrial Area, Samaypur, Delhi-42

51. M/s Jiwan Dass Flour Mill, M-38 Sector-5 100 400 160 150 360 1170
DSIDC Bawana Delhi-39.

52. M/s Surender Kumar & Co., 87/3, Village 400 100 200 600 1300
Lampur, Narela, Delhi-110040

53. Arti Food Products, K. No. 80, Gali No. 4, 100 200 100 100 360 860
Samaypur, Deihi-110042

54. Shri Bhagwa'n‘Satish Kumar Qil and General 200 100 100 250 650
Mills, 49, Madanpur Dabas, Delhi-110081

55. Hari Bhog, M-183, DSIIDC, Sector-3, Bawana, 200 100 100 200 600

" New Delhi
56. Kissan Flour Mills Village and P.O. Kakrola, 100 400 160 150 360 1170

New Delhi-110043
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57. Gajraj Flour Mills, Plot No. 201, Nangli 100 400 160 150 360 1170
Sakrawati, Najafgarh, New Delhi-110043

58. Yadav Atta Chakki, Village: Paprawat, 100 400 160 150. 79 889
Najafgarh, New Delhi-110043

59. Jai Mata Flour Mill, 230-A, Nawada Bazar, 400 160 150 360 1070
Najafgarh, New Delhi-110043

60. Ajay Industries, 19/28, MGP Road, Nangli 400 160 150 79 789
Sakrawati, Najafgarh Road, Delhi-110043

61. S.K. Food Industries, G-1093, DSIDC, 400 400 400 800 2099
Industrial Complex, Narela, Delhi-110040

62. Kumar Flour Mill, Shop No. 12, Indra Nagar 100 100 200 ‘ 400
Mkt., Delhi-110033

63. Shakti Cattle Feed Udyog, Khasra No. 45/5/2, 200 100 66 366
Mahakali Mandir Waii Gali, Prahlad Pur,
Delhi-110042

64. M.B. Flour Mills, B-149 Sector-2 DSIDC, 100 400 160 150 360 1170
Bawana industrial Area, Delhi

65. M/s Janki Dass Mukesh Chand Jain, G-82, 100 400 160 150 360 1170
Sector 3, Bawana Industrial Area, Delhi-
110039

66. Gaurav Fpods, F-1705, DSIDC, Industrial 615 400 160 150 79 1404
Area, Narela, Delhi-110040.

67. Ccrpros Cereals Pvt. Ltd., 8/35-36, Kirti Nagar 100 1000 640 645 1000 3385

Industrial Area, Najafgarh Road, New Delhi-
110015
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68. Rama Flour Mills, G-11, Lawrance Road, New 100 200 100 100 200 700
Delhi-110035

69. S.K. Food Products, Khsara No. 22/12/2. Gali 100 400 160 150 360 1170
No. 4, Samaipur Indl. Area, Delhi-42

70. M/s Rajcsh Foods, C-6/9. Lawrence Road 100 500 200 190 455 1445
Industrial Area, Dethi-110035

71. K.FM Agro Pwvt. Ltd., G-35 and G-36/1, 100 300 220 150 360 1130
Group Indl.,, Lawrence Road, Delhi-110035

72. Avent Agro Pvt. Ltd., F-1818. DSIDC 100 400 160 150 360 1170
Industrial Complex. Narela, Delhi-110040

73. Goyal Industries, 3995, Naya Bazar. Delhi- 100 200 160 150 360 970
110006

74. Ashish Udyog. Plot No. 36, Mohan Nagar, 100 100 250 450
Gali No.-1, Sameypur, Industrial Area, Delhi-
110042

75 .hri Durga flour Mills, C-42/5 Lawrence Road, 300 160 150 400 1010
Delhi

76. Jagat Atta Chakki, New Roshanpura, Najatgarh, 200 100 100 44 444
New Delhi-43

77. Jyoti Flour Mill, B-2701, DSIDC, Narela, Delhi- 200 100 100 240 640
110040

78. D.S. Flour Mill, 1/9247, West Rohtas Nagar, 100 100 195 200 595

Shahdra, Delhi-110032
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79 Shiv Roller Flour Mills, 31-B, Lawrence Road 1000 640 1000 2640
Industrial Area, Delhi-35

80 Aman Enterprises, Khsara No. 80, Gali No. 4, 200 160 150 360 870
Sameypur, Delhi-42

81 R.K. Food Produéts, Khsara No.10, Gali No. 4, 200 160 - 150 360 870
Sameypur, Delhi-42

82 Gopi Ram Oil, Dal and Flour Mill, Khsara 100 150 200 450
No. 497-98, Kureni Road, Nareia, Delhi-110040

83 Shri Gopal Industries, Najafgarh, New Delhi 100 100 44 244

84 fadav Flour Mill H-169, Sector-1, DSIDC, 100 100 200 400
r
Bawana, Delhi-39

83 Ahaar International (India) Ltd., G-37, Group 100 200 150 300 750
Industries, Lawrence Road, Delhi-110035

84 AFM Flour Mills, A-51, Mango! Puri Industrial 100 200 300
Area,hPhase-I Delhi

85 Aryan Flour Mills, Khsara 195/2, Plot No. 323, 100 200 300
Industral Area Nangli, Sakrawati, New Delhi

24400 46140 195520

30050 19930 50000 25000
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Statement-li

Details of qty. of wheat offered/released to empanelled Bulk Consumers of Delhi against the tender enquiry opened
on 31.12.2009, 4.1.2010, 18.1.2010, 25.1.2010, and on 17.02.2010 for sale of wheat under OMSS(D) Bulks

(Figure in MTs.)

Sl Details of the party Quantity Quantity Quantity Quantity Quantity Quantity Quantity Progressive
No. Name alloted alloted alloted alloted alloted alloted alloted quantity

against against against against against against against released

TE. T.E. T.E. T.E. T.E. TE. T.E.

opened on opened on opened on opened on opened on opened on opened on

31.12.09 4.1.2010 18.1.2010 25.1.2010 02.2.2010 09.2.2010 17.2.2010
1 2 3 4 5 6 7 8 9 10
1. Jiwan Dass Flour Mills 600 400 Nil 270 Nil 1270
2. Naresh Kamar Sunil Kumar 1000 500 200 350 Nil 500 2550
3. Sadashiv Agro Foods Pwvt. Ltd. 500 300 Nil Nil 800
4.  Jugal Kishore Harbans Lal 1000 1000 Nil 500 500 500 3500
5. ~ Vikas Pulses Pwvt. Ltd. 1000 1000 Nil 500 400 300 3200
6. Modern Flour Mill Pvt. Ltd. 1000 1000 Nil 500 Nil 2500
7. Gogia Flour Mills 1000 1000 1000 500 600 1000 5100
8. Ashoka Roller Flour Mills 1000 1000 1000 500 500 1000 5000
9.  Bajrang, Flour Mills 1000 600 600 600 500 3300
10. Ashoka Flour Mills 100 500 500 500 500 500 3500
11. Rama Flour Mills 40 350 100 Nil 850
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12. Jindal Industries 50 500 Nit 350 Nil 1350

13. Vikram Roller Flour Mills Pvt. Ltd. 50 1000 Nil Nil 1500
14. Rajdhani RolIeAr Flour Mills 100 1000 1000 1000 1000 1000 6800
15. Golden Food Products 100 1000 1000 700 750 4450
16. J.J. Foods Pvt. Ltd. 100 1000 Nil Nil 2000
17. _ Chhabra Flour Mills Pvt. Lid. 50 300 Nit 200 1000
18. Anjana Food Products ,100 700 700 Nil 1000 3400
19. Bawana Dal and Flour Mills 1000 1000 500 Nil 500 3000
20. Yadav Flour Mill . 500 Nil Nil 500
21. M/S Sodhi Flour Mill o 100 1000 Nil 500 500 3000
22. Sahrawat Flour Mill 800 700 Nil 350 1850
23. S.K. Food Industries 1000 1000 1000 1000 Nil 4000
24. Mahender Flour Mills 100 1000 500 500 500 600 4100
25. M/s Mahavir Dal Mill 100 900 Nil 500 300 350 3050
26. M.B. Flour Mills 90 800 Nil 200 Nit 1900
27. Hari Floor Mill 100 500 Nil 500 600 500 3100
28. M/s Ganga Roller Flour Mill Pvt. 1000 1000 1000 1000 1000 1000 6000

L.
29. Best Health Food Processers 100 1000 Nil 1000 1006 4000
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1. 2 4 5 6 7 8 9 10
30. Cerpros Cereals Pvt. Ltd. 1000 1000 1000 1000 1000 1000 6000
31. Sﬁree Bankey Behari Roller Flour 1000 1000 1000 1000 1000 1000 6000
Mills

32. Mahalaxmi Rolier Flour Mills. 1000 300 Nit 350 Nil 1650
33. -Shiv Roller Flour Mills. 1000 1000 1000 1000 1000 1000 6000
34. ' Yadav Flour Mills Ltd. 1000 1000 Nil 1000 1000 4000
35. . Victoria Foods Pvt. Ltd. 1000 1000 1000 1000 1000 1000 6000
36.  Raj Kumar Ahuja 1000 1000 Nil Nil 2000

3.7;.-'”.Modi Flour Mills 1000 1000 1000 1090 1000 1000 6000
3§’ Ahhar Consumer Products Pwvt. 1000 1000 1000 1000 100 400 4500

- Ltd.

39.. Avent Agro Pwt. itd. 1000 1000 50—0 200 500 300 3500
40. New Nirankan Qil General Mills ' 1006 1000 1000 1000 1000 1000 6000
41; .‘Shree Mangal éam Industries 200 300 350 850
42.. Shri Hanuman Flour Milis 1000 1000 300 300 400 3000
43. Shiv_Shak’(i Rol_ler Flour Mi.lls_ 1000 0 Nit 1000
44. .Om Prakash Gubta Associates _ 1000 1000 500 250 Nil 550 3300
45. - ’St.iakti Bhog Foods Ltd. 1000 1000 1000 1000 1000 - 1000 6000
46; Janki Dass Mﬁkesh Chand Jain 650 850 300 150 100 2050
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47. Goyal Food Products 500 500 180 Nil 1180
48. kamkaran Flour mil<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>